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Counsel for 7th Respondent
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ANIHIRA PRADESIT POLLUTION CONTRON. BOARD

PARYAVARAN BITAVAN, A - 3, INDUSTRIAL ESTATE, ;)!ﬁmfmém 327';5&;}[!’%(,11
SANATIINAGAR, HYDERABAD - 500 618 Wehsile swww.appeh ap vic
REGD.POST WIiTH ACK.DUE
CONSENT ORDER FOR ESTABLISHMENT
Order No.APPCB/VSP/KKD/361/CFE/HO/2012 Dt. 20.10.2014

Sub; PCB - CFE - Mfs. International Paper APPM Limited, Unit
Rajahmundry, R.Sy.No.16 Part 17 to 21 & 23 to 26, Sri Ram Nagar,
Rajahmundry, East Godavari District — Consent for Establishment
(Expansion) of the Board under Sec.25 of Water (P & C of P) Act,
1974 and Under Sec.21 of Air (P&C of P) Act, 1981 - issued - Reg

Ref: 1) Environmental Clearance dt. 06.03 2014 issued by MOE&F, GOI
2} Industry’s application received through SWCC on 07.04.2014 and
Addl. Information received on 03.06.2014 & 08.07.2014
3) R.O's inspection report dt. 19.07.2014 and 19.09.2014
4) CFE Committee meeting held on 24.08.2014
3} industry’s ir dt. 26.09.2014

1. In the reference 2™ cited, an application was submitted to the Board seeking
Consent for Establishment (CFE) for expansion to produce the following products
with installed capacities as mentioned below with an additional investment of Rs.
65.0 Crores (Total project cost - Rs 1233 69 Crores)

| Sl | Products © Existing Proposed | Total Capacity |
{ No. i capacity Expansion | After ‘
! , o B o .| _capacityc |, expansion |
T Paper. 503D NI 5037PD
| 2 |Pup o 508 TPD. __150TPD _BseTPD
3 | Captive Power 46 MW Nil 46 MW
4 Faper sheets (A4 267 TPD Nil 267 TPD
(_.. |Sheeten .

2. Asper the application, the above activity is to be located within the existing plant
premises located at R Sy.No.16 Part 17 to 21 & 23 to 26, Sri Ram Nagar,
Rajahmundry, East Godavari District in an area of 126.5 Acres.

3. The above site was inspected by the Asst. Environmental Engineer, Regional
office, Kakinada, A P Pollution Control Board on 25.06.2014 and observed that the
site is surrounded by

North  : Petrol bunk and Road followed by Residential / commercial
estabiishments
South  : Road followed by Residential/commercial establishments.
East :  River Godavari
West : Road,
4 The Board, after careful scrutiny of the application and verification report of

Regional  Officer, hereby issues CONSENT FCR ESTABLISHMENT
(EXPANSION) to your unit Under Section 25 of Water {Prevention & Control of
Poliution! Act 1974 and Section 21 of Air (Prevention & Contral of Pollution) Act,
1981 and the rules made there under This order is issued to manufacture the
products as mentioned at para {1) only,



hk SCHEDULE - A

Progress on implementation of the project shall be reported to the concerned
Regional Office, AP Pollution Control Board once in six months.

2. Separate energy meters shall be provided for Effluent Treatment Plant (ETP)
and Air pollution Contro! equipments to record energy consumed.

3. The proponent shall obtain Consents for Operation (CFO) from APPCB, as
required Under Sec.25/26 of the Water (P&C of P) Act, 1974 and under sec.
21122 of the Air (P&C of P) Act, 1981, before commencement of the activity.

4. Notwithstanding anything contained in this conditional letter or consent, the
Board hereby reserves its right and power Under Sec.27(2) of Water
{Prevention and Control of Pollution) Act, 1974 and Under Sec.21(4) of Air
(Prevention and Control of Poliution) Act, 1981 fo review any or all the
conditions imposed herein and fo make such alternation as deemed fit and
stipulate any additional conditions by the Board.

5. The consent of the Board shall be exhibited in the factory premises at a
conspicuous place for the information of the inspecting officers of
different departments.

6. Compensation is to be paid for any environmental damage caused by it, as
fixed by the Collector and District Magistrate as civil liability.

7. Floor washing shall be admitted into the effluent collection system only
and shall not be allowed to find their way in storm drains or open areas. The
industry shall maintain a good housekeeping. All pipe valves, sewers, drains
shall he leak proof. Dyke walls shall constructed around storage of chemicals.

8. Rain Water Harvesting (RWH) structure (s) shall be established on the plant
site. The proponent shall ensure that effluent shall not enter the Rain Water
harvesting structure.

9. The rules and regulations notified by Ministry of Law and Justice, GOI,
regarding the Public Liability Insurance Act, 1891 shall be followed

10. This order is valid for pericd of 5 years from the date of issue.

SCHEDULE - B
Water:

1. The source of waler is ground water and the maximum permitted waler
consumption after expansion is 49,106.0 KLD.

Sl Purpose Existing | Proposed Total after

No. capacity in expansion expansion

KLD capacity (KLD)

1. | Process & Washings | 26050 KLD ~ 4B0C 30860

2. | Cooling makeup 6320 KLD 1820 .81 |

3 Boiler feed & DM 4840 KLD 1560 6400

| Plant {(Power Plant) L —

4. _| Domesfic & Colony | 3600KLD | NIl | 3800
"5 |Greenbelt  100KID ;NI 7100 ]
. ~ Total - 409200KLD | B8180.0KLD | 49100.0KLD |
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13.

14.

The industry shall provide flow meter with totaliser ai the inlet of ETP within 3
to 4 months, as committed during the CFE Committee meeting

The trade effluents shall be treated to the surface water standards and the
domestic effleunts shall be treated to mee the Sewer standards, as applicable
as stipulated under Environment (Protection) Rules, 1985, notified and
published by Ministry of Environment and Forests,  Government of India
as specified in Schedule V1 vide G.8.R.422 (E), dt.19.051993 and its
amendments thereof, and additional standards / conditions stipulated by
APPCB.

The industry shall make necessary arrangements to monitor the leakages in
the pipe line carrying treated waste water to Turupulanka sand shoals. In the
event of any leakages in the pipeline the industry shall immediately stop
pumping treated waste water and repair the leakage on top pricrity. The
pumping of treated effluents shall be restored only after closing the leakages.

Separate meters with necessary pige-fine shall  be provided for
assessing the guantity of water used for each of the purpeses mentioned
below.

a) Industrial cooling, bciler feed.

b} Domestic purposes.

c} Processing, whereby water gets polluted and pollutants are easily bio-
degradable.

d) Processing, whereby water gets polluted and the poliutants are not
easily bio-degradable,

Magnetic flow meters with totalisers shall be isnialled at ineit of ETP. The flow
meter with tctaliser provided at the outlet shail be maintained properly.

The performance of cooling tower shall be improved to reduce the
temperatures as recommended by the Expert Committee.

There shail not be any additional installation of Boiler / D.G. set / Incinerator /
Thermic Fluid heater/ Furnace / Kiln or any cther air pollution source resulting
in from proposed acitivty. The existing air poliution control equipment shall be
operated effectively to ensure compliance of stipulated emission standards.

The air pellution control systems of the boiler shall be upgraded 1o ahchive the
standards of 50 mg/Nm3.

The industry shall ensure that the vent gases from the existing digesters
{HVLC) are completely captured & thermally destructed te prevent air pollution
and odour nuisance in the surrounding area.  The industry shall maintain
minimum 1100 °C in the recovery boiler as committed.

At present the foul smell generating stream (LVHC} are being sent to ETP.
This practise shali be stopped. Steam stripper shall be provided to treat the
foul smell generating condensate and other focul smell generating streams
(LVHC). The stripper off gas shall be burnt in the lime kiln.

The industry shall comply with the Action plan for Environmenta! intitatives as
committed wide Ir.di. 26 092014,

Pase S uf 7



Other Conditions:

22

23.

24.

25,

28

27

28

29

30.

31

To

Existing Green belt shall not be disturbed in the proposed expansion activity.
The area of the greenbelt shafl be increased to 33% of the total land area as

stipulated in the E C order dt. 06 03.2014.

The industry shall achieve AQ, levels in the treated effluents below Tkg/ton of
paper produced on wood pulping.

There shall not be additional consumption of chemial raw materials in the
expansion project.

The industry shali maintain log registers on type of raw materials used for
pulping & consolidated records shall be furnished to R.O, Kakinada for every
three months along with waste water generation & soli¢ waste disposal details.

The industry shall ensure that there shall not be any open storage / disposal of
lime siudge. The industry shall furnish the details of quantity of lime grit & lime
mud generation dispasal quantity & end use application of their waste 10 R.O,
Eluru for every month.

The proponent shalt ensure that there shall not be any change in the process
technology, source & composition of raw materials and scope of working
without prior appraval from the Board.

The proponent shall comply with all the directions issued by the Board from
time to time.

Concealing the factual data or submission of faise information / fabricated data
and failure to comply with any of the conditions mentioned in this order may
result in withdrawal of this order and attract action under the provisions of
relevant pollution control Acts.

The Board reserves its right to modify above conditions or stipulate any
additional conditions in the interest of environment protection.

Any person aggrieved by an order made by the State Board under Section 25,
Section 26, Secticn 27 of Water Act, 1974 or Section 21 of Air Act, 1981 may
within thirty days from the date on which the order is communicated 1o him,
prefer an appeal as per Andhra Pradesh Water Rules, 1976 and Air
Rules, 1982, to such authority (hereinafter referred to as the Appellate
Authorily) constituted under Seclion 28 of Water (Prevention and Control of
Pollution)Act, 1974 and Section 31 of the Air (Prevention and Control of
Poliution} Act, 1981,

Sd/-
MEMBER SECRETARY

M/s. International Paper APPM Limited,
Unit: Rajahmundry, R.Sy.No.16 Part 17 to 21 & 23 ta 26,
Sri Ram Nagar, Rajahmundry, East Godavari District

IHT.CFB.O. /

I A

JOINT CHIEF ENVIRONMENTAL ENGINEER(UH-!)
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TN
,.‘_'NUH';?;';;A[-MH'* ANDHRA PRADESH POLLUTION CONTROL BOARD
D.No. 33-26-14 D/2, Near Sunrise Hospital, Pushpa Hotel Centre,
‘-‘u Chalamalavari Street, Kasturibaipet, Vijavawada — 520010. Website swww.appeb.ap.nic.in

A/ 4

EXTENSION OF VALIDITY OF CONSENT ORDER FOR ESTABLISHMENT

Order No.361/APPCBICFE/RO-KKD/HO/2012 Dt: 14.12.2021

Sub: APPCB - CFE - M/s. Andhra Paper Limited (Formerly International Paper
APPM Ltd), Rajamahendravaram, East Godavari District — Extension of
validity of CFE order - issued - Reg.

Ref: 1. CFE order dt.20.10.2014.
2. Industry's requestir. dt.25.10.2021
3. CFE Committee meeting held on 25.11.2021

1. In the reference 1% cited, the Board issued CFE to M/s. Andhra Paper Limited (formerly
M/s. International Paper APPM Ltd), Rajamahendravaram, East Godavari District to
produce paper of 593 TPD, Pulp of 650 TPD, Captive Power of 46 MW & Paper Sheets
(A4 sheet) 267 TPD, with a validity period upto 20.10.2019. As per Board circular
dt.16.12.2015 the validity of the CFE is deemed to be extended upto 20.10.2021.
Further, the industry has changed its name from M/s. International Paper APPM Ltd to
M/s. Andhra Paper Limited and submitted a copy Certificate of Incorporation dt. 09-01-
2020 issued by the Registrar of Companies, Vijayawada to this office.

2. In the reference 2™ cited, the industry informed that they expanding the plant in a
phased manner and obtained CFO dt.02.04.2018 for manufacturing of 2,00,000 TPA
pulp against CFE capacity of 2,27,500 TPA. They are unable to increase the capacity of
pulp to 2,27,500 TPA due to change in the management of the industry and pandemic
COVID-19. The industry has requested for extensicn of CFE validity upto 20.10.2024.

3. The item is placed before the CFE Committee meeting held on 25.11.2021. After
detailed discussions, the Committee recommended to issue extension of validity
to CFE for 3 more years i.e., upto 20.10.2024, with the following condition:

e The industry shall obtain extension of validity of EC from the MoEF&CC, Gol and
submit at RO. Kakinada.

Page 1 0f2



The Board, after careful scrutiny of the request of the industry, report of the Regional Officer
and recommendation of the CFE Committee hereby issues EXTENSION OF VALIDITY
PERIOD OF CONSENT FOR ESTABLISHMENT to your unit Under Section 25 of Water
{Prevention & Control of Pollution) Act 1974 and Section 21 of Air (Prevention & Control of

Pollution) Act, 1981 and the rules made there under with the foliowing conditions:

-~ The validity period of the CFE order is extended upto 20.10.2024.

~ The industry shall obtain extension of validity of EC from the MoEF & CC, Gol and
submit at RO: Kakinada.

~ All other conditions stipulated in the CFE order issued vide reference 1* cited
shall remain the same.

[hgizally s.gned vy BATLHL SIVA
PRASAL

0N e ™ o AP Poliction Control
Board. 0u--APPCE,

VA 25430 36debodds L@ o
o0l " 2726500¢chet, 5342680

T 'dagBb7ube. postakl o0
st Andiva Pradesh. co BATCRL

A A D SIvA PRASAD
Date: 2027.12.34 15 164" 053]

CHIEF ENVIRONMENTAL ENGINEER

To

M/s. Andhra Paper Limited., (ext of validity)
(Formerly International Paper APPM Ltd),
Rajamahendravaram, East Godavari District
sreeramachandra.susarla@andhrapaper.com

Copy to: 1. The JCEE, Z.O: Visakhapatnam for information and necessary action.
2. The E.E., R.O: Kakinada for information and necessary action.

Page 2 of 2



B rnexuove -

No. J-11 011/98/2004 -1A 1l (1)
Government of India
Ministry of Environment & Forests

E mail: plahujarai@yahoo.com
Tel No. 24363973

Paryavaran Bhawan,
CGO Complex, Lodi Road.
New Delhi -110 003

31% January, 2005

To

The Executive Vice President{Operations)
M/s Andhra Pradesh Paper Mills Limited
{Unit- APPM)

Rajamundry-533105,

East Godavari, Distt. AP, India

Sub: Modernization cum-expansion of pulp and paper mill and CPP by M/s The
Andhra Pradesh Paper Mills Limited (Unit-APPM) at village Rajahmundry
Tehsil Rajahmundry, District East Godavari in Andhra Pradesh.

Sir,

This has reference to your letter no. APPM/RJY/PROJ/MDP/3627 dated 29"
May, 2004 along with EIA/EMP report and other related project documents and
subsequent communications dated 20" July, 2004 and 27" August, 2004 on the above
mentioned project. The Ministry of Environment and Forests has examined your
application.

it is noted that the company is proposing to modernize and expansion of pulp
and paper mill and captive power plant. The capacity of pulp and paper mill production
will increase from 280 TPD to 500TPD and from 285 to 330 TPD respectively and CPP
from 31 MW to 34MW. The proposed expansion will be within the existing plant
premises. Area required for the expansion project is 8 acres and will be located in the
existing plant area of 182 acres. No additional land is required. The project does not
involve farest land and displtacement of people. It is also noted that water requirement
will decrease from 44644 m3/d to 37860 m3/d after the proposed expansion and will be
met from the river Godavari. Permission to draw water from the State Government has
been obtained on 10" February 1996. The public hearing panel has considered the
project in its meeting held on 17" February 2004. NOC from the APPCB has been
obtained on 19" May, 2004. Total cost of the expansion project is Rs. 460 crores.

2.0 The Ministry of Environment and Forests hereby accords environmental
clearance to the proposed expansion of the above project under the provisions of EIA
Notification dated 27" January, 1994 as amended subsequently subject to strict
compliance to the following specific and general conditions:



vi.

Vi,

Specific Conditions

The gaseous emissions from various process units should conform to the
standards prescribed from time to time. The State Board may specify more
stringent standards for the relevant parameters keeping in view the nature of the
industry, its size and location. At no time the emission level should go beyond the
prescribed standards. In the event of failure of any pollution control system
adopted by the unit, the respective unit should not be restarted untif the control
measures are rectified to achieve the desired efficiency. Ambient air quality data
should be regularly monitored and records maintained and report submitted to
the Ministry/ CPCB/AP Pollution Control Board once in six months.

The company should adopt environmentally friendly Elemental Chlorine Free
(ECF) pulp bleaching process. As reflected in the EIAJEMP, a oxygen
delignification plant, additional lime kiln and advance cooking system should be
installed to reduce the pollution load.

The Company should install chemical recovery boiler. The new coal fired boiler
for the co-generation power plant, recovery boiler and lime kiln should be
equipped with ESP. The particulate emissions from the stack shall not exceed 80
mg/Nm3. The efficiency of ESP should be 99.9%.

The effluent generation should not exceed 37860m3/d. The effluent should be
treated in the ETP. The quality of the treated effluent should conform to the
prescribed standards for discharge in the surface waters. The treated effluent
should be discharged into Turupulanka Island in Godavari river. However, the
company should expiore and possibility to utilize the treated effluent for irrigation,
wherever possible. The quality of the treated effluent should be measured
regularly and report submitted to the Ministry and its regional office at Bangalore.
The project authorities shall inform the Ministry about the findings of studies for
colour removal by EPTRI, Hyderabad.

The solid waste generated in the form of boiler ash (196 TPD) should be used in
brick manufacturing and partly disposed off in abandoned quarries. Chipper
dust {(40TPD} and ETP sludge (30TPD) should be used in boiler. Lime sludge
should be completely burnt.

As per the recommendations made in the Charter on Corporate Responsibility for
Environmental Protection, the Company ‘should undertake measures for
discharge of AOx less than 1.5kgftonne of paper within two years and
1.0kg!tonne of paper in 5 years. The wastewater discharge per tonne of paper
should be less than 100m3/tonne of paper per unit installed. Company should
install odour control system.

Green belt of adequate width and density in an area of 2 ha. in addition to the
10.12 ha. of area already afforested shouid be provided to mitigate the effects of
fugitive emission all around the plant as per the CPCB guidelines.



Vi,

viii.

Xi.

-3-
General Conditions

The project authority must adhere to the stipulations made by Andhra Pradesh
State Pollution Contro! Board and State Government.

No further expansion or modifications in the piant should be carried out without
prior approval of the Ministry of Environment & Forests. In case of deviations or
alterations in the project proposal from those submitted to this Ministry for
clearance, a fresh reference should be made to the Ministry to assess the
adequacy of conditions imposed and to add additicnal environmental protection
measures required, if any.

Proper housekeeping and cleanliness must be maintained within and out side
the plant.

The overall noise levels in and around the plant area should be kept well within
the standards (85 dBA) by providing noise control measures including acoustic
hoods, silencers, enclosures etc. on all sources of noise generation. The ambient
noise levels should conform to the standards prescribed under EPA Ruies, 1989
viz. 75 dBA (day time) and 70 (dBA (night time).

Occupational health surveillance programme should be undertaken as regular
exercise for all the employees, specifically for those engaged in handling
hazardous substances. The first aid facilities in the occupational health centre
should be strengthened and the medical records of each employees should be
maintained separately.

The project proponent shall also comply with all the environmental protection
measures and safeguards recommended in the EIA and Risk analysis. Report.

The implementation of the project vis-a-vis environmental action plans will be
monitored by Ministry's regional office at Bangalore/State Poilution Control Board
/Central Pollution Control Board. A six monthiy compliance status report should
be submitted to monitoring agencies.

Adequate provisions for infrastructure facilities such as water suppiy, fuel,
sanitation etc. should be ensured for construction workers during the construction
phase so as to avoid felling of trees and pollution of water and the surroundings.

The project proponent should have a scheme for social upliftment in the
surrounding villages with reference to contribution in road construction, education
of health centres, sanitation facilities, drinking water supply, community
awareness and employment to local peopie whenever and wherever possible
both for technical and non-technical jobs.

A separate environmental management cell with full fledged laboratory facilities
to carry out various management and monitoring functions should be set up
under the control of Senior Executive.

The project authorities will provide adequate funds both recurring and non-
recurring to implement the conditions stipulated by the Ministry of Environment &
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Forests as well as the State Government along with the implementation
schedule for all the conditions stipulated herein. The funds so previded should

not be diverted for any cther purposa.

xii. Six monthly status report on the project vis-a-vis implementation of
environmental measures should be submitted to this Ministry (Regional Office.
Bangalore) / CPCB/SPCB.

Xiii. The Project Proponent should inform the public that the project has been
accorded environmental clearance by the Ministry and copies of the clearance
letter are available with the State Pollution Contrei Board/ Committze and may
also be seen at Website of the Ministry of Environment and Forests at
http:/envfor.nic.in. This should be advertised within seven days from the date of
issue of the clearance letter, at least in two local newspapers that are widely
circulated in the region of which one shall be in the vernacular language of the
locality concerned and a copy of the same should be forwarded to the Regional

office.

xiv.  The Project Authcrities should inform the Regional Office as well as the Ministry,
the date of financial closure and final approval of the project by the concerned
authorities and the date of commencing the land development work.

3.0 The Ministry or any competent authority may stipulate any further condition(s) on
receiving reports from the project authorities. The above conditions will be monitored by
the Regional Cffice of this Ministry located at Bangalore.

4.0  The Ministry may revoke or suspend the clearance if implementation of any of
the above conditions is not satisfactory.

5.0 Any other conditions or alteration In the above conditions will have to be
implemented by the project authorities in a time bound manner.

6.0 The above conditicns will be enforced, inter-alia under the provisions of the
Water (Prevention and Control of Pollution) Act, 1974 the Air (Prevention and Contral of
Pollution) Act, 1981 the Environment (Protection) Act, 1986 and the Public Liability
Insurance Act, 1991 along with their amendments and rules.

Yours faithfully,

Copy to :-
1. The Secretary, State Deptt. of Environment, Government of Andhra Pradesh,

Mantralaya, Hyderabad.
2. The Chairman, Central Pollution Control Board, Parivesh Bhavan, CBD-cum-Office

Complex, East Arjun Nagar, Delhi-110032.
3. The Chairman, Andhra Pradesh State Pollution Control Board, 2™ Floor, HUDA

Complex, Maitrivaram , S.R.Nagar, Hyderabad- 500 038.
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The Chief Conservator of Forests (Central), Regional Office (SZ). Kendriya Sadan,
IVth Floor, E&F Wing, 17" Main Road, Koramangala, Bangalore-560034,

JS(CCI-), Ministry of Environment and Forests, Paryavaran Bhavan, CGO
Complex, New Deihi.- 110003.

Monitoring Cell, Ministry of Environment and Forests, Paryavaran Bhavan, CGOQ
Complex, New Deihi- 110003.

Guard file,

Record file.

Monitoring file.

(Dr. P. L. Ahujarai)
Additicnal Directer
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State Level Envirgnment lum:;;; Assessment Authority {(SE1AAY 1

Apdlira Pradesh |

cavernment of Tndia :

Ministry of Enviropment & Forests -

A3, Industrial Estate, Sunuthnagar, Hyderabad- 300 018, B

REGILPOST WITH AUKDUE

Order No. SEIASAPEG.- 772609 "1 ‘f:w?:( E o 13- 26.02.2010,
e D2 L S

il

Sub:  SEIAA, AP, - M/s. The Andlira Pradesh Paper Mills Lida Linit —APPM, hreeram

Nagpar, Rajshmundry, Cast Guodinvari District Ervironmental Clearanee for
expansion uf paper myachine, paper production andd pawer plane fasued - Heg,

This has reference 1 your application vide leter du G701 2009 und subsequent Ir. 1.
0162008, 29.12.2008, 02.01.2010 secking | avirormental Clearince in the name of Mis.
The Andhra Pradesh Paper Mills Lidh., Unit ~APPM, breeram Nugar. Rajashmundry,
Fast Godavari District 10 increase the production capaeity of papet by instaliing a new
Paper Machine by importing more pulp ndh e refurbish old bodlers oomedd the  steam
requirernents of paper puchine and cosencriion. Tl s propesed not o increase e
production of the pulp in the existing anit. The additional reguirenient of the pulp will be met
by importing  the pulp. The MoF&t. GOL New Delii Vide e 31032008 advised the
proponent approach the SETAA/SEAL, Andhra Pradesh 1o process their appheation. The
proposal has been examined and processed 1n accordimoe with FEA Nolification, 2006, R
noted that the Plant is locuted within Use Rujahapadry ety and River Godavarl Hows at d
dgistance of 0.7 km from the project site. The ol ares of the stic &3 AC, 123,86, Land area for
the proposed plant is Ac. 4.07. The greenbelt is Ac: 2 It i noted thut the indusiry

%

2740
produces the following products with an investinn ol B 281 Croges.

Paper ~ from 330 TPD (6 393 TPD.
Additional Puper muchine - K7 000 TVA.
Coal bused power plant — from 34 MW o 30 MW

“The process of paper manuiacturing broadly involves in Pulp making. Pulp bleaching and
puper making. But. the present proposal is for expansion of paper making only without
manufacturing additional pulp. In paper nusking process, binders. sizers and dyes are added
to the imported pulp to impart surface capacity, strength and feel 1o the finished puper. The
blended stock is then drawn into & papet web on a paper machine. The wel paper web is
then pressed, dried and rolled.  There shall be no increase i the consumption of Bamboo ~
66000 TPA and Hard wood- 375000 TPA. Llectricity is genvrated using coal as fucl.

The State Level Expert Appralsal Commitee (SEAC) evamined the application in is
meetings held on 30.04.2009, 27.06.2008 and ~6.11.2009 and 04.01.2010. The sub-
committee constituted by SEAC inspected the plunt site and submitied a report. The SEAC
examined the proposal, instructions of the MoE&F, GOL New Delhi and report of the
Sub-Committee and recommended for issuc of fpvironmental Clearance. The project 1s
exempted from public hearing under clause 7Ly of EIA- 2006 notification us the
application was received prior to Office Memorandums di. 03.06.2009 & 24.08.2009 issued
by the MoE&F, GOL  The Staw Level Environmen: Impact Assessment Authority
(SEIAA), in its meeting held on 37.01.2010 examined the proposal  and the
recommendations of SEAC. It was decided to issue Environmental Clearance. Hence, the
SEIAA, AP hereby accords prior Environmental Clearance to the preject for capacitics
as mentioncd at Para no. 1 under the provisions of the ElA Notification 2006 and it
subsequent amendments issued under Favironment {Protection) Act, 1986 subject O
implementation of the following conditionss saleguards.

12
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A, Specific Conditions:
w, Adr pothution:
L Ul pdditional stemn reauireniont for the proposed paper machine shall be met by

returhishing the okl babers and shall be used for captive power generation. Detals
of adber witiilios oro s follivas:

7

fust o Proposed | Stack height
_____ IR 85
i -- 2w AATPRH 2 x 40m
: L 15000 EVA
1 ! j - Py 27711 1% 36.60m Refurbished and
i | , | conpecied o 1 &
| - L 15000 KVA TG set
i ; ~ {Ux27TPH_ | 1x36.60m  Standby.
R I | 1 x45TPH 1 x 40m Stand by. ;
2 {ooling LS00 TR £
tower { -

o 30 [ Turbo MW 2 MWL
‘ Cieneralor !

i,  Coal fired boilers shall be provided with ESP as contral equipment o achieve the
standard of SPM ~ 30 mg@/Nar' s committed in the EMP at puge no. 2-34. A
sampling port shall be provided as per the existing norms 8o as 10 collect the sta
emissions for analysis, The D.G. Sets shall be provided with adequate stack height as
per CPCB norms. At not time the emission level should go heyond the prescribed
standards. In the event of failure of any pollution control system adopted by the unit,
the respective unit shoukd not be restarted until the control measures are rectified 1o
achieve the desired efficiency. Ambient air quality data should be regularly mentioned
and records maintained and report submitted to the Ministry/SPCB/ AP. Pollution
Control Board once o six months,

iii. The proponent shall take appropriate measures to ensure that the GLC shal} comply
with the revised NAAQ norms notified by CPCB on 18.11.2009.

iv. All the convevor belts shall he covered with GI sheets to mitigate fugitive emissions,
Sprinkler system shall be provided for coal storage and bottom ash disposal area and at
various locations 1o suppress dust. Bag filters shall be provided at all transfer poings.
crushers fo extract dust. Fire alarms are 1o be provided at raw material storage aren.
Process emissions containing solvents, if any, shall be controiled by providing suitahie
serubhers. The scerubbed liquid shall be treated and recycled.

b. Water Pollution:

i The source of water supply is River Godavari, The water is drawn from the river using
dedicaled pumping station and pipeline. The total guantity of water required after
expansion v 40.920 KLD. Que of that, the quantity of water utilived for Paper
machines s 10060 K11 Pulp mill is 13000 KLD: Cooling tower makeup is 6260
KL Soda recovery unil is 3000 KLD; Power Plant and DM Plant iz 4900 KLD:
Domestic - Plant s 100 KI.D: Domestie- colony is 3500 KLD; Greenery is 100
KL,

i The ool quantity ol wuste water generated afler expansion is 32780 KLDL Out of
that, the quantity of waste water pencrated from Paper machines is 8030 KLD: Pulp
il be L00 B Coning tower bleed of is 3100 KLLY, Soda recovery unit is 2400
KLU Poaver Plant and DA Plant is 3930 KLD; Domestic - the Plant is 8¢ KLLx
Diomestic -~ colony i 2800 K1 Thus, the totat gquaniity of cffiuents generated from
the plant B 29980 KLY and donestic waste water from the colony is 2800 KLD,



i,

iv.

The effluents gencrated from the phint shall be treated in TP and treated effluents
shall conform to surface water standurds prescribed by the Mo E & F.GOY or any
other standards prescribed by the APPCR which over is stringent. The treated waste
water is to be utilized for development/mainienance of greenbelt. The remaining
{reated waste water is 10 be pumped trough the pipelines o fapeons constructed on
sand shoals in an area about Ac. 612, in the middle of River Godavarn, The industn
shall provide facility to collect the treuted elffigent samples p : before
discharging on 1o the sand shoals. The record of the wonly gis resud sarnpies
shall be maintained and shalf be made available w the inspecting afftcors.

The proponent shall undertake the following waste minimization measures:
e Use of sutomated filling to minimize spillage.
& Use of “closed feed “system into reaciors.
» Use of high pressure hoscs for equipment cleaning 10 reduce wastewaier
generation.

¢. Bolid Waste:

Vi

viil,

ix.

The solid waste generated after expansion in the form of beiler fly ash (347 TPD)
should be used in brick manufocturing/ Cernent plants! agencies authorized by
APPCRB; ETP sludge (32 TPD) shall be disposed to epg tray manufacturers/ used as
fuel in the hoiler: chip dust (40 TPD) shall be used as fuel in the boiler; (arbage
penerated from the plant and colony shail be disposed o local rardcipalities
compost plant; Used batieries and wast oil shall be disposed to supplier/ authorized

H

recycler. Ash shall be conveyed through paeumalic conveying sysiem und stored in
sifos for dry disposal.

veneral Conditions:
This order is valid for s period of 5 years
“Consent for Establishment” shall be obtained from Andhr Pradesh Pollution Control
Board under Air and Water Act before the siart of any mining work at site,

No change in the process twehnolog) ansd seope of warking should be nuade without
prior approval of the SEIAA, AT

The proponent shall submit half-vearls complisnce reporis in reapect of the lerms and

conditions stipulated in this order iy hord sl sofl copies fe the SEIAA on 17 June amd
S - .

1™ December of cach calendar vear.

Ambient air quality-monitoring statias <l be extahbinhied i the downwind direction
s well as where maximum ground love! concentration i anticipated in consultation
with the APPCB.

Dyata on ambient air quality (REML SPM S0 Nax Jovhd be reaularly submitied w
tie Ministry inchuding its Regional Ohee locaied o Bungatore, SEIAA and the dSate
Pollution Control Board/ Central Pollution Control Poard once i six months

Personnet working in dusty arcus shonkl wear protective respiratory devices and they
should also be provided with adequate truining and juformation on safety and health
aspeets.

Oceupational health surveilianee progiam of the workess should be  undertaken
perivdically to observe any contractions due to exposure to dust and take corregtive
measures, if needed.

The proponent shall comply with rules under Manufueture, Storage and Import of
Hazardous Chemicals Rules, 1989 und their amendments thereol, The proponent shall
also comply with the rules under Huzardous Waste (Manugerment and Hundling) Rules,
1989 and its amendments thereot,

14
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X. A separate environmenta} management cell with suitable qualificd personnel should be
set-up under the control of & Senior Executive, who will report directly to the Head of
the Organization.

xi.  The fumds earmarked for environmental protection measures should be kept in separate
account and should not be diverted for other purpose. Year wise expenditure should be
reported 1o the Ministry and its Regional Office located ai Bangalore.

xii.  The Regional Office of MOE&F located at Banpalore monitor compliance of the
stiputated conditions, The project authorities should extend full cooperation to e
officer (33 of the Regional Office by fumishing the  requisitw
datainformation/menitoring repors.

xifi. A copy of clearance letier shall be marked to concemed Panchayat from whom
suggestion / representation has been received while processing the proposal.

xiv.  State Pollution Control Board should display a copy of the clearance letter ai the
Regional Office, District Industry Center and Collector’s Office {Tehsildar's Office for
30 days.

xv. The project authorities should advertise at least in two local newspapers widely
circulated. one of which shall be in the vernacular language of the locality concerned.
within 7 days of the issue of the clearance letter informing that the project hias been
aceorded environmental clearance ‘and a copy of the clearance letter is available wuh
the State Pollution Contral Boarnd and SEIAA, AP

svi. The SEIAA mmay revoke o suspend  the order, il implementation of any of the sbove
condilinns v ot saiicony. e SETAA reserves the rght to alterfmodity the above
conditions or stipulate any Turther condition in the interest of environment protection.

xvii. Concealing the factual data, submission of fabricated data, failure © comply with any
of the conditions mentioned shove may result in withdrawal of this clearance and
atract activn under the provisions of Environment (Protection) Act, 1986.

xviit,  The proponent shall obwin all other mandatory clearances  from respective
depariments,

xix.  The shove conditions will be enforced inter-alia. under the provisions of the Water
{Prevention & Control of Poeliution) Act, 1974, the Alr (Prevemion & Control of
Pollutiont Act. 1981, the Frvironment (Protection) Act, 1986 and the Public Liabiliny
Insurnce Act. 1991 alony with their amendments and rules.

Sedie : Sd/- Sd/-
MEMBIOR SEORETARY HEMBER CHAIRMAN,
/’{éi/&h AL SEIAA, AP SEIAA, AP

%’ﬂ’,'

A To

Sri LR Surk, Unit - A PPM,

Mis. The Andhra Pradests Buper Bllbs Ludy,
Sreeram Nuagar, Rujalhmundey,

Fast Godavari Dhstrict
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Government of India
Ministry of Environment and Forests
F. Ne. J-11011/410/2010-1A-11 {1)
Paryavaran Bhawan
€GO Comolex, Lodhi Road
New Delhi— 110003

E-mail: tchand2003 @yahoo.co.uk
Tele fax: 011: 2436 3963

Dated: 6™ March 2014

To

The Managing Director,

M/s. Andhra Pradesh Paper Mills Limited

Sreeram Nagar, Rajahmundry,

District East Godavari,

Andhra Pradesh- 533105

Fax: 0883- 2461764, E-mail: pksuri@andhrapaper.com teamlabs@gmail.com

Subject: Expansion of pulp p}oduction capacity from 500 TPD to 650 TPD by modernization and
debottlenecking the process of M/s Andhra Pradesh Paper Milis Limited at Sreeram
Nagar, Rajahmundry, East Godavari District, Andhra Pradesh - Environmental Clearance -
regarding,

Sir,

This has reference to your letter no.APPM/RIY/MQOD/EC/MOEF/1 dated 15.11.2011 along with
copies of EIA-EMP report and subsequent communications dated 3.12.2013, 17.12.2013 and
1.1.2014 seeking environmental clearance under the provisions of EIA Notification, 2006. The Terms
of Reference {TOR) for the aforesaid project was accorded by MOEF vide letter of even no dated
20.10.2010. The pulp and paper manufacturing industry is listed at S.No. 5(i) in Category A of the
schedule of ElA Notification, 2006 and appraised by the Expert Appraisal Committee {Industry) of
MoEF.

2. The Ministry of Environment and Forests has examined the application made EC for the
aforesaid project. From the documents furnished, it is noted that M/s. Andhra Pradesh Paper Mills
timited have proposed for expansion of pulp production capacity from 500 TPD to 650 TPD by
modernization and debottlenecking the process at Sreeram Magar, Rajahmundry, East Godavari
District, Andhra Pradesh. The project site is located at the intersection of the coordinates East 81°
46' 20" and North latitude 17" 01'41” with an eievation of 26.5 m. The unit has 123.86 acres of land
of which 27.90 acres of the area was develooerd as green belt_The prouusva cxpansivn wii carried
wilnin the existing prant prermises. River Godavari s tlowing from northwest to south direction and
passing at a distance of 0.7 km from the plant site. The site has never been inundated due to floods
of R Gedavart as the MSL of the river is 9.14m and that of the site 1s 26.21 m. The nearest human
settlement frem the site is Rajahmundry town located at a distance of 1km. Rajahmundry Railway
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station {SC Railway) is at a distance of 2.1 km from the plant area in south direction. National
highway is at a distance of 3.2 km from the plant area in east direction. Divancheruvu west reserved
forest is at a distance of 4.5 km in east direction, Divancheruvu east reserve forest is at a distance of
8.5 km in NE direction. No forestland is involved in the project area. No National Parks, wilclife
Sanctuaries/Eco-sensitive areas are located within 10 km radius of the site. Total cost for the
proposed expansion is Rs. 19.60 crores in which Rs. 152.5 lakhs have been earmarked towards the
capital cost and Rs. 350.8 lakhs have been earmarked towards the recurring cost after expansion for
environmental protection.

3. Following are the existing and proposed production capacities:
S.No. Products EC obtained EC obtained Proposed Total Capacity
from MoEF from SEIAA, expansion
dated Andhra Pradesh {Present
31.01.2005 dated 26.2.2010 propaosal)
1. Pulp (TPD) 500 - From 500 to 650
' 650 TPD
2. paper (TPD) 330 593 - 593
3. CPP {MW) 34 16 - 46
4. it is noted that the proposed expansion will be done by optimizing the production capacity,

by ensuring the equipment and machinery is used to-their optimal capacity, thereby enhancing the
productivity. The optimization shall also proportionatefy reduce the resource consumption and
effluent generation. The de-bottlenecking process involves replacement of screen rotors with
Dolphin type rotors and instailation of high pressure water pump to Eop & Do stages of bleach plant
far washers mesh in the fibre line. Modification of air handling system and ESP in the recovery island

will also be done.

5. it is noted that the emissions from the boiler and rotary kilns are passed through Electro
Static Precipitator with an outiet concentration of 50 mg/Nm>. DG set is provided with stack height

as per CPCB guidelines. Bag filter is provided to control the fugitive emissions.

6. The total water requirement after expansion will be 49,100 m?/day, which is drawn from the
River Godavari. The wastewater generated from the plant after expansion would be 35,955 m’/day
which will be reused for green belt development after treatment and excess treated waste water
would be sent to turupulanka sand shoats of River Godavari. Domestic effluent of 2,800 m>/day
would be sent to municipal sewer line. The unit has an existing efftuent treatment plant with a
capacity of 20 MGD for treating the effluent generated from process blow downs. The capacity is
adeguate to meet the total effluent generation of 35,955 m’/day after debottlenecking.

7. The solid wastes generated from the process are ETP sludge, which would be sent to boiler
or sold to egg tray manufacturers, chip dust shall be sent to boiler, lime sludge shall be reburnt in
rotary lime kiln and from the utilities are lubricating oil, Container liners and PVC scrap, which are

sent to authorized recyclers.

8. Public Hearing / Public Consultation meeting was conducted by the Andhra Pradesh
pollution Control Board cn 21.9.2011.

9. The proposal was considered by the 32" meeting of the Expert Appraisal Committee

{Industry) held during 27-28% January 2012, 10" meeting of the Reconstituted Expert Appraisal
Committee {Industry) held during 29-31% July 2013 and further reconsidered in its 15" meeting heid

Page 2 of &
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during 28-30™ January 2014 The Committee recommended the proposal for environmental
clearance subject to stipulation of specific conditions along with other environmental conditions.

10. Based on the documents furnished and presentation made by you and your consuitant, M/s.
Team Labs and Consultants - Hyderabad, the Ministry of Environment and Forests hereby accords
environmental clearance to the above project under the provisians of EIA Notification dated 14"
September 2006, subject to strict compliance of the following Specific and General conditians:

A, SPECIFIC CONDITIONS

i Compliance to all the specific and general conditions stipulated for the existing plant by the
Central/State Government shall be ensured and regular reports submitted to the Ministry
and its Regional Office at Bangalore.

ii. The project authority shall install multi cyclones, wet scrubbers with the boilers 1o achieve
the particulate emission below 50 mg/Nm®. The emissions from chemical recovery section
shall be controlled through primary and secondary venturi scrubbers.

iii. Data on ambient air, stack and fugitive emissions shall be regularly submitted oniine to
Ministry’s Regional office at Bangalore SPCB and CPCB as well as hard copy once in six
months and display data on PMy, PM,s, SO, and NOx outside the premises at the
appropriate place for the general public.

iv. In case of treatment process disturbances/failure of pollution control equipment adopted by
the unit, the respective unit shall be shut down and shall not ke restarted unti! the centrol
measures are rectified to achieve the desired efficiency.

V. The total water requirement (including existing) shall not exceed 49,100 m’/day. The
industry shall ensure the compliance of the standards for discharge of the treated effluent
from the unit as stipulated under the EPA rules or SPCB whichever is more stringent. The
company shall make efforts to limit the water consumption upto 75 m*/tonne of product.
Adequate steps including use of modern RO/UF based technologies shall be used to increase
recycling and reduce water consumption.

vi.  Adequate number of influent and effluent quality monitoring stations shall be set up in
consultation with the State Pollution Control Board and regular monitoring shall be carried
out for all relevant parameters to maintain the effluent treatment efficiency. Online flow
meter, pH meter, conductivity meter etc. shall be installed. The report shall be submitted to

Ministry’s Regional Office at Bangalore, SPCB and CPCB.

vil. Ground water guality study in and around the project area shall be conducted and report
submitted to Ministry’s Regional Office at Bangalore, SPCB and CPCB.

viii. The company shall install Oxygen Delignification (ODL) Plant and shall maintain AGX below 1
kg/tonne of paper production.

ix.  The company shali submit the comprehensive water management plan along with
maonitoring plan for the ground water quality and the leve!, within three months from date
of issue of this letter.

Page 3 of6
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Xl

Xil.

i,

Xiv.

XV.

Xvi.

xvii.

The project autharity shall dispose of hazardous waste as per the provision of Hazardous
Wastes [Management, Handling and Transboundary Movement) Rules, 2008,

The company shall develop green beit in 33% of the total land as per the CPCB guidelines to
mitigate the effect of fugitive emissions.

Occupational health surveillance of the workers shall be done on a regular basis and records
maintained as per the Factories Act.

The company shall make the arrangement for protection of possible fire hazards during
manufacturing process in material handling.

Al the recommendations made in the Charter an Corporate Responsibility for Environment
Protection (CREP) for the pulp and paper sector shall be strictly imptemented.

Al the commitments made to the public during the Public Hearing/Pubiic Consultation
meeting held on 21.9.2011 shall be satisfactorily implemented and a separate budget for
implementing the same shail be allocated and information submitted to the Ministry’s

Regional Office at Bangalore.

The proponent shall adopt a ‘Model Village” under CSR. At least 2 % of the net retain profits
of the project shall be earmarked towards the Enterprise Social Commitment based on
Public Hearing issues and item-wise details along with time bound action plan shall be
prepared and submitted to the Ministry’s Regional Office at Bangaiore. Implementation of

such program shall be ensured accordingly in a time bound manner.

Srovision shall be made for the housing of construction labour within the site with all
necessary infrastructure and facilities such as fuel for cooking, mobile toilets, mabile STP,
Safe drinking water, medical health care, créche etc. The housing may be in the form of
temporary structures to be removed after the completion of the project.

GENERAL CONDITIONS:

The project authorities must strictly adhere to the stipulations made by the Andhra
Pradesh Control Board and the State Government.

No further expansion or modifications in the plant shall be carried out without prior
approval of the Ministry of Environment and Farests.

At least four ambient air quality monitoring stations shall be established in the
downward direction as well as where maximum ground level concentration of PMyq,
PM; s, SC, and NOy are anticipated in consultation with the SPCB. Data on ambient air
quality and stack emission shall be regularly submitted to this Ministry including its
Regional Office at Bangatore and the SPCB/CPCB once in six months.

Industrial wastewater shail be properly coliected, treated so as to conform to the
standards prescribed under GSR 422 (E} dated 19" May, 1993 and 31" December, 1993
or as amended form time to time The treated wastewater shall be utilized for plantation

purpose.

Page 4 of 6
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vi.

vii.

viii.

Xi.

Xii.

[

N

xiii.

The overall noise levels in and around the plant area shall be kept well within the
standards {85 dBA} by providing noise control measures including aceustic hoods,
silencers, enclosures etc. on all sources of noise generation. The ambient noise levels
shall conform to the standards prescribed under EPA Rules, 1989 viz. 75 dBA {daytime)

and 70 dBA (nighttime}.

Occupational health surveillance of the workers shail be done on a regular basis and
records maintained as per the Factaries Act.

The company shall develop rain water harvesting structures to harvest the rain water for
utilization in the lean season besides recharging the ground water table.

The project proponent shall also comply with all the environmental protection measures
and safeguards recommended in the EIA/EMP report. Further, the company must
undertake socio-economic development activities in the surrounding villages like
community development programmes, educational programmes, drinking water supply
and health care etc.

Requisite funds shall be earmarked towards capital cost and recurring cost/annum for
environment pollution control measures to implement the conditions stipulated by the
Ministry of Environment and Forests as well as the State Government. An
implementation schedule for implementing all the conditions stipulated herein shall be
submitted to the Regional Office of the Ministry at Bangalore. The funds so provided
shall not be diverted for any ather purpose.

A copy of clearance letter shall be sent by the praponent to concerned Panchayat, Zila
Parishad/Municipal Corporation, Urban Local Body and the local NGO, if any, from
whom suggestions/representations, if any, were received while processing the proposal.
The clearance letter shall also be put on the web site of the company by the proponent.

The project proponent shaif upload the status of compliance of the stipulated
environment clearance conditions, including results of monitored data on their website
and shall update the same periodically. it shali simultaneously be sent to the Regional
Office of the MOEF at Bangalore. The respective Zonal Office of CPCB and the SPCB. The
criteria pollutant levels namely; PM,,, PM, ., 50,, NOx (ambient levels as well as stack
emissions) or critical sectoral parameters, indicated for the projects shall be monitored
and displayed at a convenient focaticn near the main gate of the company in the public
demain.

The project proponent shall alse submit six monthly reports on the status of the
compliance of the stipulated environmental conditions inctuding results of monitored
data {both in hard copies as well as by e-mail) to the Regional Office of MOEF, the
respective Zonal Office of CPCB and the SPCB. The Regional Office of this Ministry at
Bangalore / CPCB / SPCB shail monitor the stipulated conditions.

The environmental statement for each financial year ending 31% March in Form-V as is
mandated to be submitted by the project proponent to the concerned State Follution
Controi Board as prescribed under the Environment (Protection) Rules, 1986, as
amended subsequently, shalf also be put on the website of the company along with the
status of compliance of environmental conditions and shall also be sent to the
respective Regional Office of the MOEF at Bangalore by e-mail.

Page 5 of 6
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Xiv. The Project Proponent shall inform the public that the project has been accorded
environmental clearance by the Ministry and copies of the clearance letter are available
with the SPCB and may also be seen at Website of the Ministry of Environment and
Forests at htto://envfor.nic.in This shall be advertised within seven days from the date
of issue of the clearance letter, at least in two local newspapers that are widely
circulated in the region of which one shall be in the vernacular language of the iocality
concerned and a copy of the same shall be forwarded to the Regional office at

Bangalore.

XV, Project authorities shall infarm the Regional Office as well as the Ministry, the date of
financial closure and final approval of the project by the concerned authorities and the
date of commencing the land development work.

11. The Ministry may revoke or suspend the clearance, if implementation of any of the above
conditions is not satisfactory.

12. The Ministry reserves the right to stipulate additional conditions if found necessary. The
Company in a time bound manner shall implement these conditions.

13. The above conditions shall be enforced, inter-alia under the provisions of the Water
{(Prevention & Contral of Pollution) Act, 1574, the Air (Prevention & Control of Pollution) Act, 1981,
the Environment (Protection) Act, 1986, Hazardous Wastes {Management, Handling and
Transboundary Movement} Rules, 2008 and the Public (tnsurance} Liability Act, 1991 algfig with their

amendments and rules, et

L

(Dr.T.Chandini)
Director

Copy to:

1. The Secretary, State Department of Environment, Government of Andhra Pradesh, Mantrataya,
Hyderabad.

2. The Chairman, Centrai Pollution Control Board, Parivesh Bhavan, CBD-cum-Office Complex, East
Arjun Nagar, Delhi-110032.

3. The Chairman, Andhra Pradesh State Poilution Centrol Board, 2™ Floor, HUDA Complex,
Maitrivaram, 5.R.Nagar, Hyderabad- 500 038.

4. The Additional Principal Chief Conservator of Farests (Central}, Regional Office (S2), Kendriya
Sadan, IVth Fioaor, E&F Wing, 17" Main Road, Keramangala, Bangalore-560034.

5. Monitoring Cell, Ministry of Environment and Forests, Paryavaran Bhavan, CGO Complex, New
Delhi- 110003.

6. Guard file/ Record file/Monitoring file.
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Government of India
Ministry of Environment, Forests & Climate Change

F. No. |-11011/410/2010-1a-41 (1)
Indira Paryavaran Bhawan

CGO Complex, Ladhi Road
New Delhi - 110 003

E-mall: tchand2003@vyahoo.co.uk

Tele fax: D11: 2436 3963

Dated: 12" December 2014

To

Shri Rampraveen Swaminathan,

CEQ, M/s International Paper APPM Ltd,,
Sreeram Nagar, Rajahmundry,

District East Godavari,

Andhra Pradesh- 533105 -

Fax: 0883- 2461764; E-mail: R ampraveen.swaminathan@Ipaper.com piyush.shah@ipaper.com

Subject: Expansion of pulp production capacity from 175,000 TPA to 227,500 TPA (500 TPQ to 650
TPD) by modernization and debottlenecking the process of M/s International Paper APPM
Ltd. at Sreeram Nagar, Rajahmundry, East Godavar! District, Andhra Pradesh — Amendment
in Environmentat Clearance No.J-11011/410/2010-1A.1((1} dated 06.03.2014 read with letter
dated 26.08.2014 - regarding.

Sir,

This Is with reference to your letter dated 09.09.2014 with reference the environmental
clearance dated 06.03.2014 granted to the aforesaid project seeking an amendment in the unit of total
production ¢apacity of pulp production capacity to be mentioned in Tonnes per Annum {TPA) in addition
to Tonnes per Day {TPD)} pn the basis of 350 days of operation.

2. The matter was considered in the 25t Expert Appraisal Committee (Industry) mesting held on
13%-14" ogroher 2044, It was noted that the Project was granted an environmantal ¢clearance No. J-
11011/410/2010-1A.11{1) dated 06.03.2014 and the EC was thereafter transferred in the name of M/s
International Paper APPM Ltd, vide MOEF letter dated 26.08,2014. Project proponent has, vide letter
dated 09.09.2014 requested the Ministry that the expansion of pulp production capacity from S00TED
to 650TPD be also mentioned In Tonnes per Annum production as 175,000 TPA to 227,500TrA
considering 350 days of operation, This was agreed to.

The Ministry of Environment , Forests and Climate Change hereby amends the Environmental Clearance
1-11011/410/2010-1A 11} dated 06.03.2014 read with letter dated 26.08.2014 as foliows:

“Expansion of Pulp production capacity from 175,000 TPA to 227,500 TPA (500 TPD to 650 TPD}
assuming 350 days of operation”




All other conditions remain the same.

This issues with the approval of the Competent Authority.

-

(Dr.T.Chandini}
Scientist F
Ccopy to:
1. The Secretary, State Department of Environment, Government of Andhra Pradesh, Mantralaya,
Hyderabad.
2. The Chairman, Central poliution Control goard, Parivesh Bhavan, CBD-cum-Office Complex, East
Arjun Nagar, Delhi-110032.
3. The Chairman, Andhra Pradesh State Pollution Control Board, 2™ fFloor, HUDA Complex,
Maitrivaram, S.R.Nagar, Hyderabad- 500 038. .
4. The Additional Principal Chief Conservator of Forests {Central}, Reglonal Office (S2), Kendrlya Sadan,
ith Floor, E&F Wing, 17" Main Road, Koramangala, Bangalore-560034. :
5, Moritoring Cell, Ministry of Environment and Forests, paryavaran Bhavan, CGO Comp!g;g, New Delhi-
110003. H
6. Guard file/ Record file/Monitoring file.
7. /
-
-~ {Or.T.Chandinl}

sclantist F
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F. No. J-11011/410/2010-1ATi(I)
Government of India
Ministry of Environment, Forest and Climate Change
(I.A. Division — Industry 1 sector)
Indira Paryavaran Bhawan
Jor Bagh Road, Aliganj,
New Delhi — 110003

E-mail: r.sundar@nic.in

Tel: 011-20819378

Dated: 28" April, 2022

To
Shri. Ashok Kumar,
Vice President (operation) & Mill Manager
M/s. International Paper APPM Limited
Village Sreeram Nagar, Tehsil Rajahmundry,
District East Godavari, (AP) — 533 105,
Email: rjvenvironment@andhrapaper.com; Mob. +91 70329 18778
Subject: Expansion of Pulp production capacity from 1,75,000 TPA to 2,27.500 TPA
(500 TPD to 650 TPD) by modernization and debottlenecking the process by
M/s. International Paper APPM Limited located at Sreeram Nagar,
Rajahmundry, East Godavari District, Andhra Pradesh— Extension of
Validity of Environment Clearance — regarding.
Sir, .
1. This has reference to the online application of M/s. International Paper APPM Limited vide

[

L2

proposal no |A/AP/IND/255479/2022 dated 08/02/2022 along with Form-6 and sought for
Extension of validity of Environment Clearance (EC) accorded by Ministry vide letter no.
J-11011/410/2010-1A.11(1) dated 06/03/2014 and subsequent amendment dated
12/12/2014.

The proposal cited above was considered in 2nd meeting of Expert Appraisal Committee
(Industry 1 sector) held on 22-23rd March, 2022. The EAC proceeding of the said meeting
is furnished as below:

Details submitted by the project proponent

The project was granted Environmental Clearance vide letter no J-11011/410/2010-IA.11(1)
dated 06/03/2014 from MoEF&CC in the name of M/s. Andhra Pradesh Paper Mills
Limited. Subsequently. the EC was transferred in the name of M/s. International Paper
APPM Ltd vide MoEF&CC letter dated 26/08/2014. Thereafter, amendment in EC was
granted vide letter of even no. dated 12/12/2014 in the name of M/s. International Paper
APPM Ltd.

The unit obtained consent to establish (CTE) vide order no.
APPCB/VSP/KKD/361/CFE/HO/2012 dated 20/10/2014. Subsequently. extension of
validity of CTE was obtained vide order no. 36 /APPCB/CFE/RO-KKD/HO/2012 dated
14/12/2021 valid till 20/10/2024 and CTO vide order no.
APPCB/VSP/RIY/361/CFO/HO/2018 dated 02/04/2018 valid till 30/06/2023.

Extension of validite of Environment Cleararce tiled ~ Fxpansion of Pulp produciion capaciny from 175,000 TPA 10 2,27 300 TPA (300 TPD

10 630 TPDy by modernization and debortlenecking the process by Als. Internurional Paper APPM Limited located ar Sveeram Nugar

Raphimundiy . kast Godavarr District, Andhra Pradesh ™

Page1of 3

24



5. The implementation status of the existing EC is as follows:

S | Products As per EC dated As per CFO | Balance
No 06/03/2014 and | dated 02/04/2018 | Quantity
amendment dated
12/12/2014
I | 'Pulp (TPA) 2.27,500 2.00.000 27,500
2 | Paper (TPA) 2.07.550 2,07,550 -
3 | Captive Power (MW) | 46 46 --
Note: Balance quantity of Pulp with respective to 20i4 EC Le. 27,500 TPA yet to be
implemented, for that M/s. Andhra Paper Limited (Formerly International Paper
APPM Ltd) is seeking EC validity extension.

Reasons for delay in implementation of the project:
The proponent has submitted that after obtaining the Environmental Clearance, part of the
facilities has been implemented. PP could not go ahead with the balance implementation
due to change in Management and Covid-19 Pandemic.

PP has further submitted that the unimplemented portion of Environment Clearance will be
implemented by 15/02/2025 as per the implementation schedule submitted along-with
Form 6. Therefore, the proponent has requested for extension of validity of EC dated
06/03/2014 and amendment dated 12/12/2014 up to 05/03/2025.

Observations of the Committee
The Committee noted the following:

i. Original EC is accorded by the Ministry vide letter no J-11011/410/2010-1A.11(])
dated 06/03/2014 in the name of M/s. Andhra Pradesh Paper Mills Limited.
Subsequently, the EC was transferred in the name of M/s. International Paper APPM
Ltd vide MoEF&CC letter dated 26/08/2014. Further, amendment in EC was granted
vide letter of even no. dated 12/12/2014 in the name of M/s. International Paper
APPM Ltd.

1. Validity of EC will expire on 05/3/2022 according to the provision contained in the
MoEF&CC notification dated 18/01:2021.

iit. PP in the instant proposal requested for extension of validity of environment ¢learance
dated 06/03/2014 for a further period of 3 vears i.e. up to 05/03/2025.

iv. EAC noted that as per EC dated 06/03/2014 has completed most of facilities and only
Pulp facility for 27.500 TPA is pending for implementation as mentioned at para 3
above.

v. PP has provided the schedule for implementation of the unimplemented facility of
pulp. As per the time schedule, the project will be implemented by February. 2025.

vi. PP has given written assurance to change the name in EC dated 06/03/2014 from M/s.
International Paper APPM Ltd. to M/s Andhra Papers Limited after extension of
validity of EC.

Recommendations of the Committee

In view of the foregoing and after deliberations, the Committee recommended to extend
the validity of Environment Clearance for a period of three vears beyond 05/03/2022. i.c..
from 06/03/2022 to 05/03/2025 subject to stipulation of environmental safeguards
prescribed in the EC dated 06/03/2014. EC transfer dated 26/08,2014 and amendment dated
12/12/2014.

Fxtension of validuy of Environment Clearance titled Expansion of Pulp production capacin froni 1. 73,000 TPA (0 2 27 300 TF 4 (500 TPD
ro 650 TPy by nodernizanon wid debortlenecking the process by Ms Iernotional Paper SPPM Limited locared at Sreeram Nugar,
Rajahmundiy. East Godavari District. Andhra Pradesh’

Page 2 of 3

25



10.

11. All other terms and conditions stipulated in the environmental clearance accorded vide
letter no. J-11011/410/2010-1A.11(1) dated 06/03/2014, EC transfer dated 26/08/2014 and
subsequent amendment dated 12/12/2014 shall remain unchanged.

12. The project proponent shall obtain fresh environmental clearance in case of change in scope
of the project, if any.

13. This issues with the approval of Competent Authority.

Yours faithfully,

J Yy
(Sundar Ramanathan)
Scientist ‘E’

Copy to: -

1. Secretary, Department of Environment, Government of Andhra Pradesh. Hyderabad.

2. Regional Officer, Ministry of Environment. Forest and Climate Change, Integrated
Regional Office, Green House Complex, Vijayawada — 520010

3. Chairman. Central Pollution Control Board, Parivesh Bhawan, CBD-Cum-Office
Complex, East Arjun Nagar, New Delhi-110 032.

4. Chairman, Andhra Pradesh State Pollution Control Board, D.No. 33-26-14 D/2, Near
Sunrise Hospital. Pushpa Hotel Centre, Chalamalavari Street, Kasturibaipet, Vijayawada
~520010

5. Member Secretary, Central Ground Water Authority, A2, W- 3 Curzon Road Barracks,
K.G. Marg, New Delhi-110001.

6. Chief Wildlife Warden, Govt. of Andhra Pradesh, Aranya Bhawan, Saifabad, Hyderabad-
500004

7. District Collector, East Godavari District, Andhra Pradesh.

8. Guard File/Record File/Monitoring File. ":\7 gv

9. MoEF&CC Website. N =

Decision of MOEF&CC

The undersigned is directed to inform that Ministry of Environment. Forest and Climate
Change has examined the proposal in accordance with the Environment Impact Assessment
(EIA) Notification, 2006 & further amendments thereto and after accepting the
recommendations of the Expert Appraisal Committee (Industry-1) hereby decided to grant
extension of validity of the Environmental Clearance for the above-mentioned project up
to 05/03/2025 subject to environmental safeguards prescribed in the EC dated 06/03/2014.
EC transfer dated 26/08/2014 and amendment dated 12/12/2014.

(Sundar Ramalfz:than)
Scientist ‘E’

Extension of validin of Environment Clearance titled " Expunsion of Pidp production capacity from | 730007410207 SOGTPA(GS00TPD
1o 630 TPDy by modernization and debotilenccking the process bv M5 International Paper APPM Limited located ai Srecram Nogor.
Rajahmundry. Eost Godavary Disirict Andiva Prodesh”
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F. No. J-11011/410/2010-1A.1X (I)
Government of India
Ministry of Environment, Forest and Climate Change
(Impact Assessment Division)
Indira Paryavaran Bhawan
Vayu Wing, 3 Floor,
Jor Bagh Road, Aliganj,
New Delhi — 110003

Dated: 24th March, 2023
To,

M/s Andhra Paper Limited

Sriramnagar, Rajahmundry, East Godavari,

Andhra Pradesh-533105

E-mail: rjyenvironment(@andhrapaper.com

Subject: Expansion of Pulp production capacity from 1,75,000 TPA to 2,27,500 TPA (500
TPD to 650 TPD) by modernization and debottlenecking the process by M/s.
International Paper APPM Limited located at Sreeram Nagar, Rajahmundry,
East Godavari District, Andhra Pradesh- Trasnfer of EC from M/s. International
Paper APPM Limited to M/s. Andhra Paper Limited — regarding

Ref. : (i) Ministry’s EC letter No. J-11011/410/2010-IA-1I (T) dated 06/03/2014
(i) Ministry’s EC transfer letter No. J-11011/410/2010-IA. II (I) dated 26/08/2014
(iii) Ministry’s amendment in EC letter No. J-11011/410/2010-1A. 11 (I) dated
12/12/2014
(iv) Ministry’s EC validity extension letter dated No. J-11011/410/2010-IA. II (I)
28/04/2022
(i) Online proposal no. IA/OR/IND/291032/2022 dated 21/12/2022
Sir,

Reference is invited to your online proposal no. IA/AP/IND/254479/2022 dated
21/03/2022seeking transfer of Environment Clearance cited above from M/s. International Paper
APPM Limited to M/s. Andhra Paper Limited.

2. The Ministry of Environment, Forest and Climate Change (MoEF&CC) has examined the
request submitted by you and the following points are noted:

i, Environment clearance (EC) to the project cited above was initially accorded by the
Ministry vide letter no letter no J-11011/410/2010-IA.TI(T) dated 06/03/2014 from
MoEF&CC in the name of M/s. Andhra Pradesh Paper Mills Limited. Subsequently, the
EC was transferred in the name of M/s. International Paper APPM Ltd vide MoEF&CC
letter dated 26/08/2014. Thereafter, amendment in EC was granted vide letter of even no.
dated 12/12/2014 in the name of M/s. International Paper APPM Ltd. Further validity of
the EC was extended vide letter dated 28/04/2022.

ii. According to the records made available by the project proponent, consent to establish
(CTE) vide order no. APPCB/VSP/KKD/361/CFE/HO/2012 dated 20/10/2014.
Subsequently. extension of validity of CTE was obtained vide order no.
361/APPCB/CFE/RO-KKD/HO/2012 dated 14/12/2021 valid till 20/10/2024 and CTO
vide order no. APPCB/VSP/RIY/361/CFO/HO/2018 dated 02/04/2018 valid ull
30/06/2023.

Transfer of EC from M s. International Paper APPAM Limited to M s Andhra Paper Limited Page 1 of 3
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iii. The implementation status of the existing EC is as follows:

28

S Products As per EC dated As per CFO dated
No 06/03/2014 and 02/04/2018
amendment dated
12/12/2014
1 | Pulp (TPA) 2,27,500 2,00,000
2 | Paper (TPA) 2,07,550 2,07,550
3 | Captive Power (MW) 46 46

iv. Reasons for transfer of EC:

The company changed its name from “International Paper APPM Limited” to “Andhra
Paper Limited” as per the “certificate of Incorporation no L21010AP1964PLC001008
pursuant to change of name dated 09.01.2020, issued by the Registrar of Companies,
Ministry of Corporate Affairs, Vijayawada. Therefore, transfer of Environment Clearance
dated 06/03/2014 and amendment in EC dated 12/12/2014 and validity extension dated
28/04/2022 is requested from M/s. International Paper APPM Limited to M/s. Andhra
Paper Limited.

SL Name of CIN No. Status w.r.t. Cl}ange of
No. Company ownership
M/s.
International As per SI. No. 1 (f) of Form-7,
A Paper APPM L21010API964PLC001008 the project proponent has
Limited submitted that the proposal
M/s. Andhra involves change of ownership.
. L21010AP1964PL.C001008
B. | Paper Limited

v. Documents submitted for EC transfer:

-

Form No.7 for transfer of Environmental Clearance.
certificate of Incorporation no L21010AP1964PLC001008 pursuant to change of
name dated 09.01.2020, issued by the Registrar of Companies, Ministry of
Corporate Affairs, Vijayawada.
Undertaking by way of affidavit in non-judicial stamp certificate dated
19/01/2022 by M/s. Andhra Paper Limited stating that they will abide/obey all the
conditions stipulated in the Environment Clearance by MoEF&CC vide letter no.
J-11011/410/2010-1A-11 (I) dated 06/03/2014.

3. This Ministry hereby accepts your request to transfer the Environment Clearance accorded

by MoEF&CC vide letter no. J-11011/410/2010-1A. 11 (I) dated 06/03/2014 and amendment
dated 12/12/2014 and validity extension dated 28/04/2022 from M/s. International Paper APPM
Limited to M/s. Andhra Paper Limited subject to satisfactory compliance to all the stipulated
specific and general conditions. You are hereby requested to obtain Consent to establish / Consent
to Operate in the name of M/s. Andhra Paper Limited from Andhra Pradesh State Pollution
Control Board.

4. M/s. Andhra Paper Limited shall comply with the all specific and general conditions
stipulated in the Environment Clearance letter dated 06/03/2014 and amendment dated
12/12/2014 and validity extension dated 28/04/2022.

Transfer of EC from M/s. International Paper APPM Limited to M/s. Andhra Paper Limited.
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5. In case, there is a change in the scope of the project, fresh Environment Clearance shall be
obtained.
6. This issues with the approval of the Competent Authority.
Yours faithfully.
(Dr. R. B. Lal)
Scientist ‘F’/ Director
Tel: 011-20819346
Email-rb.lal@nic.in
Copy to:-
1. The Principal Secretary, Environment and Forests Department Secretariat, Government of
Andhra Pradesh, B Block, Secretariat, Hyderabad-500004
2. The Director General of Forest, Ministry of Environment, Forest and Climate Change, New
Delhi.
3. The Principal Chief Conservator of Forests. Government of Andhra Pradesh, Aranya
Bhawan, Hyderbad-500 004
4. Inspector General of Forests, Integrated Regional Office, Ministry of Environment, Forest
and Climate Change, Vijayawada Green House Complex, Vijayawada, Andhra Pradesh
520010 .
5. The Member Secretary, Central Pollution Control Board, Parivesh Bhawan, East Arjun
Nagar, Delhi - 110032
6. The Member Secretary, Andhra Pradesh Pollution Control Board, D.No. 33-26-14 D/2, Near
Sunrise Hospital, Pushpa Hotel Centre, Chalamalavari, Street, Kasturibaipet, Vijayawada —
520010
7.  The Member Secretary, Central Ground Water Authority, Jamnagar House, 18/11, Man
Singh Road Area, New Delhi, Delhi 110001
8. The Chief Wildlife Warden, Govt. of Andhra Pradesh, Aranya Bhawan, Saifabad,
Hyderabad-500004
9.  The District Collector, East Godavari District, Andhra Pradesh
10. Monitoring Cell, Ministry of Environment, Forest and Climate Change. Indira Paryavaran

Bhawan, Jor Bagh Road, New Delhi.
Guard File/Monitoring File/Record File/ MoEF&CC Website/ Parivesh Portal

7

(Dr. R. B. Lal)
Scientist ‘F’/ Director
Tel: 011-20819346
Email-rb.lal@nic.in

Transfer of EC from M/s. International Paper APPM Limited to M/s. Andhra Paper Limited. Page 3 of 3
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ANDHRA PRADESH POLLUTION CONTROL BOARD

D.No.33-26-14D/2, Near Sunrise Hospital, pushpa Hotel Centre,
Chalamalavari Street, Kasturibaipet, Vijayawada - 520 010
Phone. No.0866-2463217, Website : www.appcb.ap.nic.in

RED CATEGORY
RENEWAL OF CONSENT & AUTHORIZATION ORDER
BY REGISTERED POST WITH ACKNOWLEDGEMENT DUE

Consent Order No:APPCB/VSP/RJY/361/CFO/HO/2018- Date: 02.04.2018

CONSENT is hereby granted for Operation under section 25/26 of the Water (Prevention &
Control of Potlution) Act, 1974 and under section 21 of Air (Prevention & Control of Pollution)
Act 1981 and amendments thereof and Authorisation under Rule 6 of the Hazardous & Other
Wastes (Management and Transboundary, Movement) Rules, 2016 and the rules and orders
made there under (hereinafter referred to as the Acts’, the Rules’) to:

M/s. International Paper APPM Limited,

Unit : Rajahmundry

Sreeramnagar, Rajahmundry,

East Godavari District

E-mail; sreeramachandra.susaria®ipaper.com

{Hereinafter referred to as ‘'the Applicant’) authorizing to operate the industrial plant to
discharge the effluents from the outlets and the quantity of Emissions per hour from the
chimneys as detailed below Outlets for discharge of effluents:

i) Out lets for discharge of effluents:

Outlet Outlet Description Max Daily Point of Disposal 5
No. Discharge KLD ~ :
1. Process & Washings 21,169 Treated in ETP and the treated
efftuents after treatment ) effluent to Greenbelt
2. Cooling blow down & Boiler 10,365 development and excess to
and DM plant regeneration Turupu Lanka Sand shoals of
3. Domestic effluents from 400 | River Godavari.
B Plant
4. Domestic effluents from 2480 - Public sewer.
township after treatment ; B

ii} Emissions from chimneys:

| Chimney Quantity of Emissions at |
No. Description of Chimney peak flow (m*/hr) !
1 Attached to 1 x 105 TPH Coal fired boiler along 7, 30,000
with 34 MW Turbine !
2 | Attached to 1 x 1300 TPD Recovery boiler 2,412,000
i 3 Attached to 100 TPD Rotary Lime Kiln-i 738,750 }
4 Attached to 160 TPD Rotary Lime Kiln-ll ;:“7 42,500
5 Attached to Z X 33 TPH Coal fired Boilers along 33,876 for each boiler
with 2 x 6250 KVA Turbo generator sets.
(Standby}
6 Attached to Z X 27 TPH Coal fired Boilers. 32,724 for each boiler
(Standby)
7 Attached to 1 X 45 TPH Coal fired Boiler along 90,180
with  1x15000 KVA Turbo generators sets.
{Standby)
8 , Attached to Recovery Bailer-4 Main dissolving
- Tank Vent
9. "Attached to Pulp Bleach Plant Vents B -

iii} HAZARDOUS WASTE AUTHORISATION (FORM - 1) [See Rule 6 (2)]

M/s.International Paper APPM Limited, Unit: Rajahmundry, Sri Ram Nagar, Rajahmundry,
East Godavari District is hereby granted an authorization to operate a facility for
collection, reception, storage, treatment, transport and disposal of Hazardous Waste
namely
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» HAZARDOQUS & OTHER WASTES WITH RECYCLING OPTION:

S. Name of Stream Quantity Method of Disposal |
No | Hazardous Waste {Max. after
expansion)
1. TETP Sludge ] 35.3 of Schedule - | 62TPD | Part of the sludge to egg

tray units/sun dry paper
board industries for
recycling and the
remaining in the boiler
after drying along with
coal,

2. Lime Sludge 32.3 of Schedule - | 424 TPD Re-burnt in Rotary lime kiln

to produce lime and reuse !
in the process. |

3. Used lubricating | 5.1 of Schedule - | 7.98 TPA To authorized |
oil reprocessesers (or) internal
recycling / Reuse
4, Container liners of | 33.1 of Schedule - | 73 TPA After complete
Hazardous detoxification shall be sent !
Wastes/ to outside parties. :
Hazardous
chemicals
5. [E-Waste | 30 TPA Authorized Collection
: centers/dismantlers/re-
processors/return to
| suppliers. ]

This consent order is valid for manufacture of the following products along with capacities
only.

S. | Products Capacity
No

1 Paper 207550 TPA
2. Pulp 200000 TPA
3. i Captive Power 46 MW

4, Paper Sheets (A4 sheeter) 267 TPD

This order is subject to the provisions of ‘the Acts’ and the Rules' and orders made
thereunder and further subject to the terms and conditions incorporated in the schedule A, B
& C enclosed to this order.

This combined order of consent & Hazardous Waste Authorisation shall be valid for a period
ending with the 30" day of June, 2023. Bandla Siva i

MEMBER SECRETARY

To

M/s.International Paper APPM Limited,
Unit : Rajahmundry

Sreeramnagar, Rajahmundry,

East Godavari District

Copy To:

1. The JCEE, Zonal Office, Viskhapatnam for information and necessary action.

2. The JCEE, Unit-li, APPCB, Vijayawada for information and necessary action.

3. The JCEE (HWM), APPCB, Vijayawada for information and necessary action.

4. The Environmental Engineer, Regional Office, Kakinada for information and necessary
action.
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SCHEDULE - A
1. Any up-set condition in any industrial plant / activity of the industry, which result in,
increased effluent / emission discharge and/ or violation of standards stiputated in this
order shall be informed to this Board, under intimation to the Collector and District
Magistrate and take immediate action to bring down the discharge / emission below the
limits.

2. The industry should carryout analysis of waste water discharges or emissions through
chimneys for the parameters mentioned in this order on quarterly basis and submit to the
Board.

3. All the rules & regulations notified by Ministry of Law and Justice, Government of India
regarding Public Liability Insurance Act, 1991 should be followed as applicable.

4. The industry should put up two sign boards (6x4 ft. each) at publicly visible places at the
main gate indicating the products, effluent discharge standards, air emission standards,
hazardous waste quantities and validity of CFO and exhibit the CFO order at a prominent
place in the factory premises.

5. Not withstanding anything contained in this consent order, the Board hereby reserves the
right and powers to review / revoke any and/or all the conditions imposed herein above
and to make such variations as deemed fit for the purpose of the Acts by the Board.

6. The industry shall file the water cess returns in Form-l as required under section (5) of
Water (Prevention and Control of Pollution) Cess Act, 1977 on or before the 5th of every
calendar month, showing the quantity of water consumed in the previous month along
with water meter readings. The industry shall remit water cess as per the assessment
orders as and when issued by Board.

7. The applicant shall submit Environment statement in Form V before 30th September
every year as per Rule No.14 of E(P) Rules, 1986 & amendments thereof.

8. The applicant should make applications through Online for renewal of Consent (under
Water and Air Acts) and Authorization under H&EOW (M&TM) Rules, 2016 at least 120 days
pefore the date of expiry of this order, along with prescribed fee under Water and Air
Acts and detailed compliance of CFO conditions for obtaining Consent & HW
Authorization of the Board. The industry shoutd immediately submit the revised
application for consent to this Board in the event of any change in the raw material used,
processes employed, quantity of trade effluents & quantity of emissions. Any change in
the management shall be informed to the Board. The person authorized shoutd not let
out the premises / lend / sell / transfer their industrial premises without obtaining prior
permission of the State Pollution Controt Board.

9. Any person aggrieved by an order made by the State Board under Section 25, Section 26,
Section 27 of Water Act, 1974 or Section 21 of Air Act, 1981 may within thirty days from
the date on which the order is communicated to him, prefer an appeal as per Andhra
Pradesh Water Rules, 1976 and Air Rules 1982, to Appellate authority constituted under
Section 28 of the Water{Prevention and Control of Pollution) Act, 1974 and Section 31 of
the Air{Prevention and Control of Pollution) Act, 1981.

SCHEDULE - B
WATER POLLUTION:
1. The effluent discharged shall not contain constituents in excess of the tolerance timits
mentioned below:

Outlet Parameter Limiting Standards
1&2 |pH - 6.50- 8.50 }
TSS - 100 mg/l
Oit and Grease ' 10 mg/t
coD 250 mg/!
BOD 30 mg/t
AOX L 1.0 kg/ton of paper
4 |pH I 550-9.00 o
TSS 600 mg/l
QOit and Grease T T 0mgit
BOD 350 mg/l
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2.

The source of water is River Godavari. The following is the permitted water
consumption:

St Purpose Quantity
No. (KLD})
1 Industrial cooling, boiler feed. 12782
2 Domestic & Gardening purposes. i 3700
3 Process, whereby water gets polluted and -

pollutants are easily bio degradable.

4 Processing, whereby water gets polluted and the 27130
pollutants are not easily bio - degradable.

Total 43612

Separate meters with necessary pipe-line shall be maintained for assessing the
quantity of water used for each of the purposes mentioned above for Cess assessment
purpose.

AIR POLLUTION:

2.

-

J.

6.

The emissions shall not contain constituents in excess of the prescribed limits
mentioned below:

Chimney No. Parameter Emission Standards
1,2,5,6, 7 Particulate matter 50 mg/Nm’

3a 4 Particulate matter 50 mg/Nm’
H,S 10 mg/Nm’

The industry shall comply with emission limits for DG sets upto 800 KW as per the
Notification G.S.R.520 (E), dated 01.07.2003 under the Environment {Protection)
Amendment Rules, 2003 and Q.5.R.448(E), dated 12.07.2004 under the Environment
{Protection) Second Amendment Rules, 2004. In case of DG sets more than 800 KW
shall comply with emission limits as per the Notification G.5.R.489 (E), dated
09.07.2002 at serial no.96, under the Environment (Protection) Act, 1986.

The industry shall comply with ambient air quality standards of PM (Particulate
Matter size less than 10 um) - 100 pg/ m’; PM,s(Particulate Matter size less than 2.5
urm) - 60 pg/ m*; SO, - 80 ug/ m*; NO, - 80 ng/m’, outside the factory premises at the
periphery of the industry.
Noise Levels: Day time (6 AM to 10 PM) - 75 dB (A)

Night time (10 PM to 6 AM) - 70 dB (A}

GENERAL:

7.

10.

1.

12.

14.

The industry shall not increase the capacity beyond the permitted capacity mentioned
in this order, without obtaining CFE & CFO of the Board.

The industry shall restrict the temperature of waste water to below 35°C at inlet of
ETP. The plan of action to restrict the temperature of waste water at inlet ETP within
2 months shall be furnished to RO Kakinada and ZO Visakhapatnam.

The industry shall implement adequate dust containment cum extraction measures
near lime kiln 1 & 2 to mitigate fugitive emission and shall report compliance to RO,
Kakinada and 70, Visakhapatnam.

The industry shall comply with CPCB directions dated 05.02,2014 & 02.03.2015 on
online connectivity to CPCB/APPCB website.

The industry shall renew the lease permission of sand shoals from the Government
of Andhra Pradesh,

The industry shall submit detailed action plan for complying CFO conditions within
15 days at the Regional Office - Kakinada.

2 The industry shall take measures to control the smell nuisance (Mercaptanes and

others) and there shall not be any perceptible odour cutside the industry premises.

The industry shall maintain proper house keeping.

Page 1ol 6
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15.

16.

17.

18.

19.

20.

21.

22.
23.

24.
25,

The industry shall operate the NCG system continuously to reduce smell nuisance
mainly during winter season.

The industry shall submit monitoring reports of composite samples of effluent, on
monthty basis to the E.E., RO, Kakinada.

The industry shall submit a report on findings of studies proposed to be conducted for
colour removat, as per E.C., dt. 31.01.2005.

The industry shall maintain records of AAQM stations as per CFE dt. 19.05.2004. They
shatl submit monthly reports to the E.E., RO, Kakinada.

The industry shall identify all possible sources of HYLC of Non - condensable gases and
handle them properly to ensure no smell complaints are received from the surrounding
areas.

The industry shall install pretreatment systems {0 NCG incinerator immediately and
action plan for revamping of all engineering operations attached to system of NCG

incinerator shall be submitted to RO-Kakinada.

The industry shall install closed containment system for prevention and control of dust
pollution at wood chip area.

The industry shall comply with conditions of EC dated 31.01.2005.
The industry shall dispose solid waste (NON HAZARDOUS ) as follows

S. Name of the Solid Waste Quantity Disposal

No.

1. ETP Sludge 30 TPD Partly to boiler and

{Secondary ETP Biomass} partly to egg try/sun dry

paper units for
beneficial use/reuse as
manure.

2. Waste Lime Sludge 25 TPD Disposed to Cement

industry or Brick kilns
for beneficial use.

3. PVC/HDPE & Polythene Scrap 25 TPA Authorized recyclers/re-
processors.
4. Chip Dust 52 TPD To Producer Gas plant

and partly to boiler or
re-users for beneficial
purposes.

5. Wood Bark 50 TPD To Producer Gas plant
and partly to boiler or
re-users for beneficial

purposes.
6. Wood waste & Logs 5 TPD Reused in producer Gas
plant.
Knots from Pulp mill 5TPD Reused in boilers
ESP Ash 37PD Disposed to Cement

industry / Brick Kilns /
Other beneficial users.

9. | Coal Ash 3337PD | Brick kilns for reuse

10. Slaker stones from Lime Kiln 1.57PD Dispose to Cement
industry/Brick kilns  /
other beneficial users.

11. Paper cuttings 10 TPD Reused in paper making
/ sold to re-users.

The industry shall comply with directions issued by the Board from time to time.

This order is issued without prejudice to W.P. filed by the Central Tobacco Research
Institute, Rajahmundry in the Court of Principal District Judge, Rajahmundry regarding
Water and Air Pollution.

SCHEDULE - €
[See Rule 6 (2}]

Page 5 of 6
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[ CONDITIONS OF AUTHORISATION FOR OCCUPIER OR OPERATOR HANDLING HAZARDOUS
WASTES ]

1. All the rules and regulations notified by Ministry of Environment and Forests, Government
of India under the E(P) Act, 1986 in respect of management, handling, transportation and
storage of the Hazardous wastes should be followed.

2. The industry shall not store hazardous waste for more than 90 days as per the Hazardous
& Other Wastes (Management & Transboundary Movement) Rules, 2016 and amendments
thereof.

3. The industry shall store Used / Waste Oil and Used Lead Acid Batteries in a secured way in
their premises till its disposal to the manufacturers / dealers on buyback basis.

4. The industry shall maintain 6 copy manifest system for transportation of waste generated
and a copy shall be submitted to concerned Regional Office of APPCB. The driver who
transports Hazardous Waste should be well acquainted about the procedure to be followed
in case of an emergency during transit. The transporter should carry a Transport
Emergency (TREM) Card.

5. The industry shall maintain proper records for Hazardous & other wastes stated in
Authorisation in FORM-3 i.e., quantity of Incinerable waste, land disposal waste,
recyclable waste etc., and file annual returns in Form- 4 as per Rule 6 (5) of the
Hazardous & Other Wastes (Management & Transboundary Movement) Rules, 2016 and
amendments thereof.

6. The industry shall submit the condition wise compliance report of the conditions
stipulated in Schedule A, B & C of this Order on half yearly basis to Board Office,

Hyderabad and concerned Regional Office. Bandla Siva

Sankar Prasad:
MEMBER SECRETARY

To

M/s.International Paper APPM Limited,
Unit : Rajahmundry

Sreeramnagar, Rajahmundry,

East Godavari District
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File No.APPCB/VSP/RJY/361/CFO/HO/2018

ANDHRA PRADESH POLLUTION CONTROL BOARD
" D.No.33-26-14D/2, Near Sunrise Hospital, Pushpa Hotel Centre,
sol FBE Chalamavari Street, Kasturibaipet, Vijayawada - 520 010

ANOHRA PRARESH
o ——— -,
N o e

T/
s

Amendment Consent Order No : APPCB/VSP/RJY/361/CFO/HO/2019- 14/08/2018

Sub : M/s.International Paper APPM Limited, Unit: Rajahmundry, Sri Ram Nagar,
Rajahmundry, East Godavari District- Air & Water Consent order - Amendm
ent - Issued - Reg.

Ref : 1. CFO & HWA order No. : APPCB/VSP/RJY/361/CFO/HO/2018, Dt.02.04
.2018 and valid upto 30.06.2023.
2. Industry’s representation received through Single Desk dated on 16.0
7.2019.
3. EE:RO- Kakinada report dated 22.07.2019
4. CFO Committee meeting held on 06.08.2019

The Board vide reference 1st cited, issued CFO & HWA to M/s. international Paper
APPM Limited, is operating a integrated wood based Pulp, Paper and Co-generation at
Unit: Rajahmundry, Sri Ram Nagar, Raj ahmundry, East Godavari with a validity period
upto 30.06.2023. .

The issue was placed in the CFO Committee meeting held on 06.08.2019. The
representative of the industry attended the meeting and informed that they paid CFO
fee of Rs.1,15,500/- based on additional investment of Rs. 3.84 Crs; they will follow the
SOPs issued by the CPCB for utilization of ETP Sludge in paper and pulp industry and
Spent lon Exchange Resin from DM plant; ETP sludge, lime sludge and used oils
generation quantities are exceeding the permitted quantity during 2018-19 financial
year and industry applied for higher quantity in the amendment. After detailed
discussions on verification report of the EE, RO: Kakinada, agenda and submissions of
the representatives of the industry, the committee recommended to issue CFO & HWA
amendment order to the industry.

The Board after careful examination of the industry request, verification report of the
EE, RO: Kakinada and recommendation of the CFO committee, hereby issue amendment
to the CFO order dt: 02.04.2018 (reference 1st cited) under section 25/26 of the Water
(Prevention & Control of Pollution) Act, 1974 and under section 21 of Air (Prevention &
Control of Pollution) Act 1981 and amendments thereof and Authorisation under Rule 6
of the Hazardous & Other Wastes (Management & Transboundary, Movement) Rules,
2016 and the rules and orders made there under (hereinafter referred to as ‘the Acts’,
‘the Rules’) as follows :

1. The table below “Hazardous Waste with disposal option”, in Page No. 1 & 2 of CFO
& HWA order dt: 02.04.2018, shall be inclusion with the following table.

» HAZARDOUS WASTES WITH DISPOSAL OPTION:
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. No| Type of Waste Stream UoM Quantity Mode of Disposal
after CFO
Amendment
ETP Sludge 35.3 of TPD 92 Shall dispose part of
Schedule - | the sludge to egg tray
units/sun dry paper
board industries for
recycling and the
remaining in the boiler
after drying along with
coal / TSDF.
Used Oil 5.1 of TPA 25 Shall dispose to
Schedule - | authorized
reprocessesers /
internal recycling /
burning in lime Kiln
Empty barrels /  |33.1 of TPA 150 Shall dispose after
containers /liners [Schedute - | complete detoxification
contaminated shall be sent to outside
with hazardous parties.
chemicals /wastes
Chemical- - |34.1 of TPA 250 Shall dispose to cement
containing residue|Schedute - | industries for co-
arising from processing / TSDF
decontamination
/ cleaning of
tanks /
containers /
furnaces
{ WBL tanks, GL
tanks, RB4 tanks,
sumps, WL ,
clarifier tanks of
RLK, RB.4 smelt
etc...)
Oil Suldge or 4.1 of TPA 5 Burning in boilers along
Emulsion Schedule - | with coal / Shall dispose
( Furnace oil Tank to TSDF
bottom sludge )
Spent lon 35.2 of TPA 2 Burning in boiler along
exchange Resin  |Schedule - | with coal for steam &
power generation /
Shall dispose to TSDF
Discarded 15.2 of TPA 10 Shall dispose to TSDF
Asbestos Schedule - |
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Date expired or 32.10of TPA 50 Shall dispose to
off specified Schedule - | beneficial end users /
Chemicals recyclers / TSDF
(Obsolete )
Oil Contaminated |33.2 of TPA 10 Burning in Boiler/ Shall
cotton or other |Schedule - | dispose to TSDF
cleaning materials
Ash from 35.1 of TPD 8 Used in boiler along
Producer gas Schedule - | with coal for steam &
plant power generation /Shall
dispose to TSDF
Waste Lime Cake (32.2 of TPD 20 Shall dispose to Cement
(from dreg Filter |Schedule - | industry /Brick Kilns /
press ) beneficial users / TSDF
Discarded Carbon [B2060 of TPA 5 Shall dispose used in
filter media Schedule -iil boiler along with coal
( water for steam & power
treatment Plant ) generation / TSDF
Discarded 35.1 of TPA 5 Shall dispose to Cement
activated Alumina!|Schedule - | industry / Brick Kilns /
Other beneficial users /
TSDF
14. [insulation Waste / -- TPA 6 Shall dispose to TSDF
Discarded Glass
wool
15. |Discarded -- TPA 2 Shall dispose to TSDF
thermocol
16. |Discarded PPE .- TPA 5 Shall dispose cotton PPE
to boiler and others
back to suppliers /
recyclers / TSDF

Solid Waste ( Non Hazardous) - ( Under point 23 of General in Schedule - B of CFO )

S. No| Type of Waste UOM Quantity Mode of Disposal
after CFO
Amendment
Waste Lime Sludge TPD 25 Disposed to Cement industry /

Brick kilns / beneficial end user

PVC/HDPE & TPA 50 Sold to Reusers / recyclers/re-
Polythene Scrap processors
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Chip Dust TPD 75 To Producer Gas plant / partly
to boiler / re-users for
beneficial purposes.
Wood Bark TPD 150 To Producer Gas plant and partly
to boiler or re-users for
beneficial purposes.
Wood waste & Logs TPD 10 Reused in producer Gas plant /
beneficial end users / Boiler
Knots from Pulp mill TPD 5 Reused in boilers
ESP Ash TPD 8 Disposed to Cement industries
for co-processing / Brick Kilns
Coal Ash TPD 333 Brick kilns for reuse
Slaker stones from TPD 2.5 Dispose to Cement
Lime Kiln industry/Brick Kkilns / other
beneficial users
Paper cuttings / TPD 20 Sold to re-users
waste Kraft / Cores
pipes/
broke/wappers
Demolition and TPA 200 To use for filling in low laying
construction waste areatt road / pathway laying
and refractory within the premises / give to
bricks outside construction agencies
for use.
Metal Waste ( TPA 1500 Sold to outside party for reusers
Ferrous & non / recyclers
Ferrous)
Discarded Machine TPA 150 Sold to reusers / recyclers / end
clothing, felts, users
screens, Conveyor
belts, Drive belts,
presses wires,
rubber Scrap
etc...
Discarded packing TPA 200 Sold to reusers / recyclers / end
of Wooden / users / producer gas plant
carton scrap
Scrap electrical TPA 300 Sold to reusers / recyclers / end

&electronics
assemblies other
than E- Wastes

users
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E-Waste TPA 310 Authorized Collection
centers/dismantlers/re-
processors/return to suppliers.

All other conditions mentioned in Schedule A, B & C of the combined CFO &HWA order
issued vide reference 1st cited will remain same.

The industry shall submit the condition wise compliance report of the conditions
stipulated in Schedule A, B & C of CFO & HWA Order dated 02.04.2018 on half
yearly basis to Board Office, Vijayawada and concerned Regional Office.

VIVEK YADAV IAS, MS({VY), O/c MEMBER SECRETARY-APPCE

To

M/s.International Paper APPM Limited,
Unit: Rajahmundry, Sri Ram Nagar,
Rajahmundry, East Godavari District.

Copy to:

1. The JCEE, Zonal Office, Visakhapatnam for information and necessary
action.

2. The Environmental Engineer, Regional Office, Kakinada for information and
necessary action.

Signatureaalid
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ANDHRA PRADESH POLLUTION CONTROL BOARD

_%‘Zé%a.é_:_ D.No.33-26-14D/2, Near Sunrise Hospital, Pushpa Hotel Centre,
w Chalamalavari Street, Kasturibaipet, Vijayawada - 520 010
ARy Phone. No.0866-2463200, Website : https://pcb.ap.gov.in/
ANy
Amendment Order No : APPCB/VSP/RJY/361/CFO/HO/2020- 11/06/2020

Sub: APPCB - UH-IV - CFO - M/s. International Paper APPM Limited, Unit: Rajahmundry,
- Sreeramnagar, Rajahmundry, East Godavari District - Amendment to CFO&HWA order
for name change - Issued - Reg.

Ref:- 1. CFO & HWA order No. APPCB/VSP/RJY/361/CFO/H0O/2018, dated 02.04.2018
with validity upto 30.06.2023.
2. Amendment Order No. APPCB/VSP/RJY/361/CFO/HO/2018, dated 14.08.2019
with validity upto 30.06.2023.
3. Industry’s representation dated 12.03.2020.
4. RO, Kakinada report dated 17.03.2020.
5. CFO committee meeting held on 03.06.2020.

Kk

The Board vide reference 15t cited issued combined CFO & HWA order to M/s. International
Paper APPM Limited, Unit: Rajahmundry, Sreeramnagar, Rajahmundry, East Godavari
District to manufacture Paper - 207550 TPA, Pulp - 200000 TPA, Captive Power - 46 MW,
Paper Sheets (A4 sheeter) - 267 TPD with validity period upto 30.06.2023. Subsequently,

the Board issued amendment order vide reference 2 cited.

The industry vide reference 3rd cited, has submitted representation for change of name
from M/s. International Paper APPM Limited to M/s. Andhra Paper Limited, by submitting a
copy of Registration Certificate issued by Ministry of Corporate Affairs, (for name change
from M/s. International Paper APPM Limited to M/s. Andhra Paper Limited)

The EE, RO, Kakinada vide reference 4th cited submitted a report on the representation of
the industry for name change from M/s. International Paper APPM Limited to M/s. Andhra
Paper Limited and recommended to issue CFO & HWA amendment.

The issue was placed in the CFO Committee meeting held on 03.06.2020 and the
Committee recommended to consider the representation of the industry for name change
from M/s. International Paper APPM Limited to M/s. Andhra Paper Limited and
recommended to issue CFO amendment.

The Board after careful examination of the request of the industry, report of the EE- RO:
Kakinada and recommendation of the CFO committee, hereby issues amendment to
combined CFO&HWA Order references 15t & 2™ cited under Section 25/26 of the Water
(Prevention & Control of Pollution) Act, 1974 under section 21 of the Air (Prevention and
Control of Pollution) Act, 1981 and amendments thereof & under Rule 6 of the Hazardous &
Other Wastes (Management and Transboundary Movement) Rules, 2016, as follows:

Amendment:
The name of the industry, i.e., M/s. International Paper APPM Limited, Unit: Rajahmundry

mentioned in the orders reference 15t & 29 cited hereafter shall be read as M/s. Andhra
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Paper Limited, Unit: Rajahmundry

Additional Condition:

« The environmental liabilities of M/s. International Paper APPM Limited will get
transferred to M/s. Andhra Paper Limited, Unit: Rajahmundry.

s The industry shatl submit Half yearly compliance reports to all the stipulated
conditions in Environmental Clearance (EC), Consent for Establishment (CFE) and
Consent for Operation (CFO) through website i.e., https://pcb.ap.gov.in by 15t of
January and 1%t July of every year. The first half yearly compliance reports shall be
furnished by the industry and second half yearly compliance reports shall be the
audited through NABL accredited third party.

All other conditions mentioned in Schedule - A, B & C of the combined CFO &HWA order

issued by the Board vide reference 15t cited including the validity i.e., 30.06.2023 will
remain same.

DR. B.MADHUSUDHANA RAO, JCEE(MSRB), O/o JOINT CHIEF ENVIRONMENTAL ENGINEER4-APPCB
To
M/s. Andhra Paper Limited, Unit: Rajahmundry,
Sreeramnagar, Rajahmundry,
East Godavari District

Copy to:
1. The JCEE, Zonal Office, Visakhapatnam for information and necessary action.
2. The Environmental Engineer, Regional Office, Kakinada for information and
necessary action.

Reason: Apeaved
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—i———-.

sz ANDHRA PRADESH POLLUTION CONTROL BOARD “'I LIFE

ST Dr. YSR Paryavaran Bhavan, APIIC Colony Road, \\!{j Lfestyl For
s Gurunanak Colony, Autonagar, Vijayawada- 520007 Environment

Phone. N0.0866-2463200, Website : https://pcb.ap.gov.in/

RED CATEGORY

RENEWAL OF CONSENT TO OPERATE & AUTHORIZATION ORDER

Consent Order No:APPCB/VSP/RJY/361/CTO/HO/2010- Date: 03/07/2023

CONSENT is hereby granted to Operate under section 25/26 of the Water (Prevention &
Control of Pollution) Act, 1974 and under section 21/22 of Air (Prevention & Control of
Pollution) Act 1981 and amendments thereof and Authorisation under Rule 6 of the

Hazardous & Other Wastes (Management and Transboundary, Movement) Rules, 2016 and

the rules and orders made there under (hereinafter referred to as 'the Acts’, “the Rules’) to:

M/s. Andhra Paper Limited

(Formerly International Paper APPM Limited), Unit: Rajahmundry,
Sriramnagar, Rajamahendravaram, East Godavari District

E-mail: sreeramachandra.susarla@andhrapaper.com

(Hereinafter referred to as 'the Applicant’) authorizing to operate the industrial plant to
discharge the effluents from the outlets and the quantity of Emissions per hour from the

chimneys as detailed below Outlets for discharge of effluents:

i) Out lets for discharge of effluents:

Outlet| Outlet Descfiption Max Daily Point of Disposal
No. Discharge
KLD

1. [Process & Washings 21,169 Treated in ETP and the treated effluent to
effluents after treatment Greenbelt development and excess to

2. [Cooling blow down & 10,365 Turupu Lanka Sand shoals of River

Boiler and DM plant _ Godavari.
regeneration
3. [Domestic effluents from 400
Plant
4 [Domestic effluents from 2480 Public sewer after treatment in STP.

township after treatment
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ii) Emissions from chimneys:

Chimney Quantity of Emissions at

No. Description of Chimney peak flow (m3/hr)

1 Attached to 1 x 105 TPH Coal fired boiler along with 2,30,000
34 MW Turbine

2 Attached to 1 x 1300 TPD Recovery boiler 2,42,000

3 Attached to 100 TPD Rotary Lime Kiln-I 38,750

4 Attached to 160 TPD Rotary Lime Kiln-II 42,500

5 “Attached to 2 x 6250 KVA Turbo generator sets. --
(Standby)

6 Attached to 1 X 45 TPH Coal fired Boiler along with 90,180
1x15000 KVA Turbo generators sets. (Standby)

7 Attached to Recovery Boiler-4 Main dissolving Tank -
Vent

8. Attached to Pulp Bleach Plant Vents --

*It is reported that the boilers of capacity 2x 33 TPH & 2 x 27 TPH coal fired boilers are

dismantled.

iii) HAZARDOUS WASTE AUTHORISATION (FORM ~1II) [See Rule 6 (2)]

M/s. Andhra Paper Limited (Formerly International Paper APPM Limited), Unit:
Rajahmundry, Sriramnagar, Rajamahendravaram, East Godavari District is hereby granted
an authorization to operate a facility for collection, reception, storage, treatment, transport

and disposal of Hazardous Waste namely

* HAZARDOUS WASTES WITH DISPOSAL OPTION: *
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S. No Name of Waste Stream |Quantity Mode of Disposal
1 ETP Sludge 35.3 of 92 TPD (Shall dispose part of the sludge
Schedule - to egg tray units/sun dry paper
I board industries for recycling
and the remaining in the boiler
bfter drying along with coal /
TSDF.
2 Used Oil 5.1 of 25 TPA [Shall dispose to authorized re-
Schedule — processers / internal recycling /
[ burning in lime Kiln

3 Empty barrels / containersB3.1 of 150 TPA {Shall dispose after complete
Nliners contaminated  with|Schedule — detoxification shall be sent to
hazardous chemicals /wastes [l outside parties.

4 Chemical-containing  residue4.1 of 250 TPA [Shall  dispose to  cement
arising from{Schedule — industries for co-processing /
decontamination / cleaning offl TSDF
tanks / containers / furnaces

WBL tanks, GL tanks, RB4
tanks, sumps, WL , clarifier
tanks of RLK, RB.4 smelt
etc...)
5 0il Suldge or Emulsion 4.1 of 5 TPA [Shall dispose burning in boilers
Furnace oil Tank bottom Schedule — hlong with coal / TSDE
sludge ) [
6 Spent Ion exchange Resin 35.2 of 2 TPA {Shall dispose burning in boiler
Schedule — hlong with coal for steam &
[ power generation / TSDF
7 Discarded Asbestos 15.2 of 10 TPA [Shall dispose to TSDF
Schedule —
i

8 Date expired or off specified [32.1of 50 TPA [Shall dispose to beneficial end

IChemicals (Obsolete ) Schedule — users / recyclers / TSDF
[
9 Oil Contaminated cotton or  [33.2 of 10 TPA [Shall dispose burning in Boiler
other cleaning materials Schedule —
[
10 Ash from Producer gas plant 35.1 of 8 TPD [Shall dispose used in boiler
Schedule — hlong with coal for steam &
[ power generation / TSDF

11 Waste Lime Cake (from dreg [32.2 of |20 TPD [Shall dispose to Cement

Filter press ) Schedule — industry ~ /Brick  kilns  /
[ beneficial users / TSDF

12 Discarded Carbon filter B2060 of | 5TPA [Shall dispose used in boiler
media Schedule along with coal for steam &
( water treatment Plant ) 111 power generation / TSDF

13 Discarded activated Alumina [35.1 of 5 TPA [Shall dispose to Cement

Schedule — industry / Brick Kilns / Other
if beneficial users / TSDF
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14. [[nsulation Waste / Discarded
Glass wool

6 TPA [Shall dispose to TSDF

15. Discarded thermocol

2 TPA (Shall dispose to TSDF

16. Discarded PPE

5 TPA [Shall dispose cotton PPE to
boiler and others back to

suppliers / recyclers / TSDF

* The industry shall route all the above wastes through APEMC

+_OTHER THAN HAZARDOUS WASTE WITH DISPOSAL OPTION:

S. Name of Waste
No

Mode of Disposal

1 Waste Lime Sludge

Disposed to Cement industry / Brick kilns
beneficial end user

2 PVC/HDPE & Polythene Scrap

Sold to Reusers / recyclers/re-processors

3 (Chip Dust To Producer Gas plant / partly to boiler /
re-users for beneficial purposes.
4 Wood Bark To Producer Gas plant and partly to boiler

Or re-users for beneficial purposes.

5 |Wood waste & Logs

Reused in producer Gas plant / beneficial
end users / Boiler

6 [Knots from Pulp mill

Reused in boilers

7 [ESP Ash Disposed to Cement industries for co-
processing / Brick Kilns
8 [Coal Ash Brick kilns for reuse

9 Slaker stones from Lime Kiln

Dispose to Cement industry/Brick kilns /
other beneficial users

10 |Paper cuttings / waste Kraft / Cores

pipes/ broke/wappers

Sold to re-users

11 [Demolition and construction waste

and refractory bricks

To use for filling in low laying area&
road / pathway laying within the
premises / give to outside construction
gencies for use.

12 |Metal Waste ( Ferrous & non

Ferrous)

Sold to outside party for reusers /
recyclers

13 |Discarded Machine clothing, felts,
screens, Conveyor belts, Drive
belts, presses wires, rubber Scrap

etc...

Sold to reusers / recyclers / end users

14 IDiscarded packing of Wooden /

carton scrap

Sold to reusers / recyclers / end users /
producer gas plant

15 Scrap  elecrical  &electronics

assemblies other than E- Wastes

Sold to reusers / recyclers / end users

16 [E-Waste

Authorized Collection centers/
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dismantlers/ re-processors/ return to
suppliers.

This consent order is valid for manufacture of the following products along with
capacities only.

S.No Products Capacity

1 Paper 2,07,550 TPA
2, Pulp 2,00,000 TPA
3. Captive Power 46 MW

4. Paper Sheets (A4 sheeter) 267 TPD

This order is subject to the provisions of ‘the Acts’ and the Rules’ and orders made thereunder
and further subject to the terms and conditions incorporated in the schedule A, B & C
enclosed to this order.

This combined order of consent to operate & Hazardous Waste Authorisation shall be valid
for a period ending with the 30™ day of June, 2028.

B SREEDHAR IAS, MS(BS), O/o MEMBER SECRETARY-APPCB
To
M/s. Andhra Paper Limited
(Formerly International Paper APPM Limited), Unit: Rajahmundry,
Sriramnagar, Rajamahendravaram, East Godavari District
Copy to:

1. The JCEE, Zonal Office, Viskhapatnam for information and necessary action.
2. The EE, Regional Office, Kakinada for information and necessary action.

SCHEDULE - A

1. Any up-set condition in any industrial plant / activity of the industry, which result in,
increased effluent / emission discharge and/ or violation of standards stipulated in this
order shall be informed to this Board, under intimation to the Collector and District
Magistrate and take immediate action to bring down the discharge / emission below
the limits.

2. The industry should carryout analysis of waste water discharges or emissions through
chimneys for the parameters mentioned in this order on quarterly basis and submit to
the Board.

3. Notwithstanding anything contained in this consent order, the Board hereby reserves
the right and powers to review / revoke any and/or all the conditions imposed herein
above and to make such variations as deemed fit for the purpose of the Acts by the
Board.

4, The industry shall ensure that there shall not be any change in the process technology,
source & composition of raw materials and scope of working without prior approval
from the Board.

5. The applicant shall submit Environment statement in Form V before 30th September
every year as per Rule No.14 of E(P) Rules, 1986 & amendments thereof.
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- The applicant should make applications through Online for renewal of Consent (under

Water and Air Acts) and Authorization under HWM Rules at least 120 days before
the date of expiry of this order, along with prescribed fee under Water and Air Acts
and detailed compliance of CFO conditions for obtaining Consent & HW
Authorization of the Board.

- The industry should immediately submit the revised application for consent to this

Board in the event of any change in the raw material used, processes employed,
quantity of trade effluents & quantity of emissions. Any change in the management
shall be informed to the Board. The person authorized should not let out the premises /
lend / sell / transfer their industrial premises without obtaining prior permission of the
State Pollution Control Board.

- Any person aggrieved by an order made by the State Board under Section 25, Section

26, Section 27 of Water Act, 1974 or Section 21 of Air Act, 1981 may within thirty
days from the date on which the order is communicated to him, prefer an appeal as per
Andhra Pradesh Water Rules, 1976 and Air Rules 1982, to Appellate authority
constituted under Section 28 of the Water(Prevention and Control of Pollution) Act,
1574 and Section 31 of the Air(Prevention and Control of Pollution) Act, 1981.

- The industry shall be liable to pay Environmental Compensation / Other

Environmental Taxes, if any environmental damage caused to the surroundings, as
fixed by the Collector & District Magistrate or any other competent authority as per
the Rules in vogue.

.The industry may explore the possibility of tapping the solar energy for their energy
requirements.

.The industry should educate the workers and nearby public of possible accidents and
remedial measures.

SCHEDULE -B

The item was placed CTO committee meeting held on 21.06.2023. The committee
recommended to issue of CTO & HWA order to the industry for the existing products
only for a period upto 30.06.2028, as the industry has not complied with several
conditions stipulated by the Board. The expansion proposal shall be reviewed after
receipt of 20, Visakhapatnam report on the industry’s reply submitted during the CT

meeting, including balance fee payable by the industry.

WATER POLLUTION:
1. The effluent discharged shall not contain constituents in excess of the tolerance limits
mentioned below:
Outlet Parameter Limiting
Standards
1to 3 pH 6.50-8.50
TSS 100 mg/1
Oil and Grease 10 mg/1
COD 250 mg/1
BOD 30 mg/l
IAOx 1.0 kg/ton of paper
4 PpH 6.50 — 8.50
0il and Grease 10 mg/1
Biochemical Oxygen Demand 30 mg/1
Total Suspended Solids <100 mg/l
Fecal Coliform (FC) (Most Probable Number per 100 milliliter, <1000 MPN/100
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[ IMPN/100ml | ol |
2. The source of water is River Godavari. The following is the permitted water
consumption:
Sl. No. Purpose Quantity (KLD)
1 Industrial cooling, boiler feed. 12,782
2 Domestic & Gardening purposes. 3,700
3 Process and washings. 27,130
Total 43,612

Separate meters with necessary pipe-line shall be maintained for assessing the quantity
of water used for each of the purposes mentioned above for assessment purpose.

3. The industry shall maintain Electro Magnetic flow meters with totalisers for water
consumption, effluent generation mentioned in the Order.

4. The industry shall comply with CPCB directions dated 05.02.2014 & 02.03.2015 on
online connectivity to CPCB/APPCB website.

AIR POLLUTION:

5. The emissions shall not contain constituents in excess of the prescribed limits

mentioned below:

Chimney No. Parameter Emission Standards
1,2&6 Particulate matter 50 mg/Nm?>
3&4 Particulate matter 50 mg/Nm?
H,S 10 mg/Nrn3

*It is reported that the boilers of capacity 2x 33 TPH & 2 x 27 TPH coal fired boilers are
dismantled.

6. The industry shall comply with ambient air quality standards of PM10 (Particulate
Matter size less than 10mm) - 100 mg/ m3; PM2.5 (Particulate Matter size less than
2.5 mm) - 60 mg/ m3; SO2 - 80 mg/ m3; NOx - 80 mg/m3, outside the factory
premises at the periphery of the industry.

Standards for other parameters as mentioned in the National Ambient Air Quality
Standards CPCB Notification No.B-29016/20/90/PCI-1, dated 18.11.20089.
Noise Levels: Daytime (6 AMto 10 PM)-75dB (A)

Night time (10 PM to 6 AM) - 70 dB (A)

7. The industry shall comply with emission limits for DG sets of capacity upto 800 Kw
as per the Notification G.S.R.520 (E), dated 01.07.2003 and G.S.R.448(E), dated
12.07.2004 under the Environment (Protection) Act Rules. In case of DG sets of
capacity more than 800 KW shall comply with emission limits as per the Notification
G.S.R.489 (E), dated 09.07.2002 at serial no.96, under the Environment (Protection)
Act, 1986.

8. The industry shall take measures to control the smell nuisance (Mercaptanes and
others) and there shall not be any perceptible odour outside the industry premises.

9. The industry shall implement adequate dust containment cum extraction measures near
lime kiln 1 & 2 to mitigate fugitive emission and shall report compliance to RO,
Kakinada and ZO, Visakhapatnam.

GENERAL: .

10.The industry shall not manufacture new products and not exceed the consented

capacity without CTE/CTO of the Board.

11.The industry shall restrict the temperature of waste water to below 359C at inlet of
ETP. The plan of action to restrict the temperature of waste water at inlet ETP within 2
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months shall be furnished to RO Kakinada and ZO Visakhapatnam.

12.The industry shall renew the lease permission of sand shoals from the
Government of Andhra Pradesh.

13.The industry shall submit detailed action plan for complying CTO conditions within
15 days at the Regional Office — Kakinada.

14.The industry shall maintain proper house keeping.

15.The industry shall operate the NCG system continuously to reduce smell nuisance
mainly during winter season.

16.The industry shall submit monitoring reports of composite samples of effluent, on
monthly basis to the E.E., RO, Kakinada.

17.The industry shall submit a report on findings of studies proposed to be conducted for
colour removal, as per E.C., dt. 31.01.2005.

18.The industry shall maintain records of AAQM stations as per CFE dt. 19.05.2004.
They shall submit monthly reports to the E.E., RO, Kakinada.

19.The industry shall identify all possible sources of HVLC of Non — condensable gases
and handle them properly to ensure no smell complaints are received from the
surrounding areas.

20.The industry shall install pretreatment systems to NCG incinerator immediately and
action plan for revamping of all engineering operations attached to system of NCG
incinerator shall be submitted to RO-Kakinada.

21.The industry shall install closed containment system for prevention and control of
dust pollution at wood chip area.

22.The industry shall comply with conditions of EC dated 31.01.2005.

23.Any other directions / circulars / notices issued by CPCB, MoEF&CC and APPCB
shall be followed from time to time.

24.This order is issued without prejudice to W.P. filed by the Central Tobacco Research
Institute, Rajahmundry in the Court of Principal District Judge, Rajahmundry
regarding Water and Air Pollution.

25.This order issued subject to final orders issued by any court of law.

Special conditions:

26.The industry shall submit a copy of the NOC issued by the Andhra Pradesh State
Disaster Response and Fire Service Dept.,, (APSDRFSD) at concerned Regional
Office, APPCB.

27.The industry shall prepare a safety report and carry out an independent safety audit
report of the respective industrial activities including chemical storages / isolated
storages by an expert not associated with such industrial activity as required under
Rule 10 of MSIHC Rules, 1989 and get it approved by the Factories Dept., and submit
the compliance along with copy of the safety report, safety audit report and safety
certificate at concerned Regional Office, APPCB.

28.The industry shall extend training to the working personnel for the prevention of
accidents and necessary antidotes to ensure safety, as per the MSIHC Rules, 1989.

29.The industry shall carryout calibration of safety equipment and leak detection systems
at regular intervals and shall certify the same with the Factories Department. That
certified copy shall be submitted to the APPCB, Regional Office.

30.The industry shall install fluorescent Wind Vane at the highest point in the industry
premises.

31.The industry shall submit Risk analysis and risk assessment covering worst scenario
clearly describing impact within the industry premises and outside the industry
premises and emergency response system.

SCHEDULE - C
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[see rule 6(2)]
[ CONDITIONS OF AUTHORISATION FOR OCCUPIER OR OPERATOR
HANDLING HAZARDOUS WASTES ]

1. The authorised person shall comply with the provisions of the Environment
(Protection) Act, 1986, and the rules made there under.

2. The authorisation shall be produced for inspection at the request of an officer
authorised by the State Pollution Control Board.

3. The person authorised shall not rent, lend, sell, transfer or otherwise transport the
hazardous and other wastes except what is permitted through this authorisation.

4. Any unauthorised change in personnel, equipment or working conditions as mentioned
in the application by the person authorised shall constitute a breach of his
authorisation.

5. The person authorised shall implement Emergency Response Procedure (ERP) for
which this authorisation is being granted considering all site specific possible
scenarios such as spillages, leakages, fire etc. and their possible impacts and also carry
out mock drill in this regard at regular interval of time;

6. The person authorised shall comply with the provisions outlined in the Central
Pollution Control Board guidelines on “Implementing Liabilities for Environmental
Damages due to Handling and Disposal of Hazardous Waste and Penalty”.

7. It is the duty of the authorised person to take prior permission of the State Pollution
Control Board to close down the facility.

8. An application for the renewal of an authorisation shall be made as laid down under
these Rules.

9. Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Change or Central Pollution Control Board from
time to time.

Specific Conditions:

10.The industry shall not store hazardous waste for more than 90 days as per the
Hazardous and Other Wastes (Management & Transboundary Movement) Rules,
2016.

11.The industry shall store Used / Waste Oil and Used Lead Acid Batteries in a secured
way in their premises till its disposal to the manufacturers / dealers on buyback basis.

12.The industry shall maintain 7 copy manifest system for transportation of waste
generated and a copy shall be submitted to concerned Regional Office of APPCB. The
driver who transports Hazardous Waste should be well acquainted about the procedure
to be followed in case of an emergency during transit. The transporter should carry a
Transport Emergency (TREM) Card.

13.The industry shall maintain proper records for Hazardous and Other Wastes stated in
Authorisation in Form-3 i.e., quantity of Incinerable waste, land disposal waste,
recyclable waste etc., and file annual returns in Form-4 as per Rule 20 (2) of the
Hazardous and Other Wastes (Management & Transboundary Movement) Rules,
2016.

14.Annual return shall be filed by June 30t for the period ensuring 31%' March of the
year.

B SREEDHAR IAS, MS(BS), O/0o MEMBER SECRETARY-APPCB
To
M/s. Andhra Paper Limited
(Formerly International Paper APPM Limited), Unit: Rajahmundry,
Sriramnagar, Rajamahendravaram, East Godavari District

Signed by B Sreedhar las
Date: 03-07-2023 13:26:15
Reason: Approved
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NATIONALAMBIENTAIR QUALITY STANDARDS
CENTRAL POLLUTION CONTROL BOARD
NOTIFICATION
Mew Delhi, the 18t November, 2009

No. B-2901672090PClL~]y exercise of the powers cortferred by Sub-section (2) (h) of
section 16 of the Air (Prevention and Control of Pollution) Act, 1981 (Act No.14 of 1981),
and in supersession of the Notification No(s). $.0. I84(E), dated 11% April, 1994 and $.0.
935(E), dated 14" October, 1998, the Central Pollution Control Board hereby notfy the
National Ambient Air Quality Standards with immediate effect, namely:-

NATIONAL AMBIENT AIR QUALITY STANDARDS

% Pollutant Time Weighted Concentration in Ambicnt Alr
Na. Average
fndustrial, Ecologically | Methods of Messurement
Residential, Rursl | Sensltive Area
anid Other Area {notified by
Central
Coverament)
(h (2 4 (&) 5} {6}
1 Sulphur Dioxade Annual® $0 0 - hmproved West and
{(SOu), ug'm’ Graeke
& hours®® 8 80 AShrnviolet fluorsscence
1 Nurogen Dioxide | Annual® &6 30 - Modified Jacob &
(NO), i’ . Hiochhelser (Na»
24 boant® £ 4] Arsenite)
B - Chemiluminescence
3 Pamuiue Mater | Anaow® &b &) - Gravimsiric
(gize dess than - TOEM
Wi or P 24 hours** 148 10 «  Bets sitepuataon
ppn’
4 ¢ Pamticulmte Magter | Amual® el 40 »  Chruvitmetic
Chize haas than <« TOEM
2 Sy or Phlss 24 hours** 0 ] » Bt sttenustion
pg'm
§  Guone {0y 8 hours** o 100 - UV photametric
gg;zr? « Chemilronesene
| how** 180 180 + Chemicad Metbod
6 | Lead (Phy Annuzl® 6,50 0.50 TAAS ICP mcchod aftcr
pem sampling on EPM 2000
24 Bwars®e io 1o o equivaleat filter paper
< ED-XRF using Teflon
filter
T Carbon % howrg® i3 02 « Noo Dispersive (nfra
Sdonoade (LLH Red INDIR)
mgie’ | bour®® o4 o4 SPECUOODY
§ | Ammonia (NHy) Anmust? 10h 100 Lhemilumimescencs
Eem 24 hours** 400 400 ~Indopheno! blue method




4 THE GAZETTE OF INDIA : EXTRAORDINARY {Pagy HlSpc. 4]
) ) 3 ) 5 - (6}
» Gas cheomatography
9 | Benzeno (CHy) Anpoal* 08 (453 based continuous
ugim' analyzer
- Adsorption and
Desoeption followed by
GC analysi ~
10 | BgraoajPyrens « Solvent extraction
(BaP) - purticulate | Annual® +H o1 followed by HPLOAGC
phase only, ng/m’ analysis
+ AAS AICP method alter
11 Aneng (Ash Annual® {6 06 sampling on EPM 2000
ng/m’ o equivalent filter paper
T AAS AICP method afier
13 | Nickel (Ni), ng’ | Asust? 20 20 sampling on EPM 2000
or equivalent Blter paper

«  Ansual srithmetic mean of minimum 104 measurements in @ year at a particular site taken
twice a woek 24 hourly at uniform ntervals.

sv 24 hourdy or 08 hourly or 01 hourly monitored values, as applicable, shall be complicd with
98% of the timie in a year. 2% of the time, they may exceed the limits but not on two
consecutive days of monitering,

Note, — Whenever and whetever monitoring results on two consccutive days of monitoring exeeed
the timits specified above for the respective category, it shall be considered adequate reason 1o
my.itute regular or cominuous monitoring and further investigation.

SANT PRASAD GAUTAM, Chairman
{ ADVT-HLA4/1 M9 Exty ]

Note:  The notifications on National Ambient Air Quality Standards were gﬁb%im by tfu: Central
Pollution Control Bourd in the Gazette of India. Extraordinary vide notification No(s). 8.0,

A84(E), dated 11% April, 1994 and $.0. 935(E), dated 14® October, 1998.

Prtod by e Masager, Dovermmes of India Press, Ring Road, Maympen, N Deihi-1 0068
sk Pubinbol $ e Contotior of Pobhoatioss, Tocihae 1 J0OSH
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Corporate Office
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Enviro House, B-1, Biock-8, 1DA, Autonagar, Visakhapatnam-530012

www.svenvirolabs com, PhiOBS1-2755528, Celi: +91 9440338628

info@svenvirolabs.com, svenviro_labs@yahoo co.in

Branch Office

t 2-53, Mahipala Strest, Yanam - S33464, i
Recognized by Govt.of India-MoEF & CC, New Deihi, Accredited } oy : NABL & NABET "

Ref: SVELC/APML/23-01/01

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

Date: 24-01-2023

M/s. ANDHRA PAPER MILL LIMIT ED,
Rajahmundry, East Godavari,
Andhra Pradesh ~ 533105.

AMBIENT AIR QUALITY

SouthWest Corner — ETP LAGOON

11-01-2023@ 10:00 hr

DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.No Parameter Unit Result SNAAQ Method
tandard

I. Particulate Matter (PM o) pg/m? 58.9 100 I8:5182 {(P-23)
2. Particulate Matter (PM s) ng/m? 256 60 IS:5182 (P-24)
3. Sulphur Dioxide (502) pg/m? 16.1 80 IS:5182 ( P-2)
4. Oxides of Nitrogen (NOx) pg/m? 22.8 80 IS:5182 (P-6)
3. Carbon Monoxide (C(3) ug/m? 181 2000 iS:5182 (P-10)
6. Ozone(Q3) ug/m? 6.8 100 IS :5182 ( P-9)

7. Lead(Pb) Lg/m? <0.01 1.0 [S:5182 (P-22)
8. Ammonia (N11s) pg/m? 40.0 400 IS:5182 (P-25)
9, Benzene (Colle) ugm® <0.01 05 IS 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m? <0.01 01 IS 5182 ¢(P-12)

. \ CPCB

| IT. | Arsenic (As) ng/m <1.0 06 Guidelines

I2. | Nickel {Ni) ng/m? <1.0 20 1S:5182 (P 7())

Remarks: As per the above report, all the parameters are within the NAAQ Standards.

j Instrument Used Make Model (,ah(t)):l‘ated Calibration Due
| CamboPM 10& | Lata Bnvirotesh |~ APM -250
{ PM 2.5 Sampler Instruments © | 'S.NG 113:DTA-2019 25/1072022 2471012023

CHECK

SV ENVIR(% 35

ABS & CONSULTANTS
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& Laboratory

Branch Office

(Environmental Engineers & Co
Corporate Office : Enviro House, B-1, Block-B, DA, Autonagar, Visakhapatnam-530012

nsulfants in |

NSULTANT:

Yoliution Controly

www.svenvirolabs.com, Ph:0891-2755528, Celil: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

: 2-53, Mahipala Street, Yanam - 533464,
Recognized by Govt.of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET
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Ref: SVELC/APML/23-01/02

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

Date: 24-01-2023

M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

AMBIENT AIR QUALITY

North Bast Corner — STP Mallaypet

11-01-2023/@ 10:20 hr

DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.No Parameter Unit Result NAAQ Method
Standard

1. Particulate Matter (PMo) pg/m? 552 100 IS:5182 (P-23)
2. | Particulate Matter (PMys) ug/m? 23.1 60 1S:5182 (P-24)
3. Sulphur Dioxide (SOy) pg/m? 17.4 80 1S:5182 (P-2)
4. | Oxides of Nitrogen (NOx) pg/m3 24.5 80 1S:5182 (P-6)
5. | Carbon Monoxide (CO) ug/m’ 153 2000 IS:5182 (P-10)
6. Ozone(03) ug/m? 7.2 100 IS :5182 (P-9)
7. | Lead(Pb) pg/m’ <0.01 01 1S:5182 (P-22)
8. | Ammonia (NHx) pg/m® | 302 400 1S:5182 (P-25)
9. | Benzene (CsHp) pg/m? <0.01 05 IS 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m> <0.01 0l 1S 5182 (P-12)
11. | Arsenic (As) ng/m? <1.0 06 CPCB Guidelines
12, | Nickel (Ni) ng/m? <1.0 20 1S:5182 (P-26)

Remarks: As per the above report, all the parameters are within the NAAQ Standards.

Instrument Used

Make

Model

Calibrated
on

Calibration Due

Cambo PM 10 &
PM 2.5 Sampler

Lata Envirotech
Instruments.

“APM 250

S.No 114 -DTA-2019

25/10/2022

24/10/2023

Iy

CHECKED BY

SV ENVIRO LAI?@EJ CONSULTANTS



SV ENVIRO LABS & CONSULTANTS 3

(Environmental Engineers & Consultants in Pollution Control) =

Corporate Office:  Enviro House, B-1, Block-8, IDA, Autonagar, Visakhapatnam-530012

& Laboratory www.svenvirolabs.com, Ph0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenvire labs@yahoo.co.in ¢

Branch Office ¢ 2-53, Mahipala Street, Yanam - 533484 %& ﬁz

Recognized by Govt.of india-MoEF & CC, New Delhi, Accredited by : NABL & NABET '

Ref: SVELC/APML/23-01/03 Date: 24-01-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : South East Corner — Godavari House
DATE & TIME OF COLLECTION : 11-01-2023@ 10:40 hr
DURATION OF SAMPLING : 24 Hours
ATMOSPHERE CONDITION : Clear Sky
TEST REPORT
S.No Parameter Unit Result NAAQ Method
Standard
1. Particulate Matter (PMio) ug/m? 55.7 100 IS:5182 (P-23)
2. Particulate Matter (PMzs) ug/m? 22.6 60 1S:5182 (P-24) |
3. Sulphur Dioxide (SO) ug/m?3 17.1 80 1S:5182 ( P-2)
4, 1 Oxides of Nitrogen (NOx) pg/m? 24.3 80 IS:5182 (P-6)
5. Carbon Monoxide (CO) pg/m3 179 2000 1S:5182 (P-10)
6. Ozone(03) ug/m? 54 100 IS :5182 ( P-9)
7. Lead(Pb) pg/m? <0.01 01 1S:5182 (P-22)
8. | Ammonia (NH;) jg/m> 27.5 400 1S:5182 (P-25)
9. Benzene (Cels) pg/m? <0.01 05 [S 5182 (P-11)
10. Benzo(a)pyrene(BaP) ng/m> <0.01 01 IS 5182 (P-12)
11. | Arsenic (As) ng/m? <1.0 06 _PCB Guidelines
12. Nickel (Ni) ng/m’ <1.0 20 IS:5182 (P-26)

Remarks: As per the above report, all the parameters are within the NAAQ Standards.

Instrument Used Make Model Calibrated Calibration
~ on Due
. APM 250
Combo PM 10 & PM 2.5 | Lata Envirotech |\ \o nras | asi0m022 | 247102023
Sampler Instruments 2019
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& Laboratory

Branch Office

CONSULTANTS

(anxnmmcntal Engineers & Consultants in Pollution Control)

Corporate Office :  Enviro House, 8-1, Block-8, IDA, Autonager, Visakhapatnam-530012
www.svenvirolabs.com, Ph.0891-2755528, Cell; +51 9440238628
info@svenvirolabs.com, svenvira_labs@vyaheoo.co.in

1 2-53, Mahipala Street, Yanam - 533464,

Recognized by Govt.of India-MoEF & CC, New Dethi, Accredited by : NABL & NABET

Ref: SVELC/APML/23-01/04
NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

Date: 24-01-2023

M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

AMBIENT AIR QUALITY

North West Corner ~ New Wood Yard

1-01-2023@ 11:00 hr

DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.No Parameter Unit Result NAAQ Method
Standard
1. | Particulate Matter (¥Mq) ug/m3 61.5 100 IS:5182 (P-23)

2. Particulate Matter (PM:s) pg/m3 22.1 60 IS:5182 (P-24)
3. | Sulphur Dioxide (8O pghn’ 15.9 80 IS:5182 (P-2)
4. | Oxides of Nitrogen (NOx) pg/m?3 22.4 80 I1S:5182 ( P-6)
5. | Carbon Monoxide (CO) pg/m3 186 2000 1S:5182 (P-10)
6. i Ozone(03) pg/m? 6.0 100 IS :5182 ( P-9)
7. | Lead(Pb) ug/m? <0.01 01 IS:5182 (P-22)
8. | Ammonia (NH3) pg/m3 27.9 400 1S:5182 (P-25)
9. | Benzene (CgHo) pg/m? <0.01 05 IS 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ngm® | <0.01 01 IS 5182 (P-12) )
I1. | Arsenic (As) ng/m? <1.0 06 CPCB Guidelines
12. | Nickel (Ni) ng/m? <1.0 20 18:5182 (P-26)

Remarks: As per the above report, all the

parameters are within the NAAQ Standards.

' Instrument Used Make Model Calibrated on Cahll)’;itm"
) Lata APM 250
I Combo PM 10 &PM 1 pvirotech | SINO TI5.DTA- | 25/10/2022 24/10/2023
2.5 Sampler
l Instruments 2019
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SV ENVIRO Ls CONSULTANTS

(Environmental Engineers & Consultants in Pollution Control)

Corporate Office : Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012

& Laboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

Branch Office  : 2-53, Mahipala Street, Yanam - 533464,
Recognized by Govt.of India-MoEF & €, New Delhi, Accredited &y : NABL & NABET

Relt SVELCZAPMI 23-02701 Date: 25-02-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105,

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : SouthWest Corner — ETP LAGOON
DATE & TIME OF COLLECTION : 16-02-2023 @ 10:30 hr
DURATION OF SAMPLING : 24 Hours
ATMOSPHERE CONDITION : Clear Sky
TEST REPORT
S.No Parameter Unit Result ‘NAAQ Method
Standard
1. Particulate Matter (PM;p) pg/m? 61.2 100 1S:5182 (P-23)
2. Particulate Matter (PMa s) pg/m? 27.1 60 1S:5182 (P-24)
3. Sulphur Dioxide (SO) pg/m?3 17.2 80 IS:5182 (P-2)
4, Oxides of Nitrogen (NOx) pg/m? 24.6 80 IS:5182 ( P-6)
5. Carbon Monoxide (CO) ug/m? 188 2000 IS:5182 (P-10)
6. Ozone(03) wg/m3 7.2 100 IS :5182 ( P-9)
7. Lead(Pb) pg/m? <0.01 1.0 IS:5182 (P-22)
8. | Ammonia (NH;) ug/m? 434 400 IS:5182 (P-25)
9. Benzene (Cqhe) B pg/m3 <0.01 05 IS 5182 (P-1 1)
10. Benzo(a)pyrene(BaP) ng/m? <0.01 01 IS 5182 (P-12)
, CPCB
3
L (Aeeehy | e | <10 % | Guidelines
12, | Nickel (Ni) ng/m3 <1.0 20 1S:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
Instrument Used Make Model Call(t:[rlated Calibration Due
Cambo PM 10 & Lata Envirotech APM 2250
PM 2.5 Sampler instrumcn%"f mw\-zow 25/1012022 24/10/2023
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V ENVI

(Environmental Engineers & Consultants in Pollution Control)

Corporate Office :  Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012

& Laboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

Branch Office  : 2-53, Mahipala Street, Yanam - 533464,
Recognized by Govt.of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET

62

CONSULTANTS

Rel: SVELC/APMI/Z3.02/072

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

Date: 25-02-2023

M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,

Andhra Pradesh ~ 533105.

AMBIENT AIR QUALITY

North East Corner - STP Mallaypet

16-02-2023 @ 10:50 hr

DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT

S.Ne Parameter Unit Result Sljmz?r d Method
1. Particulate Matter {PM ) pg/m? 58.3 100 1S:5182 (P-23)
2. Particulate Matter (PMa ) Lg/m? 24.5 60 18:5182 (P-24)
3. Sulphur Dioxide (SO3) pg/m? 18.6 80 IS:5182 ( P-2}
4. | Oxides of Nitrogen (NOx) pg/m? 56.3 80 IS:5182 (P-6)
5. 1 Carbon Monoxide (CO) pg/m? 161 2000 IS:5182 (P-10)
6. 1 Ozone(0s) pg/m?3 7.6 100 IS :5182 (P-9)
7. Lead(Ph) pg/m3 <0.01 01 IS:5182 (P-22)
8. | Ammonia {N}3) pg/m? 33.3 400 1S:5182 (P-25)
9. Benzene (CoHe) pg/m? <0.01 05 IS 5182 (P-11)
10. | Benzo(w)pyrene(BaP) ng/m3 <0.01 01 IS 5182 (P-12)
1. | Arsenic (As) ng/m? <1.0 06 CPCB Guidelines
12. 1 Nickel (Ni) - ng/m? <1.0 20 1S:5182 (P-26)

Remarks: As per the above report, all the parameters are within the NAAQ Standards.

Instrument Used Make Calibrated

Model Calibration Due

Cambo PM 10 & Lata Envirotech
PM 2.5 Sampler lnstruments: -

. No 114 -DTA-2019

on
APM 250 25/10/2022 | 24/10/2023
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TTRECSVELT/A

NSULTANTS

(Environmental Engineers & Consultants in Pollution Control)

Corporate Office :  Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012

& Laboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

Branch Office  : 2-53, Mahipala Street, Yanam - 533464,
Remgimm{i by Govt.of India-MoEF & CC, Mew Delhi, Accredited by : NABL & NABET

APMLIZ3.02/03 Date: 25-02-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105,

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : South East Corner — Godavari House
DATE & TIME OF COLLECTION : 16-02-2023 @ 11:10 hr

DURATION OF SAMPLING : 24 Hours

ATMOSPHERE CONDITION : Clear Sky

TEST REPORT

S.No Parameter Unit Result NAAQ Method
Standard
1. Particulate Matter {PM,o) pg/m? 58.7 100 1S:5182 (P-23)
2. Particulate Matter (PM ) pg/m? 24.1 60 IS:5182 (P-24)
3. Sulphur Dioxide (SO3) pg/m? 18.3 80 IS:5182 ( P-2)
4. | Oxides of Nitrogen (NOx) ng/m? 26.4 80 IS:5182 (P-6)
5. Carbon Monoxide (CO) ‘ wg/m? 187 2000 IS:5182 (P-10)
6. Ozone(O3) ug/m? 5.7 100 IS ;5182 ( P-9)
7. Lead(Pb) ng/m3 <0.01 01 1S:5182 (P-22)
8. Ammonia (NH;) ug/m3 28.3 400 1S:5182 (P-25)
9. Benzene {(CslH) pg/m3 <0.01 05 IS 5182 (p-11)
10. Benzo(a)pyrene(Bal) ng/m3 <0.01 01 IS 5182 (P-12)
11. | Arsenic (As) ng/m? <1.0 06 “PCB Guidelines
12, Nickel (Ni) ng/m?3 <1.0 20 1S:5182 (P-26)

Remarks: As per the above report, all the parameters are within the NAAQ Standards.

Instrument Used Make Model Calibrated Calibration
on Due
. APM 250
Cambo M 10 & PM2.5 | Lata Envirotech | (W | osiom022 | 24710023
ampler Instruments 2019
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(Environmental Engineers & Consultants in Pollution Control)

Corporate Office :  Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012
& Laboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628

SV ENVIRO LABS & CONSULTANTS

info@svenvirolabs.com, svenviro_labs@yahoo.co.in Al ‘
Branch Office  : 2-53, Mahipala Street, Yanam - 533464 ég@}
~ Recognized by Govt.of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET st
Ref SVELC/APMIL/ZS-09764 Date: 25-02-2023
NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,

Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : North West Corner — New Wood Yard
DATE & TIME OF COLLECTION : 16-02-2023 @ 11:30 hr
DURATION OF SAMPLING : 24 Hours
ATMOSPHERE CONDITION : Clear Sky
TEST REPORT
S.No Parameter Unit Result ‘NAAQ Method
Standard
1. | Particulate Matter (PM,q) pg/m? 63.5 100 1S:5182 (P-23)
2. | Particulate Matter (PMy5s) ug/m? 23.8 60 IS:5182 (P-24)
3. Sulphur Dioxide (§02) pg/m3 16.6 80 1S:5182 (P-2)
4. | Oxides of Nitrogen (NOx) | ug/m? 243 80 1S:5182 (P-6)
5. Carbon Monoxide (CO) g/m? 194 2000 [S:5182 (P-10)
6. | Ozone(O3) 11o/m> 6.4 100 1S :5182 ( P-9)
7. | Lead(Pb) ) pg/m? <0.01 01 1S:5182 (P-22)
8. ! Ammonia (NH3) ug/m’ 29.0 400 1S:5182 (P-25)
9. | Benzene (CsHs) ng/m? <0.01 05 1S 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m? <0.01 01 IS 5182 (P-12)
11. | Arsenic (As) ng/m? <1.0 06 ["PCB Guidelines
12. | Nickel (Ni) ng/m? <1.0 20 1S:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
. Calibration
Instrument Used Make Model Calibrated on Due
Lata APM 250
Cambo PMIO&PM | pivirotech | SNO LIS-DTA- | 25102022 | 24/10/2023
2.5 Sampler
Instruments 2019
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{Environmental
Corporate Office :
& Laboratory

]
"X Branch Office

SULTANTS

ngingers & C a}rz‘»uimni% in Poltution Control)
Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012
www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro _labs@yahoo.co.in

: 2-53, Mahipala Street, Yanam - 533464,

nized by Govt.of India-MoEF & CC, New Deihi, Accredited by : NABL & NABET

RelTSVELCTAPMILY23-03/01

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

Date: 28-03-2023

M/s. ANDHRA PAPER MILL LIMITED,

Rajahmundry, East Godavari,
Andhra Pradesh ~ 533105,

AMBIENT AIR QUALITY

SouthWest Corner — ETP LAGOON

17-03-2023 @ 10:00 hr

DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.No Parameter Unit Result NAAQ Method
‘ Standard
L Particulate Matter (PM,q) pg/m? 64.1 100 IS:5182 (P-23)
2. Particulate Matter (PMs) pg/m? 284 60 1S:5182 (P-24)
3. Sulphur Dioxide ($0;) ug/m’ 18.3 80 18:5182 ({ P-2)
4, Oxides of Nitrogen (NOx) pg/m? 25.8 80 I1S:5182 ('P-6)
5. Carbon Monoxide {CQO) pg/m? 184 2000 18:5182 (P-10)
6. Ozone((;3) pg/m? 6.61 100 IS :5182 (P-9)
7. Lead(Pb) ug/m? <0.01 1.0 [S:5182 (P-22)
8. Ammonia (NH3) pg/m? 38.9 400 [S:5182 (P-25)
9. Benzene (ClHy) pg/m? <0.01 05 IS 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m3 <0.01 01 IS 5182 (P-12)
. CPCB
3
1. | Arsenic (As) ng/m <1.0 06 Guidelines
12. | Nickel (Ni) ng/m? <1.0 20 18:5182 (P-26)

Remarks: As per the above report, al

I the parameters are within the NAAQ Standards.

Instrument Used Make Model Cali(t));ated Calibration Due
Cambo PM 10 & P APM 250
RO R
PM 2.5 Sampler 2t G R 113-DTA-2019 | 210720221 247102023
Oty —Je.
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NSULTANTS

(Environmental Engineers & {.T‘s;%msuktants in Pollution Control)
Corporate Office 1 Trwiro House, B-1, Block-B, (DA, Autonagar, Vi isakhapatnam-530012
& Laboratory www. svanviroiabs com, PHOB91-2755528 Cell: +91 9440338628
info@svenvirolabs.com, svenvirg_labs@vyahoo.co.in
@ W«% Branch Office  : 2-53, Mahipala Street, Yanam - 533464,
RERIXIAEIA Recognized by Govt.of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET

Ref: SVELC/APML/23-03/02 Date: 28-03-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : North East Corner — STP Mallaypet
DATE & TIME OF COLLECTION 17-03-2023 @ 10:20 hr
DURATION OF SAMPLING : 24 Hours
ATMOSPHERE CONDITION : Clear Sky
TEST REPORT
S.No Parameter Unit Result NAAQ Method
Standard
1. | Particulate Matter {(PM) pg/m3 61.2 100 [S:5182 (P-23)
2. Particulate Matter (PMzs) ug/m? 25.4 60 18:5182 (P-24)
3. | Sulphur Dioxide (SO2) ug/m’ 19.5 80 1S:5182 (P-2)
4. | Oxides of Nitrogen (NQy) pg/m? 57.8 80 1S:5182 (P-6)
5. | Carbon Monoxide (CO) pe/m? 157 2000 1S:5182 (P-10)
6. | Ozone(O3) pg/m3 7.10 100 IS :5182 { P-9)
7. Lead(Pb) pg/m?’ <0.01 01 1S:5182 (P-22)
8. | Ammonia {(NH3) ug/m? 314 400 1S:5182 (P-25)
9. | Benzene (CsHe) wg/n? <0.01 05 IS 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m3 <0.01 01 IS 5182 (P-12)
11. | Arsenic {As) ng/m? <1.0 06 CPCB Guidelines
12. | Nickel (Ni) ng/m> <1.0 20 1S:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
Instrument Used Make Model Cali:;ated Calibration Due
Cambo PM 10 & | Lata Envirotech APM 250
PM2.5 Sampler | Instruments__{-8.No 114 -DTA-2019 | 2102022 | 24/10/2023
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@%ﬁsﬁ;g’@ e Eﬁ ?. ns Ns lT e .
: (Environmental Engineers & {We:m%ui‘i(mm in Pollution Coniml}
Corporste Offics 1 Enviro House, 8-1, Block-B, 104, Autonagay, Visakhapstinam-530012
& Laboratory www.svenvirolabs.com, Phi0BY1-2755528, Cell; +91 9440338628
info@svenvirolabs com, svenvira_labs@vahoo.co.in
==Y % Branch Office  : 2-53, Mahipala Street, Yanam - 533464,
PRERIRINANS Recognized by Govt.of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET 4
Ref: SVELCTAPML/23-03/03 Date: 28-03-2023 ‘
NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,,

Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : South East Corner — Godavari House
DATE & TIME OF COLLECTION : 17-03-2023 @ 10:40 hr
DURATION OF SAMPLING : 24 Hours
ATMOSPHERE CONDITION : Clear Sky
TEST REPORT
S.No Parameter Unit Result NAAQ Method
Standard
1. | Particulate Matter (PM,0) pg/m? 60.4 100 IS:5182 (P-23)
2. Particulate Matter (PMas) ug/m? 25.1 60 IS:5182 (P-24)
3. Sulphur Dioxide (SO3) pg/m? 17.6 80 1S:5182 (P-2)
4. | Oxides of Nitrogen (NOx) ug/m? 23.4 80 1S:5182 ( P-6)
S. Carbon Monoxide (CO) pg/m3 181 2000 18:5182 (P-10)
6. Ozone(03) ug/m? 5.0 100 IS :5182 (P-9)
7. Lead(Pb) ng/m’ <0.01 01 IS:5182 (P-22)
8. | Ammonia (NH3) pg/m? 26.4 400 1S:5182 (P-25)
9, Benzene (CsHs) pg/m3 <0.01 05 1S 5182 (P-11)
10, Benzo(a)pyrene(BaP) ng/m? <0.01 01 IS 5182 (P-12)
11, | Arsenic (As) ng/m> <1.0 06 "PCB Guidelines
12. | Nickel (Ni) ng/m? <1.0 20 1S:5182 (P-26)

Remarks: As per the above report, all the parameters are within the NAAQ Standards.

Instrument Used Make Model Calibrated Calibration
on Due
. APM 250
Cambo PM 10 & PM 2.5 | Lata Bawvirotech | 0 oan | 55100002 | 247101203
Sampler Instruments
‘ 2019
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Branch Office
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(Environmental Engineers & Consul

Corporate Office :  Enviro House, 8-1, Block-8, 104, Autonagar, Visakhapatnam-530012
www.svenvirolabs.com, Ph0OB91-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

1 2-53, Mahipals Street, Yanam

Recognized by Govt.of India-MoEF & CC, New Delhi,

C

533464,

tants in Pollution Control)

Ref: SVELC/APML/23-03/04
NAME AND ADDRESS

SAMPLE PARTICULARS
SOURCE OF COLLECTION

DATE & TIME OF COLLECTION

Accredited by : NABL & NABET

Date: 28-03-2023

M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh - 533105.

AMBIENT AIR QUALITY

North West Corner — New Wood Yard

17-03-2023 @ 11:00 hr

DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.No Parameter Unit Result NAAQ Method
Standard
1. 1 Particulate Matter {PPMq) ug/m? 66.4 100 1S:5182 (P-23)

2. | Particulate Matter (PM5) ug/m? 24.6 60 IS:5182 (P-24)
3. | Sulphur Dioxide (SO) ug/m? 17.2 80 1S:5182 (P-2)
4. 1 Oxides of Nitrogen {NOy) pg/m? 25.6 80 IS:5182 (P-6)
5. | Carbon Monoxide (CO) pg/m?3 160 2000 1S:5182 (P-10)
6. | Ozone(Os) pg/m’ 57 100 IS :5182 ( P-9)
7. | Lead(Pb) pg/m’ <0.01 01 1S:5182 (P-22)
8. Ammonia (NH3) ug/m3 26.3 400 IS:5182 (P-25)
9. | Benzenc (Colde) pg/m’ <0.01 05 IS 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m’ <0.01 01 IS 5182 (P-12)
1. | Arsenic (As) ng/m? <1.0 06 CPCB Guidelines
12. | Nickel (N} ng/m? <1.0 20 1S:5182 (P-26)

Remarks: As per the above report, all the parameters are within the NAAQ Standards.

Instrument Used Make Model Calibrated on Cath:']z;tlon
Lata APM 250
CamboPMI0&PM | g iech | SNO LIS.DTA- | 25/1 0/2022 24/10/2023
2.5 Sampler
Instruments. 2019
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L & Laboratory

e
R I T s et
T L e SR Recognized by G

(Environmental Engineers & Consul
Corporate Office: Enviro House, B-1, Block-

C

ILTANT

tants in Pollution Control)
B, IDA, Autonagar, Visakhapatnam-530012

www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 89440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

V- Hyderabad Office :Flat No. 302, H.No.7-1-396/8/12, $ai Ram Residency,
ey Balkampet Road, $.R. Nagar, Hyderabad-500038
ovt. of India-MoEF & CC, New Delhi, Accredited by: NABL & NABET

Ref: SVELC/APML/23-04/01

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

Date: 25-04-2023

M/s. ANDHRA PAPER MILL LIMITED,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

AMBIENT AIR QUALITY

SouthWest Comer — ETP LAGOON

15-04-2023 @ 10:30 hr

DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.No Parameter Unit Result ,NAA,Q Method
Standard
l. Particulate Matter (PM;0) ug/m3 67.3 100 IS:5182 (P-23)
2. Particulate Matter (PMy5s) ug/m? 29.1 60 1S:5182 (P-24)
3. | Sulphur Dioxide (SO5) ng/m’ 192 80 1S:5182 (P-2)
4, Oxides of Nitrogen (NOx) pg/m? 24.1 80 IS:5182 (P-6)
5. Carbon Monoxide (CO) pg/m? 172 2000 1S:5182 (P-10)
6. Ozone(O3) pg/m? 6.24 100 IS :5182 ( P-9)
7. Lead(Pb) pg/m? <0.01 1.0 IS:5182 (P-22)
8. Ammonia (NHs) pg/m? 35.9 400 [S:5182 (P-25)
9. Benzene (CsHp) pg/m’ <0.01 05 IS 5182 (P-11)
10. | Benzo(a)pyrenc(BaP) ng/m? <0.01 01 IS 5182 (P-12)
. CPCB
y/rp3
I1. | Arsenic (As) ng/m <1.0 06 Guidelines
12. | Nickel (Ni) ng/m? <1.0 20 1S:5182 (P-26)

Remarks: As per the above report, al

I the parameters are within the NAAQ Standards.

Instrument Used

Make

Model

Calibrated
on

Calibration Due

Cambo PM 10 &
PM 2.5 Sampler

Lata Envirotech

Instrun)gtxi”f—‘-

APM -250
S.No 113-DTA-2019

25/10/2022

24/10/2023

_Ap..
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INSULTANTS

(Environmental Engineers & Consultants in Pollution Control)

Corporate Office: Enviro House, B-1, Block-8, IDA, Autonagar, Visakhapatnam-530012
& Laboratory

WWW, svenwrolabs com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

foxr Hyderabad Office : Flat No. 302, H.No.7-1-396/8/12, Sai Ram Residency,
P

Balkampet Road, 5.R. Nagar, Hyderabad-500038
S Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by: NABL & NABET

Ref: SVELC/APML/23-04/02

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

Date: 25-04-2023

M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 5§33105.

AMBIENT AIR QUALITY

North East Corner — STP Mallaypet

15-04-2023 @ 10:50 hr

DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.No Parameter Unit Result NAAQ_ Method
B _ Standard
1. | Partjculate Matter (PMio) pg/m? 64.2 100 [S:5182 (P-23)
2. | Particulate Matter (PM>s) ug/m? 26.8 60 1S:5182 (P-24)
3. Sulphur Dioxide (SO2) ug/m? 20.4 80 1S:5182 (P-2)
4. Oxides of Nitrogen (NOx) ng/m’ 53.9 80 1S:5182 (P-6)
5. Carbon Monoxide (CO) ug/m? 164 2000 1S:5182 (P-10)
6. Ozone(03) ug/m? 7.26 100 1S :5182 ( P-9)
7. | Lead(Pb) pg/m? <0.01 01 1S:5182 (P-22)
8. | Ammonia (NH3) pg/m? 33.5 400 1S:5182 (P-25)
9. | Benzene (Collo) pg/m? <0.01 05 1S 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m’ <0.01 01 1S 5182 (P-12)
11. | Arsenic (As) ng/m? <1.0 06 CPCB Guidelines
12, | Nickel (Ni) ng/m> <1.0 20 IS:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
Instrument Used Make Model Calis:;ated Calibration Due
Cambo PM 10 & Lata Envirotech APM 250
PM 2.5 Sampler Instruments S.No 114 -DTA-2019 25/10/2022 24/10/2023
gy
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SV ENVIRO LABS & CONSULTANTS
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& Laboratory

info@svenvirolabs.com, svenviro_labs®yahoo.co.in

Hyderabad Office :Flat No. 302, H.No0.7-1-396/B/12, Sai Ram Residency,
N\

Balkampet Road, S.R. Nagar, Hyderabad-500038

(Environmental Engineers & C Gi’”i‘sﬁiidﬂtﬁ in P iiutmﬁ Control)
- Corporate Office: Cnviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012

www.svenv’sro!abs,com, Ph:0891-2755528, Cell: 491 9440338628

W
PRI SIeIe S Regognized by Govt, of India-MoEF & CC, New Delhi, Accredited by: NABL & NABET

Ref: SVELC/APML/23-04/03
NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION

DURATION OF SAMPLING

Date: 25-04-2023

M/s. ANDHRA PAPER MILL LIMITED.,

Rajahmundry, East Godavari,

Andhra Pradesh — 533105.

AMBIENT AIR QUALITY

South East Corner — Godavari House

15-04-2023 @ 11:10 hr

24 Hours

ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.N Parameter Uunit Result }VAAQ Method
Standard
1, Particulate Matter (PMio) ug/m? 62.8 100 1S:5182 (P-23)
2. | Particulate Matter (PM>s) pg/m? 26.1 60 [S:5182 (P-24)
3. Sulphur Dioxide (SO2) pg/m? 18.3 80 1S:5182 (P-2)
4. | Oxides of Nitrogen (NOx) ug/m? 254 30 1S:5182 (P-6)
5. Carbon Monoxide (CO) pg/m’ 187 2000 18:5182 (P-10)
6. Ozone(Os) pg/m? 5.4 100 IS :5182 (P-9)
7. Lead(Pb) pg/m? <0.01 01 1S:5182 (P-22)
8. Ammonia (NH3) pg/m® 28.6 400 1S:5182 (P-25)
9. | Benzene (CsHe) pg/m? <0.01 05 IS 5182 (P-11)
10. Benzo(a)pyrene(BaP) ng/m? <0.01 01 IS 5182 (P-12)
11. | Arsenic (As) ng/m? <1.0 06 ~PCB Guidelines
12. | Nickel (Ni) ng/m? <1.0 20 1S:5182 (P-26)

Remarks: As per the above report, all the parameters are within the NAAQ Standards.

Instrument Used Make Model Calibrated Calibration
) on Due
. APM 250
Cambo PM 10 & PM 2.5 | Lata Envirotech
Sampler Instruments S.No 112-DTA- 25/10/2022 24/10/2023
2019
'—% s

CHECKED BY

SV ENVIRO LABS & CONSULTANTS




72

{ ;ﬁ\fﬁ‘(}ﬁiﬂenidi Engineers & Consultants in Pollution C OMME}
_ Corporate Office: Enviro House, B-1, Block-8, IDA, Autonagar, Visakhapatnam-530012
. & Laboratory www.svenvirolabs.com, Ph:0891~2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in
Hyderabad Office : Flat No. 302, H.No.7-1-396/8/12, Sai Ram Residency,
Balkampet Road S.R. Nagar, Hyderabad-500038
‘ "”‘?”WWWW Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by: NABL & NABET

Ref: SVELC/APML/23-04/04 Date: 25-04-2023

M
M

NAME AND ADDRESS M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.
SAMPLE PARTICULARS AMBIENT AIR QUALITY
SOURCE OF COLLECTION North West Corner - New Wood Yard
DATE & TIME OF COLLECTION : 15-04-2023 @@ 11:30 hr
DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.No Parameter Unit Result ‘NAAQ Method
Standard
1. i Particulate Matter (PM0) pg/m3 68.3 100 1S:5182 (P-23)
2. | Particulate Matter (PM23s) pg/m? 259 60 [S:5182 (P-24)
3. | Sulphur Dioxide (SO2) pg/m’ 16.4 80 [S:5182(P-2)
4. | Oxides of Nitrogen (NOx) pg/m? 22.8 80 IS:5182 (P-6)
5. | Carbon Monoxide (CO) pg/m? 179 2000 1S:5182 (P-10)
6. | Ozone(0s) pg/m? 52 100 IS :5182 ( P-9)
7. | Lead(Pb) ug/m? <0.01 01 [S:5182 (P-22)
8. | Ammonia (NH3) pg/m? 254 400 [S:5182 (P-25)
9. | Benzene (CgHe) ug/m? <0.01 05 1S 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m? <0.01 01 IS 5182 (P-12)
11. | Arsenic (As) ng/m’ <1.0 06 CPCB Guidelines
12. | Nickel {Ni) ng/m’ <1.0 20 [S:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
Instrument Used Make Model Calibrated on Cali;;:;:;tion
Lata APM 250
Cambo PMI0 &PM 1 g virotech | SNO 115-DTA- | 25102022 |  24/10/2023
2.5 Sampler
Instruments 2019
'—AUQE_ % ”
o]
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(Envimimai i&:igm@m & Consultants in Pollution Control
Corporate Office: Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012

& Laboratory WwWWw. svenwroiabs com, Ph:0891.2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

Hyderabad Office : Flat No. 302, H.No.7-1- 396/8/12 Sai Ram Residency,
Wm;" Y Balkampet Road S.R. Nagar, Hyderabad-500038

Ww"* Recognized by Govt. of india-MoEF & CC, New Delhi, Accredited by: NABL & NABET
Ref: SVELC/APML/23-05/01 Date: 29-05-2023
NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED,

Rajahmundry, Fast Godavari,
Andhra Pradesh - 533105,

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : SouthWest Corner — ETP LAGOON
DATE & TIME OF COLLECTION 20-05-2023 @ 10:30 hr
DURATION OF SAMPLING : 24 Hours
ATMOSPHERE CONDITION : Clear Sky
TEST REPORT
8.No Parameter Unit Result NAAQ Method
Standard
1. Particulate Matter {PMq) up/m? 69.2 100 IS:5182 (P-23)
2. Particulate Matter {PMj; ) pgim? | 305 60 ]IS :5182 (P-24) |
3. Sulphur Dioxide (S0;) pg/m? 204 80 IS:5182( P-2)
4, Oxides of Nitrogen (NOx) wedim? 25.7 80 1S:5182 (P-6)
5. Carbon Monoxide oy uHg/m? 179 2000 IS:5182 (P-10)
6. Ozone(O3) wg/m’ 6.51 100 IS :5182 ( P-9)
7. Lead(Pb) pa/m’ <0.01 1.0 IS:5182 (P-22)
8. Ammonia (NH;) wg/m? 394 400 IS:5182 (P-25)
9, Benzene (CoHg) ng/m? <0.01 05 IS 5182 (P-11)
10. | Benzo(aypyrene(BaP) ng/m? <0.01 01 IS 5182 (P-12)
. CPCB
3
I1. | Arsenic (As) ng/m <1.0 06 Guidelines
12, | Nickel (N{) ‘ | ng/m? <1.0 20 1S:5182 (P- 26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
Instrument Used Make Model Cali(lj);ated Calibration Dune
CamboPM 10 & | Lata Enviroioch | APM 250 ) a
PM 2.5 Sampler Instruments | S.No 113-DTA-2019 | 2>/10/2022 | 24/10/2023

A Qo

CHECKED BY SY ENVIRO LABS & CONQULT ANTS



(¥ Rvérng’é@‘i §§'§¥;’i§°i‘§ & Consultants in Pollution Control)
porate Office: Envi i tham-530012
roorate Office: Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapa

goLgboratory www.svenvirolabs.com, Ph:0891-2755528, Ce||:f91 9440338628

info@svenvirolabs.com, svenviro_la'bs@yahop.co.|n

Hyderabad Office : Flat No. 302, H.N0.7-1-396/B/12, Sai Ram Residency,

Balkampet Road, S.R. Nagar, Hyderabad-500038

= Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by: NABL & NABET

|

|

Ref: SVELC/APML/23-05/02 Date: 29-05-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105,

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION North East Corner — STP Mallaypet
DATE & TIME OF COLLECTION : 20-05-2023 @ 10:50 hr
DURATION OF SAMPLING : 24 Hours
ATMOSPHERE CONDITION : Clear Sky
TEST REPORT
S.No Parameter Unit Resuit NAAQ Method
I R S Standard
I. Particulate Matter (P ) pg/m? 66.8 100 1S:5182 (P-23)
2. | Particulate Matter (PM2s) ne/m? 28.1 60 1S:5182 (P-24)
3. | Sulphur Dioxide (SOy) pg/m? 224 80 1S:5182 ( P-2)
4, Oxides of Nitrogen (NOx) ug/m? 56.1 80 IS:5182 ( P-6}
5. Carbon Monoxide (CO) wg/m® 159 2000 IS:5182 (P-10)
6. | Ozone(Os) pg/m? 7.05 100 IS :5182 ( P-9)
7. | Lead(Pb) wg/m? <0.01 01 1S:5182 (P-22}
8. | Ammonia (NH3) ugfm? 302 400 1S:5182 (¥-25)
9, | Benzene (CyHs) pg/m? <0.01 0s IS 5182 (P-11)
10. | Benzo(a)pyrene(Bal) ‘ ng/m* | <001 01 IS5182(P-12)
11. | Arsenic (As) ng/m’ <1.0 06 “PCB Guidelines
12. | Nickel (Ni) ng/m3 <1.0 20 IS:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
Instrument Used Make Model Cah(l));ated Calibration Due
Cambo PM 10& Lata Envirotech APM 250 k ‘
PM 2.5 Sampler Instruments S.No 114 -DTA-2019 25/10/2022 24/10/2023 l

H
i

= Y
CHECKED BY SV ENVIRO LABS & CONSULTANTS
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75

onsultants in Pollution Control)

B, IDA, Autonagar, Visakhapatnam-530012
Ph:0B91-2755528, Cell: +91 9440338628

{Environmental Engineers &
Corporate Office: Enviro House, B-1, Block-

& Laboratory www.svenvirolabs.com, _ -
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

- Hyderabad Office : Flat No. 302, H.N0.7-1-396/8/12, Sai Ram Residency,
Y Balkampet Road, S.R. Nagar, Hyderabad-500038

Recognized by Govt. of India-MoEF & CC, New Dethi, Accredited bry: NABL & NABET
Ref: SVELC/APML/23-05/03 Date: 29-05-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh ~ 533103.

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : South East Corner — Godavari House
DATE & TIME OF COLLECTION : 20-05-2023 @ 11:10 hr
DURATION OF SAMPLING : 24 Hours
ATMOSPHERE CONDITION : Clear Sky
TEST REPORT
S.No Parameter Unit Result QNAAQ Method
o Standard
1. Particulate Matter {PMio) ug/m? 65.1 100 IS:5182 (-23)
2. Particulate Matter (PM: s} ug/m? 27.6 60 1S:5182 (P-24)
3. Sulphur Dioxide (SO2) ug/m? 19.1 80 IS:5182( P-2)
4. Oxides of Nitrogen (NOx) ug/m? 26.7 80 IS:5182 ( P-6)
5. Carbon Monoxide (CO) pg/m’ 193 2000 1S:5182 (P-10)
6. Ozone((r) ug/m? 5.9 100 1S :5182 ( P-9)
7. Lead(Pb) pg/m? <0.01 01 1S:5182 (P-22)
8. Ammonia (NH3) ) pemt 1 304 400 IS:5182 (P-29)
9. Benzene (Colls) pg/m® <0.01 05 IS 5182 (P-11)
10. Benzo{aypyrene(Bal?) ng/m? <0.01 01 IS 5182 (P-12)
11. | Arsenic (A5) ng/m? <1.0 06 "PCB Guidelines
12. | Nickel (Niy ng/m’ <1.0 20 1S:5182 (126)

Remarks: As per the above report, all the parameters are within the NAAQ Standards.

Instrument Used Make Model Calibrated Calibration
: . on Due
: APM 250
Cambo PM 10 & PM 2.5 | Lata Envirotech
Sampler Instruments S.No 2](; ]2§DTA‘ 25/10/2022 24/10/2023

AL,

. i prd
CHECKED BY SV ENVIRO LAB%L»L CONSULTANTS



(Environmental Engineers & Consultants in Pollution Control)
Corporate Office: Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012

B & Laboratory  www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

.~ Hyderabad Office :Flat No. 302, H.No.7-1-396/8/12, Sai Ram Residency,

e W = Balkampet Road, $.R. Nagar, Hyderabad-500038

PRSI Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by: NABL & NABET
Ref: SVELC/APML/23-05/04 Date: 29-05-2023
NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,

Rajahmundry, East Godavari,
Andhra Pradesh - 533105,

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : North West Corner — New Wood Yard
DATE & TIME OF COLLECTION : 20-05-2023 @ 11:30 hr

DURATION OF SAMPLING : 24 Hours

ATMOSPHERE CONDITION : Clear Sky

TEST REPORT

S.No Parameter Unit Result qNAAQ Method
Standard
1. | Particulate Matter {PMo} pg/m? 65.9 100 IS:5182 (P-23)
2. | Particulate Matter (PM; ) - ug/m? 23.1 60 1S:5182 (P-24)
3. | Sulphur Dioxide (SO3) ng/m’ 14.9 80 IS:5182 ( P-2)
4. | Oxides of Nitrogen (NOx) ug/m’ 20.4 80 IS:5182 ( P-6)
5. | Carbon Monoxide (CO) pg/m? 172 2000 [S:5182 (P-10)
6. | Gzone(Qs) pg/m? 5.0 100 IS:5182( P-9)
7. | Lead(Pb) pg/m? <0.01 01 1S:5182 (P-22)
8. | Ammonia (NH;) | opg/md 234 400 [S:5182 (P-25)
9. | Benzene (CsHe) pg/m? <0.01 05 ISS5182 (P-11)
10. | Benzo{a)pyrene(Bab) ng/m? <0.01 01 IS 5182 (P-12)
11, | Arsenic {As) ng/m’ <1.0 06 CPCB Guidelines
12. | Nickel (Ni} ng/m? <1.0 20 [S:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
Instrument Used Make Model Calibrated on Calill));z;tion
Lata APM 250
Combo M 10&PM | prvirotech | SNO 1IS-DTA- | 25102022 | 24/10/2023
.5 Sampler
Instruments 2019

AR
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CHECKED BY SV ENVIRO LAB%(J()NSULTAN'I‘S
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& Laboratory

vironmental ?mynw

IRA Hyderabad Office : Flat No. 302, H.No,7-1-396/8/12, Sal Ram Residency,

Balkampet Road, $.R. Nagar, Hyderabad-500038
Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by: NABL & NABET

JILTANTS

consuitants in E’*w%iutmm Control)

Corporate Office: Enviro House, B-1, Slock B, 10A, Autonagar, Visakhapatnam-530012
www.svenvirolabs.com, PhiOB91-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

Ref: SVELC/APML/23-06/01

NAME AND ADDRESS

SAMPLE PARTICULARS
SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

Date: 24-06-2023

M/s. ANDHRA PAPER MILL LIMITED,

Rajahmundry, East Godavari,
Andhra Pradesh - 533105.

AMBIENT AIR QUALITY
SouthWest Corner - ETP LAGOON

16-06-2023 @ 10:00 hr

DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.No Parameter Unit Result NAAQ Method
Standard
1. Particulate Matter (PM0) pg/m? 71.4 100 1S:5182 (P-23)
2. Particulate Matter (PMs) pg/m? 31.6 ’ 60 1S:5182 (P-24)
3. Sulphur Dioxide (SO3) ug/m’ 22 1 80 1S:5182 ( P-2)
4. Oxides of Nitrogen (NOx) pg/m? ) 27.5 80 IS:5182 ( P-6)
3. Carbon Monoxide (CO) pg/m? 186 2000 1S:5182 (P-10)
6. Ozone(Os) pg/m’ 7.24 100 IS :5182 (P-9)
7. Lead(Pb) pe/m? <0.01 1.0 I1S:5182 (P-22)
8. Ammonia (NH3) pg/m’ 42.6 400 IS:5182 (P-25)
9. Benzene (CeHs) ug/m? <0.01 05 ISS5182(P-11)
10. Bcnzo(a)p_\,'mne(BﬂP)W ng/m? <0.01 ) 01 IS 5182 (P-12)
. CPCB
3
11. | Arsenic (As) ng/m <1.0 06 Guidelines
12, | Nickel (Ni) ng/m? <1.0 20 [8:5182 (P-26)

‘Remarks: As per the above report, all the parameters are within the N

AAQ Standards.

Instrument Used Make Model Calig;ated Calibration Due
Cambo PM 10 & Lata Envirotech APM -250 , -
PM 2.5 Sampler Instruments S.No 113-DTA-2019 25/10/2022 24/1072023

<m<8 ﬁfn BY

SV ENVIRO LABS & CONSULTANTS
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CONSULTAI

(Environmental Engineers & Consultants in Pollution Control)

Corporate Office: Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012

& Laboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

L4 /-~ Hyderabad Office :Flat No. 302, H.No.7-1-396/B/12, Sal Ram Residency,
e e Balkampet Road, S.R. Nagar, Hyderabad-500038
IR RIRERTR Recognlzed by Govt. of Indla-MoEF & CC, New Delhl, Accredited by: NABL & NABET

Ref: SVELC/APML/23-06/02 Date: 24-06-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : North East Corner — STP Mallaypet
DATE & TIME OF COLLECTION : 16-06-2023 @ 10:20 hr
DURATION OF SAMPLING : 24 Hours
ATMOSPHERE CONDITION : Clear Sky
TEST REPORT
S.No Parameter Unit Result N AAQ Method
Standard
1. | Particulate Matter {(FMo) ug/m3 68.1 100 1S:5182 (P-23)
2. Particulate Matter (PM;s) pg/m? 29.5 60 1S:5182 (P-24)
3. Sulphur Dioxide (SO2) pg/m? 234 80 IS:5182 (P-2)
4. Oxides of Nitrogen (NOx) pg/m? 58.6 80 IS:5182 (P-6)
5, Carbon Monoxide (CO) ug/m? 164 2000 1S:5182 (P-10)
6. | Ozone(O3) ug/m’ 7.56 100 IS :5182 ( P-9)
7. Lead(Pb) pg/m’ <0.01 01 1S:5182 (P-22)
8. | Ammonia (NH3) ; pe/m? 31.5 400 [S:5182 (P-25)
9. | Benzene (CsHe) pg/m? <0.01 05 IS 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m? <0.01 01 IS 5182 (P-12)
11. | Arsenic (As) ng/m? <1.0 06 [CPCB Guidelines
12. | Nickel (Ni) ng/m?3 <1.0 20 1S:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
Instrument Used Make Model Ca!i(l::;ated Calibration Due
Cambo PM 10 & Lata Envirotech APM 250 25/10/2022 24/10/2023

PM 2.5 Sampler Instruments S.No 114 -DTA-2019

@ ,;1}1‘;}
CHECKED BY SV ENVIRO LABS & CONSULTANTS
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& Labhoratory

(Environmental Engineers & Consultants in P{)Hnti(m COIlti 0‘1)
Corporate Office: Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012
www.svenvirolabs.com, Ph 0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

o Hyderabad Office : Flat No. 302, H.No.7-1- 396/8/12 Sai Ram Residency,
Balkampet Road S.R. Nagar, Hyderabad-500038

”WW“W Recognlzed by Govt. of India-MoEF & CC, New Delhi, Accredited by: NABL & NABET

Ref: SVELC/APML/23-06/03
NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

Date: 24-06-2023
M/s. ANDHRA PAPER MILL LIMITED.,

Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

AMBIENT AIR QUALITY
South East Corner — Godavari House

16-06-2023 @ 10:40 hr

79

DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.No Parameter Unit Result NAAQ Method
i_Standard
1, Particulate Matter (PMo) pg/m? 67.2 100 1S:5182 (P-23)
2. | Particulate Matter {PMaz5s) pg/m? 284 60 1S:5182 (P-24)
3. | Sulphur Dioxide (8O3) pg/m? 21.6 80 1S:5182 ( P-2)
4, Oxides of Nitrogen (NOx) pg/m> 28.3 80 1S:5182 (P-6)
3. Carbon Monoxide (CO} pg/m? 187 2000 IS:5182 (P-10)
6. Ozone(O3) pg/m’ 6.4 100 IS :5182 (P-9)
7. | Lead(Pb) pg/m? <0.01 01 1S:5182 (P-22)
8. | Ammonia {NH3) pg/m? 32,6 400 1S:5182 (P-25)
9. Benzene (Calls) pg/m’ <0.01 05 1S 5182 (P-11)
10. Benzo(a)pyrene(Bal) ng/m’ <0.01 01 IS5182 (P-12)
I1. | Arsenic (As) ng/m> <1.0 06 "PCB Guidelines
12. Nickel {Ni) ng/m’ <1.0 20 1S:5182 (P-26)

Remarks: As per the above report, all the parameters are within the NAAQ Standards.

Instrument Used Make Model Calibrated Calibration
on Due
. APM 250
Cambo PM 10 & PM 2.5 | Lata Envirotech | oy o hpa | 2571012022 24/10/2023
Sampler Instruments 2019

CTe

CHECKED BY SV ENVIRO LABS & CONSULTANTS
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ingineers & Consultants in Pollution Control)

Corporate Office: Enviro House, B-1, Block-8, IDA, Autonagar, Visakhapatnam-530012

& Laboratory www.svenvirolabs.com, Ph:0881-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

Hyderabad Office :Flat No. 302, H.No.7-1-386/8/12, Sal Ram Residency,

{ Environmental

Balkampet Road, S.R. Nagar, Hyderabad-500038 @“‘%
= Recognized by Govt, of Indla-MoEF & CC, New Delhi, Accredited by: NABL & NABET e
Ref: SVELC/APML/23-06/04 Date: 24-06-2023
NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,

Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : North West Corner — New Wood Yard
DATE & TIME OF COLLECTION : 16-06-2023 @ 11:00 hr
DURATION OF SAMPLING : 24 Hours
ATMOSPHERE CONDITION : Clear Sky
TEST REPORT
S.No Paramecter Unit Result ,NAAQ Method
‘ Standard
1. | Particulate Matter {’Mig) ug/m” 68.1 100 1S:5182 {(P-23)
2. | Particulate Matter (PMas) pg/m? 253 60 1S:5182 (P-24)
3. Sulphur Dioxide (80x) pe/m’ 16.2 80 IS:5182 ( P-2)
4. | Oxides of Nitrogen (NOx) pg/m? 22.5 80 IS:5182 ( P-6)
3, Carbon Monoxide {CO) pg/m? 179 2000 1S:5182 (P-10)
6. | Ozone(O3)  pg/m? 5.6 100 1S:5182 ( P-9)
7 Lead(Pb) pg/m’ <0.01 01 1S:5182 (P-22)
8. | Ammonia (N!3) ug/m?3 25.7 400 1S:5182 (P-25)
9. | Benzene (CsHe) ug/m’ <0.01 05 IS 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m> <0.01 01 IS 5182 (P-12)
11 | Arsenic {As) ng/m? <1.0 06 [CPCB Guidelines
12. | Nickel (Ni) ng/m> <1.0 20 1S:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
- Calibration
Instrument Used Make Model Calibrated on Due
Lata |  APM250 N
C .
amboPM 10 & PM | prvirotech | SINO 11S-DTA- | 25/10/2022 | 24/10/2023
2.5 Sampler
Instruments 2019

Ak eomed bt

CHECKED BY SV ENVIRO LARBS & CONSULTANTS
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CENVIRONMENTAL ENGINGDRE & CONSULTANTS IN POLLUTION CONTROL)
Corporate Office & Laboratory ; Enviro House, B-1, Block-8, IDA, Autonagar, Visakhapatnam-530012,
Hyderabad: Flat Mo, 302, HNe. 7.1 S00/R712, Soi Ram Residency, Batkarmpet Road, S.R Nagar, Hyderabad-500038

poariearty LR Q440330878 +51-T207664444 w svemvira labs@yahon.oo.in, fosvenvirdlabs.com € www.svenviralabs.com
SR e Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET
Ref: SVELC/APML/23-07/01 Date: 24-07-2023
NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED,

Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : SouthWest Corner — ETP LAGOON
DATE & TIME OF COLLECTION : 14-07-2023 @ 10:10 hr
DURATION OF SAMPLING : 24 Hours

ATMOSPHERE CONDITION : Clear Sky

TEST REPORT

S.No Parameter Unit Result ‘NAAQ Method
Standard
1. Particulate Matter (PM0) ug/m’ 68.7 100 1S:5182 (P-23)
2. Particulate Matter (PMzs) pg/m? 30.] 60 1S:5182 (P-24)
3. Sulphur Dioxide (SO2) pg/m? 20.8 80 IS:5182 (P-2)
4, Oxides of Nitrogen (NOx) ug/m? 25.6 80 1S:5182 ( P-6)
5. Carbon Monoxide (CO) ug/m’ 177 2000 1S:5182 (P-10)
6. 0Ozone(03) pg/m? 6.48 100 1S :5182 ( P-9)
7. Lead(Pb) pg/m* | <0.01 1.0 1S:5182 (P-22)
8 | Ammonia (NH3) ug/m? 39.0 400 1S:5182 (P-25)
9. | Benzene (CsHe) ug/m> <0.01 05 1S 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m> <0.01 01 1S 5182 (P-12)
. CPCB
11. | Arsenic (As) ng/m’ <1.0 06 Guidelines
12, | Nickel (Ni) ng/m’> <1.0 20 1S:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.

Instrument Used Make Model Cah:’:;ated Calibration Due

Cambo PM 10 & Lata Envirotech APM -250

PM2.5 Sampler | Instruments | S.No 113-DTA2019 | 2/10/2022 ) 24/10/2023

- - BN gbk} » 78'53
CHECKED BY s S SV ENVIRO LABS & CONSULTANTS
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. SV ENVIRO LABS & CONSULTANTS

(ENVIRONMENTAL ENGINEERS & CONSULTANTS IN POLLUTION CONTROL)
Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012.
Hyderabad: Flat No. 302, H.No. 7-1-386/B/12, Sai Ram Residency, Balkampet Road, S.R.Nagar, Hyderabad-500038.

el ® +91-9440338628, +01-7207864444 &8 svenviro_labs@yahoo.co.in, info@svenvirolabs.com & www.svenvirolabs.com
DR T Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET

Ref: SVELC/APML/23-07/02

NAME AND ADDRESS

SAMPLE PARTICULARS
SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

Date: 24-07-2023

M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,

Andhra Pradesh — 533105.

AMBIENT AIR QUALITY

North East Corner — STP Mallaypet

14-07-2023 (@ 10:30 hr

DURATION OF SAMPLING 24 Hours
ATMOSPHERE CONDITION Clear Sky
TEST REPORT
S.No Parameter Unit Result EV AAQ Method
Standard

1. | Particulate Martter (PMo) pg/m? 66.2 100 1S:5182 (P-23)
2. | Particulate Matter (PMazs) ug/m? 28.0 60 1S:5182 (P-24)
3. Sulphur Dioxide (SO2) pg/m? 22.5 80 1S:5182 (P-2)
4, Oxides of Nitrogen (NOx) pg/m? 55.9 80 [S:5182 (P-6)
5. | Carbon Monoxide (CO) pg/m’ 158 2000 1S:5182 (P-10)
6. Ozone(03) pg/m? 7.12 100 1S :5182 (P-9)
7. | Lead(Pb) pg/m’ <0.01 01 1S:5182 (P-22)
8. Ammonia (NHs) ug/m’ 304 400 1S:5182 (P-25)
9. | Benzene (CeHp) pg/m? <0.01 05 IS5182(P-11)
10. | Benzo(a)pyrene(BaP) ng/m3 <0.01 01 1S 5182 (P-12)
11. | Arsenic (As) ng/m’ <1.0 06 CPCB Guidelines
12. 1 Nickel (Ni) r}g{m3 <1.0 20 1S:5182 (P-26)

Remarks: As per the above report, all the paraméters are within the NAAQ Standards.

. Instrument Used Make Model Calil;;ated Calibration Due
CamboPM 10 & Lata Envirotech APM 250
PM 2.5 Sampler Instruments S.No 114 -DTA-2019 25/10/2022 247102023

A
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SV ENVIRO LARS & CONSULTANTS

(ENVIRONMENTAL ENGINEERS & CONSULTANTS IN POLLUTION CONTROL)
Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012.
_ Hyderabad: Flat No. 302, H.No. 7.1-396/8/12, Sai Ram Residency, Balkampet Road, S.R.Nagar, Hyderabad-500038.

®+01-0440338628, +91-7207664444 B svenviro_labs@yahoo.co.in, info@svenvirolabs.com € www.svenvirolabs.com
Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET
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Ref: SVELC/APML/23-07/03 Date: 24-07-2023

NAME AND ADDRESS : Mis. ANDHRA PAPER MILL LIMITED.,,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION South East Corner — Godavari House
DATE & TIME OF COLLECTION : 14-07-2023 @ 10:50 hr

DURATION OF SAMPLING : 24 Hours

ATMOSPHERE CONDITION : Clear Sky

TEST REPORT

S.No Parameter Unit Result NAAQ Method
g | Standard
1. | Particulate Matter (PMio) pg/m? 65.4 100 1S:5182 (P-23)
2. | Particulate Matter (PMas) ng/m? 27.3 60 1S:5182 (P-24)
3. Sulphur Dioxide (SO2) pg/m? 19.8 80 [S:5182 ( P-2)
4, | Oxides of Nitrogen (NOx) pg/m? 26.5 80 1S:5182 (P-6)
5. Carbon Monoxide (CO) pg/m? 194 2000 1S:5182 (P-10)
6. | Ozone(O3) pe/m? 5.7 100 1S 5182 (P-9)
7. Lead(Pb) ng/m’ <0.01 01 [S:5182 (P-22)
8. | Ammonia (NH3) pg/m’ 31.2 400 IS:5182 (P-25)
9, | Benzene (CéHs) pg/m? <0.01 05 1S 5182 (P-11)
10. Benzo(a)pyrene(BaP) ng/m’ <0.01 01 IS 5182 (P-12)
11. | Arsenic (As) ng/m> <1.0 06 CPCB Guidelines
12. | Nickel (Ni) ng/m? <1.0 20 1S:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
* Tastrument Used Make Model Calibrated Calibration
on Due
. APM 250
o M2 | e ety | - No 112DTA- | 2510202 | 2010201

i by
N
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SV ENVIRO LABRS & CONSULTANTS

(ENVIRONMENTAL ENGINEERS & CONSULTANTS IN POLLUTION CONTROL)
Corporate Office & Laboratory : Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012.
Hyderabad: Flat No. 302, H.No. 7-1-396/B/12, Sai Ram Residency, Balkampet Road, S.R.Nagar, Hyderabad-500038.

© +91-9440338628, +91-7207664444 £ svenviro_labs@yaheo.co.in, info@svenvirolabs.com @ www.svenvirolabs.com
Recognized by Govt. of india-MoEF & CC, New Delhl, Accredited by NABL & NABET

Ref: SVELC/APML/23-07/04 Date: 24-07-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : AMBIENT AIR QUALITY
SOURCE OF COLLECTION : North West Corner — New Wood Yard
DATE & TIME OF COLLECTION 14-07-2023 @ 11:10 hr

DURATION OF SAMPLING : 24 Hours

ATMOSPHERE CONDITION : Clear Sky

TEST REPORT

S.No Parameter Unit Result NAAQ Method
Standard
1. | Particulate Matter (PMio) pg/m? 65.7 100 [S:5182 (P-23)
2. | Particulate Matter (PMa:) ug/m’ 23.6 60 1S:5182 (P-24)
3. | Sulphur Dioxide (SO2) ug/m’ 15.0 80 1S:5182 (P-2) |
4. | Oxides of Nitrogen (NOx) pg/m? 20.3 80 1S:5182 (P-6) |
5. Carbon Monoxide (CO) | pg/m’ 17l 2000 1S:5182 (P-10)
6. | Ozone(O3) - pg/m® 5.0 100 1S :5182 ( P-9)
7. | Lead(Pb)  ug/m? <0.01 01 18:5182 (P-22)
8. | Ammonia (NH3)  pgm? 238 400 1S:5182 (P-25)
9, | Benzene (CeHe) pg/m’ <0.01 05 1S 5182 (P-11)
10. | Benzo(a)pyrene(BaP) ng/m* <0.01 01 IS 5182 (P-12)
11. | Arsenic (As) ng/m> <1.0 06 CPCB Guidelines
12. | Nickel (Ni) ng/m* <1.0 20 1S:5182 (P-26)
Remarks: As per the above report, all the parameters are within the NAAQ Standards.
Instrument Used Make Model Calibrated on Calxll;;z;tmn
* Lata APM 250
Cambo PM 10 &PM | o iotech | SNOIIS-DTA- | 25/10/2022 | 24/10/2023
.5 Sampler
Instruments 2019
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ANDHRAP

20
D.No0.38-3

M. RAVI, M.Sc
SENIOR ENVIRONMENTAL SCIE

Narestune - R

RADESH POLLUTION CONTROL BOARD

NAL LABORATORY, VISAKHAPATNAM

3-20/4, Behind RTA Office, Madhavadhara VUDA Colony,
Visakhapatnam - 530 018.

" Ph :0891- 2719380/ 481

NTIST e-mait:zovsplab-ses2@appcb.gov.in

RE

FORM -1V
DORT BY THE STATE BOARD ANALYST

Report No. 2023 - 05 - ST - 001

| hereby certify that | M. R
26 of the Air {Prevention and
M/s Andhra Paper Ltd., (Unit:
Stack attached to 1 X 105 TPH
received on the day of 03.05.2023

The sample was in a cond

| further certify that | have
declare the result of the analys's 1o

[See Rule-14]

Date:09.05.2023

hvi (1) State Board Analyst duly appointed under sub-section (3) of Section
Lontrol of Pollution} Act, 1981, received a stack emission sample of
Sriramnagar), Rajamahendravaram, East Godavari District from the
oal Fired Boiler along with 34MW Turbine collected on 02.05.2023 and
from Junior Scientific Officer, Regional Office, Kakinada for analysis.

tion fit for analysis as reported below:

bnalyzed the above mentioned sample from 03.05.2023 to 09.05.2023 and
be as follows: -

S.No. Sample No. Parameters Value Standard
j {mg/Nm3) (mg/Nm?3)
1. | 2023-05-5T1-001 Particulate Matter (PM) 38.7 500
|

The condition of the seals, fastenin
The results related to sample teste

Remarks of monitoring officials:
1. During Stack monitoring,boiler |
2. ESP is provided as air pollution

Signed this:09.05.2023.

Address:

M. Ravi,

Senior Environmental Scientist,
Zonal Laboratory,

APPCB, Visakhapatnam

; and container on receipt was intact.
.

operating with 90TPH Capacity.
ontrol equipment is in operation during stack monitoring.

-

SIGNATURE OF @%ﬂﬂ BOARD ANALYST

85



ANDHRA PRADESH POLLUTION CONTROL BOARD

ZONAL LABORATORY, VISAKHAPA TNAM
D.No.39-33-20/4, Behind RTA Office, Madhavadhara VUDA Colony,
Visakhapatnam - 530 018. -

M. RAVI], M.Sc
) Ph: -
SENOR EIRONMENTAL Sciefrier il
FORM -1V
REPORT BY THE STATE BOARD ANALYST
[See Rule-14]
Report No. 2023 — 05~ ST ~ 002 Date;09.05.2623

I hereby certify that | M. Réwi (1) State Board Analyst duly appointed under sub-section (3) of Section
26 of the Air (Prevention and Cotrol of Pollution) Act, 1981, received & stack emission sample of M/s
Andhra Paper Ltd., (Unit; Sri [amnagar), Rajamahendravaram, East Godavari District from the
Stack attached to 1 X 1300 TPI Recovery Boiler collected on 02.05.2023 and received on the day of
03.05.2023 from Junior Scientific (ffficer, Regional Office, Kakinada for anaiysis.

The sample was in a condifion fit for analysis as reported below:

I further certify that | have nalyzed the above mentioned sample from 03.05.2023 to 09.05.2023 and
declare the result of the analysis tolbe as follows: -

S.No. Sample No. Parameters Value I Standard
{mg/Nim3) {mgiNm?)
1. | 2023-05-8T-002 Particulate Matter (PM) 40.4 50.0

The condition of the seals, fastening and container on receipt was intact.
The results related to sample tested.

Remarks of monitoring officials:
1. During Stack monitoring Recovely Boiler is in operation,
2.ESP 3 No.s provided as air polluffon control equipment is in operation during stack monitoring.

Signed this:09.05.2023.

Address:

M. Ravi,

Senior Environmental Scientist
Zonal Laboratory,

APPCB, Visakhapatnam

+

—~—

P P
/ ) /‘//
SIGNATURE OF TﬁjE/S TE BOARD ANALYST




D.No.39-33-

M. RAVI, M.5¢

SENIOR ENVIRONMENTAL SCIENTIST

ANDHRA PRADESH POLLUTION CONTROL BOARD
ZONAL LABORATORY, VISAKHAPATNAM

D0/4, Behind RTA Office, Madhavadhara VUDA Colony,
Visakhapatnam — 530 018.

Ph :0891- 2719380/ 481
, e-mail:zovsplab-ses2@appcb.gov.in

FORM - IV

REPART BY THE STATE BOARD ANALYST

Repori No. 2023 - 05— ST - 003

| hereby certify that | M. Rav
26 of the Air (Prevention and Cont
Andhra Paper Ltd., (Unit: Srira

{See Rule-14
Date:09.05.2023
(1) State Board Analyst duly appointed under sub-secticn (3) of Section

ol of Pollution) Act, 1981, received a stack emission sample of Tifs
mnagar), Rajamahendravaram, East Godavari District from ihe

Stack attached o 1 X 100 TPD Rdtary Lime Kiln-1 collected on 02.05.2023 and recaived on the day of

03.05.2023 from Junior Scientific Offi

ber, Regional Office, Kakinada for analysis.

The sample was in a conditign fit for analysis as reported balow:

| further certify that | have an
declare the result of the analysis to b

alyzed the above mentioned sample from 03.05.2023 fo 03.05.2023 and
P as follows: -

S.No. Sample No. Parametars Value Standara k

(rag/Nm3) {mglm?3) |

|

Harticulate Matter (PM) 25.1 50.0 !

1. | 2023-05-ST-003 ] |
HoS 7.0 10.0

The condition of the seals, fastening
The results related to sample tested.

Remarks of monitoring officials:
1, During Stack monitoring Rotary L
2.ESP is provided as air pofiution ¢d

Signed this:09.05.2023.

Address:

M. Ravi,

Senior Environmental Scientist,
Zonal Laboratory,

APPCB, Visakhapatnam

and container on receipt was intact.

me Kiln-1 is in operation.
htrol equipment and is in operation during stack monitoring.

Paro

SIGNATURE OF THE}:‘{?\;‘TE BOARD ANALY ST

ey
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ANDHRA PRA

ZON/
D.No.39-33-

M. RAVI, M.Sc

DESH POLLUTION CONTROL BOARD

1L LABORATORY, VISAKHAPATNAM
0/4, Behind RTA Office, Madhavadhara VUDA Colony,
Visakhapatnam — 530 018.

Ph :0891- 2719380/ 481

SENIOR ENVIRONMENTAL SCIENT|ST o-mal:zovsplab-ses2@appeb.gov.in
FORM-1IV
REPORT BY THE STATE BOARD ANALYST
[See Rule-14]

Report No. 2023 - 05 — ST - 004

| hereby certify that | M. Ravi
26 of the Air {Prevention and Cor
Mis Andhra Paper Ltd., (Unit: Sri
Stack attached to 1 X 160 TPD Rol
03.05.2023 from Junior Scientific Offic

The sample was in a conditio

| further certify that | have an
declare the result of the analysis to be

Date;09.05.2023

(1) State Board Analyst duly appointed under sub-section (3) of Section
trol of Poliution) Act, 1981, received a stack emission sample of
ramnagat), Rajamahendravaram, East Godavari District from the
fary Lime Kiin-2 collected on 02.05.2623 and received on the day of
er, Regional Office, Kakinada for anaiysis.

 fit for analysis as reported below:

lyzed the above mentioned sample from 03.05.2023 to 09.05.2023 and
as foliows: -

S.No. Sampie No. Parameters Value Standard
(ma/Nm3) (mg/Nm?3)
Particulate Matter (PM) 214 50.0
1, | 2023-05-ST-004
HaS £.8 l 10.0
i

The condition of the seals, fastening &
The results related to sample tested.

Remarks of monitoring officials:
1. During Stack monitoring Rotary Lif
2. ESP is provided as air poliution ¢o

Signed this:08.05.2023.

Address:

M. Ravi,

Senior Environmental Scientist,
Zonal Laboratory,

APPCB, Visakhapatnam

nd container on receipt was intact.

ne Kiln-2 is in operation
tro! equipmant and i3 in operaion furing stack moniorning,

/ -7

/[ *’{\f‘) —"/v‘,
SIGNATURE OF 'i'l'(E/a\'Fﬂ(ﬁE BOARD ANALYST
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Branch Office

{(Environmenial

Lorporate Office
& Lahoratory

Engineers &
Laviro House, 81, Block-8

mmué&mis in E’wik;f;@gz (:‘Ommi}
8,108, Autonagar, Visakhapatnam-530012

www. svenvirolabs.com, PROBSI-2755528, Call: +91 9440338628
info@svenvirolabs.com, svenvirg_ labs@vahoo.co.in

¢ 2-53, Mahipala Street, Yanam - 533484,

Recopnized by Govt.of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET

Rell SVELC/APMI,

3-01/07
NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION

Date: 24-01-2023
M/s. ANDHRA PAPER MILL LIMITED.,

Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

STACK EMISSIONS
Rotary Lime Kiln-1

11-01-2023@ 13:15 hr

TEST REPORT
S. No. DESCRIPTION UNIT RESULT
1. Stack Height m 60
2. Diameter of Stack - m 1.2
3. Cross Section Area of Stack m? 1.13
4, Temperature @ DGM oC 32
5. Stack temperature °C 129
6. Flue Gas Velocity m/sec 8.59
7. Flow Rate N Nm?/hr 25733
8. Duration of Sampling minutes 30
EMISSION RATE
S.No. PARAMETER UNITS | RESULT | STANDARDS METHOD
1 Particulate Matter — PM | mg/Nm? 35.1 <50 IS:11255-p-1
2. | Sulphur Dioxide — SO; | mg/Nm? 864 <400 18:11255-P-2
3. 1 Oxides of Nitrogen -NOj mg/Nm* | 279 ) <500 1S:11255-P-7
4 Hydrogen Sulphide - mg/Nm? 4.7 <10 USEPA Method-11
instrument Used Make Moeodel Calibrated Calibration
- on Due
Lata Lata Envirotech-
Stack Monitoring Kit I}iilt\:txr:])::si =160 109-DTI-2018 20-08-2022 19-08-2023

WYy

CHECKED BY

4

'SV ENVIRO LA&%?SULMNTS
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Branch Office  : 2-53, Mahipala Street, Yanam - 533464,

(Environmental Engincers & Consultants in Pollution Control)

Corporate Office :  Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012
& Laboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628

info@svenvirolabs.com, svenviro_labs@yahoo.co.in

Recognized by Govt.of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET

~ Ref: SVELC/APML/23-01/08 Date: 24-01-2023
NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,

Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : STACK EMISSIONS
SOURCE OF COLLECTION : Rotary Lime Kiln-2
DATE & TIME OF COLLECTION 11-01-20234@ 14:00 hr
TEST REPORT
S, No. DESCRIPTION UNIT RESULT
1. Stack Height m 60
2. Diameter of Stack m 1.2
3. 1 Cross Section Area of Stack m? 1.13
4. Temperature (@) DGM oC 32
5. Stack temperature 'C 130
6. Flue Gas Velocity m/sec 10.8
7. Flow Rate Nm3/hr 32273
8. Duration of Sampling minutes 30
EMISSION RATE
5.No. PARAMETER UNITS | RESULT | STANDARDS METHOD
1. Particulate Matter - PM | mg/Nm’ 43.1 <50 1S:11255-P-1
2. Sulphur Dioxide — SO2 mg/Nm? 77.8 <400 1S:11255-P-2
3. Oxides of Nitrogen -NOx | mg/Nm? 256 <500 IS: 11255-P-7
4, Hydrogen Sulphide mg/Nm? 53 <10 | USEPA Method-11
Instrument Used Make Model Calibrated on | Calibration
Due
Lata
. ) . Lata Envirotech-
+ Stack Monitoring Kit Envirotech 160 109-DTI-2018 20-08-2022 19-08-2023
| Instruments

CHECKED BY ' SV ENVIRO LABS%;SULTANTS
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Corporate Office :
& Laboratory

Branch Office

(Environmental Engineers & Consuliants in Pollution Control)
Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012
www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

1 2-53, Mahipala Street, Yanam - 533464.
Recognized by Govt.of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET

Ref: SVELC/APML/23-01/05

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

Date: 24-01-2023

M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105,

STACK EMISSIONS

Coal Fired Boiler -CF6

11-01-2023@ 11:45 hr

TEST REPORT
S. No. DESCRIPTION UNIT RESULT
1. Stack Height m 85
2. | Diameter of Stack m 2.5
3. | Cross Section Area of Stack m? 4.90
4. | Temperature @ DGM °C 30
5. Stack temperature oC 139
6. | Fluc Gas Velocity m/sec 8.78
7. | Flow Rate Nm’/hr 111287
8. 1 Duration of Sampling minutes 30
EMISSION RATE
S.No. PARAMETER UNITS | RESULT | STANDARDS METHOD
1. Particulate Matter - PM | mg/Nm? 39.4 <50 1S:11255-P-1
2. Sulphur Dioxide — $O; ~ mg/Nm’ 88.1 <600 IS:11255-P-2
3. Oxides of Nitrogen -NOyx  mg/Nm? 184 <300 1S: 11255-P-7
4. | Mercury mg/Nm? <0.005 <0.03 USEPA Method-29

Instrument Used Make Model Calibrated on | Calibration
Due
Lata .
: i . . - Lata Envirotech-
; Stack Monitoring Kit Envirotech 160 109-DTI-2018 20-08-2022 19-08-2023
i Instruments
Mﬂié%”/ (4

CHECKED BY

SV ENVIRO LAHS & CONSULTANTS
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(Environmental Engineers & Consultants in Pollution Control)

Corporate Office :  Enviro House, 8-1, Block-B, 1DA, Autonagar, Visakhapatnem-530012

& Leborstory www svenvirolabs com, PRi0831-2755528, Cell: +91 9440238628
infofsvenvirolabs.com, svervire labs@vahoo.coin

Branch Office  © 2-53, Mahipals Street, Yanar - 533464,

Ref: SVELC/APML/23-01/06 Date: 24-01-2023

NAME AND ADDRESS M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,

Andhra Pradesh — 533105,

Recognized by Govi.of india-MoEF & CC, New Delhi, Accredited by : NABL & NABET

SAMPLE PARTICULARS : STACK EMISSIONS
SOURCE OF COLLECTION : Recovery Boiler -4
DATE & TIME OF COLLECTION : P1-01-2023@ 12:30 hr
TEST REPORT
S.No. | DESCRIPTION _UNIT RESULT
1. Stack Height - m 90
2. | Diameter of Stack - m 3.5
3. Cross Section Area of Stack N m? 9.61
4. Temperature w DGM 4 . 31
5. Stack temperature o °C 144
6. Flue Gas Velocity — L m/sec 9.96
7. Flow Rate 3 3 Nm*/hr 244623
8. Duration of Sampling o  minutes 3
EMISSION RATE ] ' ) -
S.Na. PARAMETER UNITS ; RESULT | STANDARDS METHOD
1. | Particulate Matter - PM | mg/Nm® | 365 | <50 | TIS12555
2. Sulphur Dioxide — SO, mg/Nm3 : 104 <600 18:11255-p-2
3. | Oxides of Nitrogen -NOy | mg/Nm? 193 <300 IS: 11255-P-7
__ 4. | Hydrogen Sulphide CJmgNm’l 47 0 T .| USEPA Method-11"
_____ 4. | Mercury I mg/MNm® i <0.005 <0.03 | USEPA Method-29
~ Instrument Used Make Model ' Calibrated on Calibration
S B S Due
| Lata .
! . . : Lata Envirotech-
f Stack Monitoring Kit Envirotech 160 109-DT1-2018 20-08-2022 19-08-2023
Instruments o

| )
CHECKED BY . 8V ENVIRO LABSE%: CONSULTANTS
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|

Corporats Dffice :
& Laboratory

Branch Office

(Environmental Engineers & Consultants in Po

Hution

Control)

brwiro House, 8-1, Block-8, 104, Auto magar Visskhapatnam-530012
wwesvenvirolabs.com, PRO8oL- 2TSREZR, Cell: 4071 0440330828

info@svenvirolabs, com, svenvire_isbs@vahoo.co.in

¢ 2-53, Mahipala Street, Yanam - 533464
Recoprized by Govt.of India-MoEF & CC, New De

RELSVELCIAPMLA23-0007

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION -

1hi, Accredited by : NABL & NABET

Date: 25-02-2023

M/s. ANDHRA PAPER MILL LIMITED.,

RaJahmundry, East Godavari,
Andhra Pradesh - 533105,

STACK EMISSIONS
Rotary Lime Kiln-1

16-02-2023@ 13:45 hr

TEST REPORT
S Ne. | T DESCRIPTION UNIT RESULT _
I Stack Height m 60
2. Diameter of Stack ) m | 12
3. Cross Section Area of Stack ) _mF L
4. Temperature @ DGM 4 °C 33
5, Stack temperature ~ °’C 135
6. | Flue Gas Velocity o _ m/sec ) 8.92
7. | Flow Rate Nm3/hr L w%§32_9~
8. Duration of Sampling mmutes 30 ]
_EMISSION RATE - o
8.No. ’ PARAMETER UNITS | RESULT STANDARDS METHOD
T [ Particulate Matter ~ PM | mg/Nm3 | 386 <50 I§"ﬁ'255 Pl
2. | Sulphur Dioxide — SO, mg/Nm’ 88.4 <400 18:11255-P-2
_ 3. | Oxides of Nitrogen -NO, mg/Nm® | 288 LS500 ) 1S:11255-p7
4. 1 dydrogen Sulphide mg/Nm? 50 <10 | USEPA ) Method- -1 |
Instrument Used Make | Model | Cahbrdted ] Calibration
— S o Due
Lata ' . J |
_ . : Lata Envnrotech
Stack Monitoring Kit IFnVII‘OtCCh ; 160 109 DTI 2018 20-08-2022 19-08-2023
_Instruments | , ,,,,,,,,,,,,, J
; ”’* - / Vi
5 *g VN

"sUL’I‘AN'I”S
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94

(Environmental Engineers : iitants in Pollution Control)

Corporate Office :  Enviro House, B-1, Block-8, IDA, Autonagar, Visakhapatnam-530012

& Laboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

Branch Office  : 2-53, Mahipala Street, Yanam - 533464.

Recognized by Govt.of India-MoEF & (., New Delhi, Accredited by : NABL & NABET v

REFTSVELC/APMIL2332/08 Date: 25-02-2023
NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIV ITED.,

Rajahmundry, East Godavari,
Andhra Pradesh - 533105,

SAMPLE PARTICULARS : STACK EMISSIONS
SOURCE OF COLLECTION : Rotary Lime Kiln-2
DATE & TIME OF COLLECTION 16-02-2023 @ 14:30 br

TEST REPORT

S. No. DESCRIPTION ) UNIT RESULT
1. Stack Height m 60
2. Diameter of Stack m 1.2
3. Cross Section Area of Stack m?® 1.13
4. Temperature g DGM ) °C 32
5. Stack temperature ¢ 126
6. Flue Gas Velocity ) m/sec 10.3
7. Flow Rate Nm*/hr 31088
8. Duration of Sampling minutes 30
EMISSION RATE
S.No. PARAMETER UNITS | RESULT | STANDARDS METHOD
I Particulate Matter - PM | mg/Nm® 40.2 <50 1S:11255-P-1
2. Sulphur Dioxide - SO; mg/Nm? 74.6 <400 IS:11255-p-2
3. | Oxides of Nitrogen -NO, | mg/Nm® | 248 <500 IS: 11255-P-7
4. Hydrogen Sulphide mg/Nm’? 4.9 <10 USEPA Method-11
Instrument Used Make Model Calibrated on | Calibration
Bue
Lata .
. . SR Lata Envirotech-
Stack Monitoring Kit I:r~1\)110vtg,chﬁ 1 160 109-DT1-2018 20-08-2022 19-08-2023
Insuumc,mi !

. % // (/ ) /

CHECKED BY A sy ENVH{{/ IA BS & CONSULTANTS



Corporate Office :
& Laboratory

Branch Office

nvironmental Fngineers & Consultants in Pollution C

Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012
www.svenvirolabs.com, Ph:0891-2758528, Cell: +91 9440338628

ontrol)

info@svenvirolabs.com, svenviro_labs@yahoo.co.in

1 2-53, Mahipala Street, Yanam - 533464,
Recognized by Govt.of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET

Rel: SVE]

LTAPMILL23-02/00

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION

Date: 25-02-2023

M/s. ANDHRA PAPER MILL LIMITED.,

Rajahmundry, East Godavari,
Andhra Pradesh — 533105,

STACK EMISSIONS
Recovery Boiler -4

16-02-2023 @ 13:00 hr

TEST REPORT

8. No, DESCRIPTION UNIT RESULT
1. Stack Height m 90
2. Diameter of Stack m 3.5
3, Cross Section Area of Stack m? 9.61
4. | Temperature @ DGM °C 33
5. Stack temperature oC 149
6. Flue Gas Velocity m/sec 10.2
7. Flow Rate Nm?/hr 247550
8. Duration of Sampling minutes 30
EMISSION RATE
S.No. PARAMETER UNITS | RESULT | STANDARDS METHOD
1. | Particulate Matter - PM | mg/Nm? 39.3 <50 1S:11255-p-1
2. Sulphur Dioxide — SO; mg/Nm?* 107 <600 IS:11255-P-2
3. Oxides of Nitrogen -NOx | mg/Nmm? 198 <300 IS: 11255-P-7
4, Hydrogen Sulphide mg/Nm? 5.1 -- USEPA Method-11
4, Mercury mg/Nm® | <0.005 <0.03 USEPA Method-29
Instrument Used Make Model Calibrated on Calibration
Due
Lata Lata Envirotech-
Stack Monitoring Kit Envirotech I 6 0 109-DTI-2018 20-08-2022 19-08-2023
Instrgmeﬁr
/;Zp / '—w/’ o /

CHECKED BY

s'\ -

SV E LT\VIRO LAB& & !()NSU LTANTS




Corporate Office :
& Laboratory

Branch Office

Retf: SVELC/APML/23-02/05

NAME AND ADDRESS

SAMPLE PARTICULARS

SOURCE OF COLLECTION

DATE & TIME OF COLLECTION :

(Environmental Engineers & Consultants in Pollution Control)
Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012
www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

: 2-53, Mahipala Street, Yanam - 533464,
Recognized by Govi.of India-MioEF & CC, New Delhi, Accradited by : NABL & NABET

Date: 25-02-2023

M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

STACK EMISSIONS

Coal Fired Boiler -CFé

16-02-2023 @ 12:15 hr

TEST REPORT
S. Ne. DESCRIPTION - UNIT RESULT
1. |StackHeight m 85
2. Diameter of Stack m 2.5
3. | Cross Section Area of Stack m? 4.90
4. | Temperaune @ DGM °C 32
5. | Stack jemperature °C 146
6. | Flue Gas Veloeity m/sec 8.92
7. | Flow Rate Nm?hr 111172
8. | Duration of Sampling minutes 30
_EMISSION RATE
S.Ne. PARAMETER UNITS | RESULT | STANDARDS METHOGD
1. | Particulate Matter — PM | mg/Nm? 37.2 <50 1S:11255-P-1
2. | Sulphur Dioxide — SO, | mg/Nm? 85.6 <600 1S:11255-P-2
3. Oxides of Nitrogen -NOx| mg/Nm* 180 <300 1S: 11255-P-7
4. Mercury mg/Nm? <0.005 <0.03 USEPA Method-29
Instrument Used Make Model Calibrated on | Calibration
Due
Lata .
_ ; ; Lata Envirotech-
Stack Monitoring Kit E?Vlrotech 160 109-DTI-2018 20-08-2022 19-08-2023
Instruments

CHECKED BY |
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{(Environmental Engineers & Cons s
Corporate Office :  Enviro House, B-1, Block-8, DA, Autonagar, Visakhapatnam-530012
& taboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628

info@svenvirolabs.com, svenviro_labs@yahoo.co.in
Branch Office  : 2-53, Mahipala Street, Yanam - 533464,
TEESES Recopnized by Govtof india-MoEF & CC, New Delhi, Accradited by ;| NABL & NABET

‘Ref: SVELC/APML/23-03/07 Date: 28-03-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS ; STACK EMISSIONS
SOURCE OF COLLECTION : Rotary Lime Kiln-1
DATE & TIME OF COLLECTION : 17-03-2023@ 13:00 hr
TEST REPGRTY
8. N, DESCRIPTION UNIT RESULT
1. Stack Height m 60
2, Diameter of Stack m 1.2
3 Cross Section Area of Stack m? 1.13
4, Temperature 4 DGM oC 34
3. Stack temperature °'C 131
6. Flue Gas Velocity m/sec 8.68
7 Flow Rate Nm?/hr 25874
8. Duration of Sampling minutes 30
EMISSION RATE ‘ B
S.No. PARAMETER UNITS | RESULT | STANDARDS METHOD
1. | Particulate Matter — PM | mg/Nm? 40.1 <50 1S:11255-P-1
2. | Sulphur Dioxide - SO2 | mg/Nm? 90.3 <400 1S:11255-p2
3. Oxides of Nitrogen -NOy mg/Nm?3 284 <500 IS:11255-p-7
4. | Hydrogen Sulphide mg/Nm? 4.4 <10 USEPA Method-11
Instrument Used Make Model Calibrated Calibration
[ B on Due
Lata

Lata Envirotech-

160 109-DTI-2018 | 20-08-2022 | 19-08-2023

Stack Monitoring Kit Envirotech
Mstrupents

7,0

A
CHECKEW BY SV ENVIRO LABS & CONSULTANTS
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98

erntal by 75 s 1o

o bong : itz mn Pollution Control
Enviro House, B-1, Block-B, DA, Autonagar, Visakhapatnam-530012

www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in
© 2-53, Mahipala Street, Yanam - 533464,

Recopnized by Sovt.od i @-MoEF & CC, New Dethi, Accradited by : NABL B napeT
Ref: SVELC/APML/23-03/08

o

Iy
SYBRLN Ui

Date: 28-03-2023
NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh ~ 533105,
SAMPLE PARTICULARS : STACK EMISSIONS
SOURCE OF COLLECTION © Rotary Lime Kiln-2
DATE & TIME OF COLLECTION - 17-03-2023 @ 14:00 hr
TEST REPORT
SNe.l T DESCRIPTION | UNIT [ RESULT
T 1. MLWS_@gtk Heipht N ) N m 60
|_2. | Diameter of Stack - B ] m 1.2
3 Cross Section Area of Stack m? 1.13
A Temperature @ DGM - . c 33
5. Stack temperature L °C 120
6. Flue Gas Velocity — m/sec 9.86
7. | Flow Rate e | Nm%hr 30214
8. | Duration of Sampling e minutes 30
EMISSIONRATE - ,., ]
i 5.No. PARAMETER UNITS | RESULT STANDARDS METHOD !
1. Particulate Matter—PM | mg/Nm® | 416 | Zsp iS55
fo2 Sulphur Dioxide — SO, ‘ mmg/Nm3 _71 8 <4QO 1S:11255-p2 [
| 3 _Oxides of Nitrogen -NOx | mg/Nm? 240 <500 IS: 11255-p-7
| A [Miydrogen Sulphide | /N’ |43 =10 | USEPA Method-11
" Instrument Used f Make  Model | Calibrated on Calibration |
% Due
} Stack Monitoring Kit | Envirowoh | Lata Envirotech- 20-082022 | 19-08-2023
| ack Vonttoring | 160 109-DTI-2018 )
B _.Anstruments | """ ° )

—hp.

% 0 f_i ‘
CHECKED
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{(Environmental Engineers & Consultants in Pollution Control)

Carporate Office : Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012

& Laboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

Branch Office : 2-53, Mahipala Street, Yanam - 533464.

Recognized by Govt.of India-MoEF & (L, New Deliii, Accredited by : NABL & NABET

"Ref: SVELC/APML/23-03/06 Date: 28-03-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,

Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : STACK EMISSIONS
SOURCE OF COLLECTION : Recovery Boiler -4
DATE & TIME OF COLLECTION : 17-03-2023 @ 12:15 hr
TEST REPORT
§. No. DESCRIPTION UNIT RESULT
1. Stack Height - m 90
2. Diameter of Stack m 3.5
3, Cross Section Area of Stack m? 9.61
4, | Temperature @ DGM °C 34
5. Stack temperature °C 153
6. Flue Gas Velocity m/sec 104
7. Flow Rate Nm?hr 250034
3. Duration of Sampling minutes 30
EMISSION RATE
S.No. PARAMETER UNITS | RESULT | STANDARDS METHOD
' 1. | Particulate Matter - PM | mg/Nm? 37.1 <50 1S:11255-P-1
2. Sulphur Dioxide — SO, mg/Nm? 102 <600 18:11255-p-2
3. | Oxides of Nitrogen -NOx | mg/Nm? 190 <300 1S: 11255-p-7
4. | Hydrogen Sulphide mg/Nm? 432 - USEPA Method-11
4. | Mercury mg/Nm® | <0.005 <0.03 USEPA Method-29
Instrument Used Make Model Calibrated on Calibration
Due
Lata .
Stack Monitoring Kit | Envirotech | Lat@Envirotech- 1} 04 40 55 19-08-2023
) o) 160 109-DTI1-2018
Instrymiits .,
/ y 2 N
j : Ay J;‘ \/‘\,, ’%
EWITI oo
CHECKEDBY \ ) . 4 SV ENVIRO LABS & CONSULTANTS
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100

(Environmental Engineers & Consultants Pollution Control}

Corporate Office :  Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012

& Laboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolabs.com, svenviro_labs@yahoo.co.in

Branch Office : 2-53, Mahipala Street, Yanam - 533464.

immﬁmwd by Govt.of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET
Reft SVELTIAPMIL 2403705 DdiL 28-03-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : STACK EMISSIONS
SOURCE OF COLLECTION : Coal Fired Boiler —CF6
DATE & TIME OF COLLECTION : 17-03-2023 @ 11:30 hr
TESTREPORT
S. No. DESCRIPTION UNIT RESULT
1. Stack Height m 85
2. Diameter of Stack m 2.5
3. | Cross Section Area of Stack m? 4.90
4. | Temperature @ DGM °C 33
S. Stack temperature oC 141
6. Flue Gas Velocity m/sec 8.54
7. | Flow Rate Nm?/hr 107722
8. | Duration of Sampling minutes 30
EMISSION RATE
S.No. PARAMETER UNITS | RESULT | STANDARDS METHOD
I. | Particulate Matter — PM | mg/Nm? 35.1 <50 1S:11255-P-1
2. | Sulphur Dioxide ~ SO, | mg/Nm? 80.5 <600 1S:11255-P-2
3. Oxides of Nitrogen -NOx| mg/Nm? 174 <300 iS: 11253-p-7
4. | Mercury mg/Nm® | <0.005 ~ <0.03 USEPA Method-29
 Instrument Used Make Model Calibrated on | Calibration
Due
Lata

I . . Lata Envirotech-
: -08-2022 -08-
Stack Monitoring Kit Env1rof§3’}«1vﬁ“ 160 109-DTI-2018 20-08-2022 19-08-2023
Insfuments
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(Environmental Engineers & Consultants in Pollution Contral)
Corporate Office: Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012
& Laboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirolahs.com, svenviro_labs@vyahoo.co.in
Hyderabad Office :Flat No. 302, H.No.7-1-356/8/12, Sai Ram Residency,
. Batkampet Road, S.R. Nagar, Hyderabad-500038
CRIRIIRIS pecopnized by Govt. of India-MoEF & CC, New Delhi, Accredited by: NABL & NABET

Ref: SVELC/APML/23-04/07 Date: 25-04-2023
NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,

Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : STACK EMISSIONS
SOURCE OF COLLECTION : Rotary Lime Kiln-1
DATE & TIME OF COLLECTION : 15-04-202342 13:30 hr
TEST REPORT
¥ Ng, DESCRIPTION UNIT RESULT
I. Stack Height m 60
2. Diameter of Stack m 1.2
3. Cross Section Area of Stack m? 1.13
4, Temperature @ DGM °C 34
5. Stack temperature °C 128
6. Flue Gas Velocity m/sec 8.43
7. Flow Rate Nm¥/hr 25317
8. Duration of Sampling minutes 30
~ EMISSION RATE
3 5.No. PARAMETER UNITS | RESULT | STANDARDS METHOD
; .| Particulate Matter —PM | mg/Nm® 37.6 <50 IS:11255-P-1
‘ 2. Sulphur Dioxide — SO2 | mg/Nm?® 854 <400 IS:11255-p-2
L 3. Oxides of Nitrogen -NOy mg/Nm? 271 <500 18:11255-p.7
VVVVV 4, Hydrogen Sulphide mg/Nm? 4.1 <10 USEPA Method-11
Instrument Used Make Model Calibrated Calibration
on Due
Lata

. . S Lata Envirotech-
! Stack Monitoring Kit Envirotech 160 109-DT1-2018 20-08-2022 19-08-2023
: Instranients

i
SV ENVIRO LABS & CONSULTANTS
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{Environmental Engineers & ; ; ution Control)
Corporate Office: Enviro House, B-1, Block-8, IDA, Autonagar, Visakhapatnam-530012
& Laboratory www.svenvirolabs,com, Ph:0891-2755528, Cell: +91 9440338628
info@svenvirclabs.com, svenviro_labs@yahoo.coln
Hyderabad Office :Flat No. 302, H.N0.7-1-336/8/12, Sai Ram Residency,
Balkampet Road, $.R. Nagar, Hyderabad-500038
Recognized by Govt. of india-MoEF & CC, New Delhi, Accredited by: NABL & NABETY

Ref: SVELC/APML/23-04/08 Date: 25-04-2023

NAME AND ADDRESS M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS STACK EMISBIONS
SOURCE OF COLLECTION Rotary Lime Kiln-2
DATE & TIME OF COLLECTION : 15-04-2023 @ 14:15 br
TEST REPORT
S. No. DESCRIPTION UNIT RESULT
1. Stack Height m 60
2, Diameter of Stack m 1.2
3. Cross Section Area of Stack m? 1.13
4. Temperature @ DGM °C 34
5. Stack temperature B °C 126
6. Flue Gas Velocity m/sec 10.2
7. Flow Rate Nm/hr 30813
8. Duration of Sampling _minutes 30
_ EMISSION RATE
5.Me. PARAMETER UNITS | RESULT | STANDARDS METHOD
1. Particulate Matter —PM | mg/Nm’ 44.5 <50 IS:11255-P-1
2. Sulphur Dioxide — SO2 mg/Nm3 45.1 <400 18:11235-p-2
3. Oxides of Nitrogen -NOx | mg/Nm? 248 <500 I5: 11255-P-7
4 Hydrogen Sulphide mg/Nm? 4.3 <10 USEPA Method-11
;. Instrument Used Make Model Calibrated on | Calibration
| Due
| Lata Lata Envirotech
| Stack Monitoring Kit | Envirotech | | p ?09“13‘;5’1 ‘;CO g | 20-08-2022 19-08-2023
! Ipgtrofients. o
A2 |
CHECEKED BY SV ENVIRO LABS & CONSULTANTS
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wironmental Engine U Consnliants in Pollution Control)

Corporate Office:  Enviro House, B-1, Block-B, IDA, Autonagar, Visakhapatnam-530012

& Laboratory wwwr.svenvirolabs.com, Phi0891-2755528, Cell: +51 9440338628
info@svenvirolabs.com, svenviro_labs@vahoo.coin

Hyderabad Office :Flat No. 302, H.No.7-1-396/B/12, Sal Ram Residency,

L Balkampet Road, S.R. Nagar, Hyderabad-500038

ﬂw Recognized by Govt. of India-MoEF & CC, New Deihi, Accredited by: NABL & NABET
Ref: SVELC/APML/23-04/06 Date: 25-04-2023

NAME AND ADDRESS : M/s, ANDHRA PAPER MILL LIMITED,,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105,

SAMPLE PARTICULARS : STACK EBMISSIONS
SOURCE OF COLLECTION : Recovery Boiler -4
DATE & TIME OF COLLECTION 15-04-2023 qz 12:45 hr

TEST REPORT

5. No. DESCRIPTION UNIT RESULT
L Stack Height m 90
2. Diameter of Stack m 3.5
3. Cross Section Area of Stack m? 9.61
4. Temperature @ DGM °C 33
5. Stack temperature °'C 158
6 Flue Gas Velocity m/sec 10.8
7. Flow Rate Nm3/hr 2581887
8. Duration of Sampling minutes 30
EMISSION RATE
S.No. PARAMETER UNITS | RESULT | STANDARDS METHOD
1 Particulate Matter — PM | mg/Nm’ 39.2 <50 1S:11255-P-1
2. | Sulphur Dioxide - SO; | mg/Nm’ 108 <600 1$:11255-P-2
3. | Oxides of Nitrogen -NOx | mg/Nm’® 182 <300 1S: 11255-p-7
4 Hydrogen Sulphide mg/Nm? 4.53 -~ USEPA Method-11
4. | Mercury mg/Nm? | <0.005 |  <0.03 USEPA Method-29
g Instrument Used Make Model Calibrated on Calibration
j Due
. Lata Lata Envirotech-
Stack Monitoring Kit Envirotech 20-08-2022 19-08-2023
160 109-DTI-2018
Instpyments- .

)

; Cignie i Sd sy it
e R S qpi1f
§1
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{ i Engineers & Consultants in Pollution Cq

Cﬁrparate Office:  Enviro House, B-1, Block-8, IDA, Autonagar, Visakhapatnam- 530912

& Laboratory www.svenvirolabs.com, Ph:0891-2755528, Cell: +91 9440338628
mfo@svenvirolabs.com, svenvire_labs@yahoo.coin

. Hydersbad Office :Flat No. 302, H.No.7-1-396/B/12, Sai Rem Residency,

- ' LN Batkampet Road, S.R. Nagar, Hyderabad-500038

IR pecognized by Govt. of India-MoEF & CC, New Delhi, Accredited by: NABL & NABET

Ref: SVELC/APML/23-04/05 Date: 25-04-2023

NAME AND ADDRESS : M/s. ANDHRA PAPER MILL LIMITED.,
Rajahmundry, East Godavari,
Andhra Pradesh — 533105.

SAMPLE PARTICULARS : STACK EMISSIONS
SOURCE OF COLLECTION : Coal Fired Boiler —CF6
DATE & TIME OF COLLECTION : 15-04-2023 @ 12:00 hr

TEST REPORT

8. No, DESCRIPTION [ UNIT RESULT
1. Stack Height ’ m 85
2. | Diameter of Stack m ’ 2.5
3. | Cross Section Area of Stack m* 4.90
4. | Temperature @ DGM C 33
5. | Stack temperature °C 147
6. Flue Gas Velocity m/sec 8.83
7. | Flow Rate Nm?/hr 109789
& Duration of Sampling minutes 30

EMISSION RATE

§.Ne. PARAMETER UNITS - RESULT | STANDARDS METHOD
1. Particulate Matter - PM = mg/Nm® 37.6 <50 18:11255-P-1
2. Sulph}l{rﬂDiOXide -S0, mg/Nm’ 824 <600 i5:11255-P.2
3, | Oxides of Nitrogen -NO,} mg/Nm> 181 <300 1S: 11255-p-7
4. | Mercury ) mg/Nm? | <0.005 <0.03 USEPA Method-29
; Instrument Used Make Model Calibrated en | Calibration
Due
Lata

Stack Monitoring Kit | Envirotech | 2@ Envirotech- 10 00 0022 | 19-08-2023

160 109-DTI-2018
Instrgments
.-——A,«Qf—m 1L $ Lg,

) . g
CHECKED BY o : SY ENVIRG LAB ‘3’ & CONSULTANTS
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A Anesxcune -

Odour Control Systems
Collection and Incineration of Non Condensable Gases (NCG)
& Collection and Oxidation of Foul streams

Total Project Cost Break Up: Rs.11.64 Crores

Spent Amount:

Hard Piping and Upgradation of HVLC, LVHC : Rs. 8.43 Cores
Burner Management System RLK .1 : Rs. 0.97 Cores
Burner Management System RLK .2 : Rs. 0.89 Cores

Burner Management System.1 No Recovery Boiler :Rs.1.35 Cores

One of the challenge is mal-odor which is generating during Wood cooking and Black liquor
evaporation in Integrated Pulp and Paper sector , which need to be focused. IPAPPM established
modern technologies with the support and best available practices, knowledge of IP USA
Subject Matter Experts ( SME) . Effective controls are in place all the time with less efforts by

operators irrespective of their skill and attention is possible through PLC or DCS based
automation systems.

Non-condensable gases, or NCGs, are a by-product of the pulping process. It is the social

responsibility to safeguard Environment by appropriately incinerating / Oxidizing of these gases
on a safe and environmentally friendly manner.

Page 10of13
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NON CONDENSABLE GASES COLLECTION AND TREATMENT SYSTEM
l

TOFOL [Toron.
SOCERATE] | ) mmum

HVLC ~ HIGH VOLUME LOW CONCENTRATION GASES TREATMERT 8YSTEM
KVHC - LOW VOUUME HiGH CONCENTRATION GASES TREATMENT SYSTEM

Sources of Odour in Pulp & Paper Industry:

There are three different types of fugitive NCG's which produces mal-odor emissions from Pulp
& Paper industry are :

Type -1 - Low Volume High Concentration NCG (LVHC) generated from Black liquor
Evaporator, Foul condensate main tank, 4F vacuum seal pit.

Type -2 - High Volume Low Concentration NCG (HVLC) generated from digester washers,
weak Black liquor storage tanks & Brown stock washers during wood cooking &
washing stages

Type -3 - Foul streams generated from Evaporator system, Evaporator vacuum
Systems, HVLC system & LVHC system.

NCGs are formed during cooking and are mostly made up of total reduced sulfur (TRS)
compounds such as hydrogen sulfide (H2S), methyl mercaptan (CH3SH), dimethyl sulfide
(CH3SCH3), and dimethyl disulfide (CH3SSCH3). These organic sulfides are responsible for the
mal-odor associated with pulp mill process.

Page 2 of 13
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TYPE -1 : LVHC NCG INCINERATION:

Process Description :

Low Volume High Concentration (LVHC) Non condensable gases are incinerated in Rotary Lime
Kiln at 1050 — 1200 deg.C. LVHC NCG from evaporators is passed through heat exchanger, to
remove water vapors prior to incineration. Water is used for condensing the vapors and outlet
water is routed through Foul stream Hard piping treatment system. Resulted NCG are
transported with the help of Steam Ejector system in which LP steam is used as motive force.
Provision is made for removing the condensate formed in the line with the help of condensate
tanks and pumping to Hard piping treatment system with level monitoring and control. NCG from
Ejector passes through a droplet separator, heater to raise the temperature to about 110°C to
ensure no water entry into kiln and flame arresters are also to be installed at close to both
collection and incineration points for safety. NCG is connected to a burner provided just above
the Furnace oil burner of lime kiln. The NCG burning system is organized with all necessary safety
interlocks. The flame scanner shall monitor the burner flame. Thereby entire NCG (LVHC) is
incinerated under thermal oxidation process. The provision is ensured to incinerate LVHC gases
either in Rotary Lime Kiln—1or2.

UPGRADATION AND MODERNIZATlON WITH AUTOMATION CONTROLS:

Major activities consist installation of new (higher cap.) Steam Ejector, renewal / new piping to
carry LVHC, Instrumentation for better operational controls and Safety devices with interlocks
and connected mechanical & civil works. Burner Management system (BMS) for both kilns for
safety compliance.

= NCG from Ejector passes through a droplet separator, heater to raise the temperature to
about 110°C to ensure no water entry into kiln and flame arresters installed close to both
collection and incineration points for safety.

= NCG is connected to a burner provided just above the Furnace oil burner of lime kiln.

» The NCG burning system is provided with all safety interlocks. The flame scanner shall
monitor the burner flame continuously. Thereby entire NCG (LVHC) is incinerated under
thermal oxidation process.

s Provision has been provided to incinerate LVHC gas either in RLK# 1 or RLK#2 (one at a
time)

Page 3 of 13
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The total collection and incineration of LVHC is fully automated programed with necessary
safety interlocks and operation of plant is as simple by pressing the “COLLECT” and
“BURN” Soft push buttons on the HMI screen.

Collection of NGCs is provided as per the Operational requirement by Selecting the
required collection of NGC points.

After selecting the required sources press the Button “COLLECT” it will check all the
interlock healthiness conditions and collects the LVHC gases through ejector. If any of the
interlock condition is not satisfied system automatically highlights the unsatisfied
conditions as an operator alert.

Similarly select the kiln where LVHC has to be incinerated and press “BURN” push button
as per the logic, it checks the healthiness of the kiln and other logics closes the vent valves
and opens the double block valves as provided for incineration of the LVHC gases.

SYSTEM DESIGN ARRANGEMENTS:

An interlock Logic system coupled with a mechanical fail-safe designs

An alarm system is programmed to warn the operators of any abnormal process
condition.

An automatic emergency vent is located at higher elevation prior to the NCG incineration
point.

A rupture disc for protection from over-pressurizing the system is installed prior to the
incineration point.

A rupture disc is located near the bottom of a long vertical rise in the NCG piping.

LVHC COLLECT PERMISSIVE INTERLOCS & LOGICS

LVHC Gas flow above 350 Nm3/Hr.
Ejector Inlet Steam pressure above 2.5 Kg/cm2
All Collection sources rupture disc inlet pressure below 0.5 Kg/cm2

Foul condensate tank rupture disc inlet pressure above -0.25 Kg/cm2

Page 4 of 13
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LVHC FIRING IN KILN INTERLOCS & LOGICS

=  MAIN FLAME “ON” SIGNAL OF THE KLIN

= BURNING ZONE Temperature greater than or equal to 750°C
* |VHC Temp at Kiln less than 190 °C

= Condensate Pot Level below 90%

* LVHC Gas flow above 350 Nm3/Hr

s Ejector Inlet Steam above 2.5 Kg/cm2

i e

LVHC Gas inlet Pipe line at Lime Kiln for incineration

Page 5 of 13
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LVHC OVER VIEW

LVHC System Graphic Screen shot

TYPE —2 : HVLC NCG INCINERATION:

Process Description :

High Volume Low Concentration (HVLC) Non condensable gases are incinerated in Recovery
Boiler. The system consisting of Collection of gases in closed conveyance lines, blowers, scrubber,
spray tower, Heat Exchanger, droplet separator and heater. Gases conveyed to recovery boiler
by using blower and is mixing with tertiary air and is incinerated at 1050 — 1200 deg. C. Thereby
entire NCG (HVLC) is Incinerated under thermal oxidation process.

Page 6 of 13
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UPGRADATION AND MODERNIZATION WITH ADVANCED TECHNOLOGIES:

Major activities consist of Installation of new Black Liquor Cooler; Exiting WBL re-boiler repairs /
maintenance; Installation of New HVLC Gas Cooler, process engineering and its related piping;
Instrumentation for better and consistent operational controls; Safety devices / interlocks and
connected mechanical & civil works. Connecting WBL (weak black liquor) storage tanks vent to
HVLC incineration system.

HVLC COLLECTION POINTS

DIGESTER

CAUSTCIZING

HVLC dncineration

RECOVERY
BOILER HVLC COLLECTION POINTS

i
s
£
i

LVHC incineration

LIMEKILN | | L (G

AREATION TANK THROUGH HARD PIRING AREATION TANK THROLIGH HARD PIPING
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HVLC COLLECT PERMISSIVE LOGICS & INTERLOCKS

EVAPORATOR SOURCE

= Source pressure above -230 mmwc

= Gas Temperature at cooler outlet below 55 Deg. C
» Recovery Boiler is in firing position

= Source blower RPM above 500

= Rupture disc pressure at RB4 below 0.21 Kg/cm2

FIBRE LINE SOURCE

» Rupture disc pressure at RB4 below 0.21 Kg/cm2
s  Source blower RPM above 500

» Source gas temperature below 55 Deg. C

HVLC FIRING INTO RECOVERY BOILER LOGICS & INTERLOCKS

= Recovery Boilerin running condition

= Recovery Boiler HVLC Blower above 500 rpm

= HVLC gas flow above 2500 Nm3/Hr.

s HVLC gas pressure in between 50 mmwc to 500 mmwc
= HVLC Temperature in between 65 Deg. Cto 190 Deg. C

= Rupture disc pressure at RB4 below 0.21 Kg/cm?2

Page 8 of 13
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HVLC OPERATION

= The total collection and incineration of HVLC is fully automated and programed with
necessary safety interlocks and operation of plant is as simple by pressing the “COLLECT”

and “BURN” Soft push buttons on the screen

= There are two collection sources and one incineration point

= By Pressing the Button “COLLECT” it will check all the interlock healthiness conditions and
collects the HVLC gases from respective source . If any of the interlock condition is not

satisfied the collection will stop and highlights the unsatisfied conditions

» The HVLC gases are collected and passed through blowers and send to recovery boiler for

incineration.

» The logic Interlocks to be satisfied healthy for burning the HVLC and then press the

“BURN” It opens the shut off valve and closes the vent valve allowing the
incinerate to Recovery Boiler

iy~ EWCDEER

HVLC System Graphic Screen shot

Page 9 of 13
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TYPE - 3 : FOUL STREAM HARD PIPING TREATMENT

Foul streams are the major smell emitting waste waters generated from evaporator
condensates, evaporator vacuum system seal water, LVHC systems condensates water, HVLC
system Condensate water and HVLC scrubber water droplets. Formerly all these streams were
discharging into open drains to pass to ETP and thus lot of fugitive odor was dominant. IPAPPM
installed and commissioned “Hard piping System” to eliminate fugitive odor.

THE SYSTEMS CONSIST OF:

Closed Conveyance system for Collection of various foul streams to Main storage tank
5 Nos. of SS Collection pots and pumping system at various location to Main storage tank

AV K 4

Common Storage tank for all foul stream collections
Auto Valves and Pumps with Logic control system
Heat Exchanger to reduce temperature

Hydrogen Peroxide online dosing System

vV VYV

Pumping and conveyance lines (SS) to ETP Aeration Tank

Foul streams are collected individually at various sources in dedicated SS Pots. From there, it is
pumped to Common Storage tank of suitable capacity. The storage tank is completely closed and
the vent fugitive gases if any are connected to LVHC System for incineration. These foul streams
are pumped to Heat Exchanger to reduce temperature impact and followed by online Hydrogen
Peroxide dosing to oxidize odorous compounds. From where, these treated streams are routed
to ETP aeration tank and immersed into the bottom of the tank in order to further eliminate odor
& to oxidize with available oxygen. H202 auto dosing system is added to reduce foul condensate
toxicity and further neutralize the ill effect and thereby reduction of air demand in aeration tanks.
All the systems and controls are in operation up to the expectations.

Page 10 of 13
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Advantages of NCG COLLECTION AND INCINERATION THROUGH AUTOMATION

Y

Environmental Compliance

vV

Enhancement of Human & Equipment Safety

\%

Elimination of mal-odor in the vicinity

\Y4

Dependency reduce on operator skill and alertness

v

Optimization of muitiple activities involvement in various locations through automation

Some of the Main photographs of the system:

Black Liquor Cooler HVLC Gas Cooler

Page 11 of 13
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Hard Piping System — Foul Streams Main Collection Tank

Page 12 of 13
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Hard Piping System — HVLC, LVHC POTS

& Wik § e,

B i s bt i Wi

H202 Dosing & Hard Piping System — To Aeration Tank

Page 13 of 13
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2L

Drag Chain — Closed Horizontal Conveyor for Lime
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Annexune - A

1

Waste Water Treatment
IPAPPM : UNIT - RAJAMAHENDRAVARAM

f Principle:

The waste water generated from integrated pulp and paper manufacturing process is treated
at Effluent Treatment Plant through extended Activated Sludge Process.

Waste Water generated from our operations are being treated in Effluent Treatment Plant
(ETP) having sufficient capacity. ETP is equipped with Primary Clarifiers — 1no, Aeration
tanks — 2nos, Secondary Clarifiers — 2nos, Thickeners —1no, Tertiary Clarifier - 1 No,
Sludge press — 2nos, ETP Sludge Dryer & Reclaimed Back water ( paper machines) reuse
system ( collection tanks & Clarifloculator). Final treated Water, after conforming to the
standards is being transferred to Turupulanka Island under closed pipeline as per regulatory
consent.

Tertiary Turupulanka Sand Shoal Management & Treatment:

We adopted a unidue Land (natural sand bed) Treatment System for its ETP final
treated effluent further to polishing. It was designed NEERI (formerly CPHERI)
since inception of this unit.

ETP final treated effluent is being pumped through a closed pipeline of 6.0 — 7.0
km upstream and discharges on Toorupulanka Sand Shoals. The treated
wastewater has taken across the river through a pipeline for distance about 0.6
KM and allowed to flow through an open channel on the sand Shoals. After
percolation of wastewater in the sand shoals, the treated effluent joins in the river
stream. The efficacy of the percolation system in the shoals has been dearly reflex
through its natural, physical, chemical and biological process in the soil / sand
water- Air matrix. It is considered most ideal for tertiary treatment of the waste
water. And also further waster is treated by natural way through
“Phytoremediation”.

Phytoremediation is a bioremediation process that uses various types of plants
to remove, transfer, stabilize, and/or destroy contaminants in the waste water.
Phytoremediation involves the removal of organic compounds and nutrients from
wastewater through bio-sorption/uptake by pollution-tolerant aquatic plants such
as algae, water hyacinth, duckweeds, etc... which are growing in the wastewater
of sand shoals. Also waste water is treated by natural occurring processes and the
influence of solar light, wind, microorganisms and algae.
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Reservoir lagoons will be filled with effluent in a phased manner by means of
gravity. The bunds have been built in between all the reservoir lagoons.

More than 81 no’s of workmen are working in Turupu Lanaka to perform various
actives like adjusting effluents in various lagoons, strengthening of bunds, removal
of vegetation and removal of bottom slit on daily basis for effective functioning and
maintenance of sand shoals.

High level renovation, slit removal and strengthening of Sand shoal lagoons is
being done once in year in between December to March by manual means of
workmen along with mechanized equipment. We generate employment to tune of
40,000 man-days per annum to local villagers.
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Primary Effluent Pump House

ETP EQUIPMENT

Aeration Tanks

No. of pumps

2 x40 HP each

Aeration Tank - 1

Capacity 800 M 3/Hr Dimensions 85X 60 X 4.6 Meters
Head 6.5 Meters Volume 24,000 M3
M ake Sam Turbo No. of Diffusers 1848

Length of Diffuser

2 Meters (Each)

No. of pumps

1 x 50 HP

Capacity 600 M 3/Hr Aeration Tank - 2
Head 13.8 Meters Dimensions 66.9 X 24.7 X4.5Meters
Make Sam Turbo Volume 7436 M3
No. of Diffusers 616
Primary clarifier Length of Diffuser 2 Meters (Each)
Primary Clarifier 1 No No. of Turbo Air Blowers 1 No
Diameter 45.75 Meters Horse Power 150 HP

Side Water Depth

3.96 Meters

Air Supply Capacity

7000 M3/Hr

Volume 7,500 M3 Make Arizone Turbo & Godrej
Make Eimco-Kcp
No. of PD Air Blowers 5 No's
White Sludge Thickener Horse Power 180 HP
Air Supply Capacity 5000 M 3/Hr
Sludge Thickener 1No Make Usha
Diameter 28.95
Side Water Depth 3.05 Secondary Clarifiers
Volume 2,000 M3 Secondary Clarifiers 2 Nos.
Make Eimco-Kep Diameter 48.8 Meters
Swd 2.6 Meters
Cooling Tower Volume 6,000 M 3 (each)
Make Eimco-Kcp

No. of pumps

1 of 200 HP

Recirculation Pumps

3 of 25HP each

Capacity 1650 M3 /Hr
Head 20 Meters Tertiary clarifier
Make Sam Turbo

Tertiary Clarifier

1 No

Cooling Tower Fan

|50 up

Diameter

45.75 Meters

Side Water Depth

3.96 Meters

Treated Effluent Pump House

Volume

7,500 M3

M ake

Eimco-Kcp

No. of pumps

2 of 150 HP each

Capacity 1144 M3/Hr Reuse for garden/ washings
Head 21.9 Meters No. of pumps 1x 120 HP

M ake Mathur & Platt Capacity 350 M3/Hr

Head 50 Meters

No. of pumps 1 of 200 HP each Make Sam Turbo
Capacity 1650 M 3/Hr W orking Pressure 5.0 Kg/em?2

Head 20 Meters

Make Sam Turbo Sludge Dewatering Machines

Andritz Sludge Dewatering

Paper Machines Back Water Reclamation Plant X 1 No.
Machine
Capacity 36 TPD
Raw Back Water Pumps |2 Nos. (30 HP each) Make Andritz
Capacity 568 M 3/Hr
Head 10 Meters Bellm.er Sludge Dewatering 1 No.
Machine Press
Make Worthington Capacity 45,7 TPD (Dry Solids)
Make Bellmer

Reclaimed Back Water

2 Nos. (170 HP each )

Pumps
Capacity 568 M 3 /Hr. SLUDGE PUMP HOUSE
Head 55 Meters PC u/fpumps 2 of 20HP each

Sludge thickener u/f
M ake Worthington pumps 2 of 20HP each

ETP Sludge Dryer

Clariflocculator 1 No. Sludge Drier 1 No.
Volume 2,000 M3 Feed Capacity 60 TPD with 67 % moisture
Make Dorr-Alliver Make Kilburn

Clariflocculator Under

Flow Pumps

2 Nos.(20 HP)

Capacity

166 M 3/Hr

Head

25 Meters

M ake

Tata Johnson

Dried Sludge Output

23.3 TPD with 15 % moisture
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ACTION PLAN FOR REJUVENATION
OF RIVER GODAVARI, RAJAMAHENDRAVARAM,

GODAVARI DISTRICT,
ANDHRA PRADESH

PRIORITY -V

Approved by:

Andhra Pradesh River Rejuvenation Committee

(Constituted in compliance of order
of the Hon’ble National Green
Tribunal)

Submitted to:
Central Pollution Control Board, New Delhi
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ABBREVIATIONS
S. No. | Acronym Abbreviation
1 CPCB Central Pollution Control Board
2 IDA Industrial Development Area
3 MA&UD Municipal Administration and Urban Development
Department
4 NGT National Green Tribunal
5 PHED Public Health & Engineering Department
6 RRC River Rejuvenation Committee
7 RD Rural Development
8 SPCB State Pollution Control Board
9 APPCB Andhra Pradesh State Pollution Control Board
10 UTs Union Territories
S. No. | Acronym Abbreviation
1. ASP Activated Sludge Process
2. BGL Below Ground Level
3. BIS ‘Bureau of Indian Standards
4. BOD Bio-chemical Oxygen Demand
5 COD Chemical oxygen demand
6 DPR Detailed project report
7 DO Dissolved oxygen
8 ETP Effluent Treatment Plant
9 FPZ Flood Plain Zones
10 KLD Kilo Liters per Day
11 LPCD Liters per capita per day
12 MLD Million Liters per day
13 MPN Most Probable Number
14 MSW Municipal Solid Waste
I5 OCEMS Online continuous effluent monitoring system
16 STP Sewage Treatment Plant
17 TPD Tons Per Day
18 TDS Total Dissolved Solids
19 TOC Total organic carbon
20 TSS Total suspended solids
21. TSDF Treatment storage and disposal facility
22. ULB Urban Local Body
23 7LD Zero Liquid Discharge

(V3]
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Executive Summary

Executive Summary of Action Plan for Restoration of Water Quality of Godavari

River
Sr. Description of Item Details
No.
1. | Name of the identified polluted river and its | :| Godavari river from Rayanpeta to

tributaries

Rajamahendravaram

2. | Isriver is perennial and total length of the | :| Length- 140 Km.
polluted river
4. | No of drains contributing to pollution and 1. Nallah Channel
names of major drains 2. Ava Drain
3. Mallayyapeta Drain
5. | Major Towns on the banks of the river with Local Body Population
population Rajamahendravaram | 3.42 lakhs (2011 census).
Kovvur 39,667 (2011 census).
6. | a. Sewage generation & Treatment in MLD | :| Total Sewage Generation- 61 MLD
Total STP Capacity- 30 MLLD
Kovvur sewage is not discharged into the polluted
river stretch
b. Total no. of existing STPs and proposed | :| Existing: 1
STPs with total capacities in MLD Proposed:2
Existing Capacity: 30 MLD , Proposed: 5 MLD
+28 MLD
c. Gaps in sewage treatment in MLD ;1 31 MLD
7. | Major industries located :| 2 No’s of major industries
a. Total water consumption and total .| Total water consumption-43,612 KLD and
industrial effluent generation in MLD waste water generation_31’934 KLLD
b. No. of industries having captive ETPs :{ 2no’s
and their treatment capacity in MLD 1. 45 MLD (M/s. IPAPPM)
2. 350 KLD & 120 KLD STP (M/s. Andhra
Sugars, Kovvur)
¢. No of CETP’s and their treatment | :| Nil
capacity
d. Gaps in treatment of industrial effluent | :| Nil
Waste Management - :
8. | a. Solid Waste Generation & processing .| Solid waste generation - 178 TPD

Wet waste -103 TPD
Dry waste — 75 TPD

Wet waste Processing (Composting) at 8 different
locations — 15 TPD capacity.
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Material Recovery Facilities (MRF) centers - 3 nos
are functioning at Rajamahendravaram and
collecting about 5 TPD of plastic waste and same
is being sold out.

b. Biomedical Waste Generation

& treatment

;I HCF’s: 188 nos.

Generation: 400 Kg/day Treatment: 400 Kg/day
CBMWTF: M/s. EVB Technologies

¢. E-Waste Management Generation &

:| E-waste generation is 30 TPA by industries and is

treatment being sent
to APPCB authorized E-waste Dismatlers/
Recyclers
9. |Action plan includes mainly covering | :{e RRC has already requested the Water Resource
aspects such as Dept,Govt. of A.P for maintaining minimum E-
(Proposal for 'utilizatior.l of sewage, gro.und flows,water shed management, plantation on
waler recharging or rain water harvesting, both sides of the river and setting up of bio-
measures for regulating ground water use, .
protection and management of flood plain diversity parks.
zone, maintaining minimum E-flows and e MA&UD Dept,GOVt. of AP has submitted
water shed management, plantation on both action plan for utilization of treated sewage
sides of the river, setting up of bio-diversity
parks etc., as per Hon’ble NGT Orders
dated 20.09.2018 and 19.12.2018)
10. |Min. and Max. required time period for | 2-5 Years
implementation of action plans
11. |Total estimated budget in crores towards :|SMLD STP at Doweleswaram under AMRUT
imp]ementation prroposed action p]ans( scheme at a cost of Rs.17.98 Crores is under
e.g. No. of STPs, capacity, total cost) progress and for 28MLD STP at a cost of Rs
196.12 crores proposals submitted to Gol and
awaiting for sanction under NRCP funds.
12. | Whether ‘River Rejuvenation Committee ;] Yes.
(RRC) constituted by the State Govt./UT River Rejuvenation Committee (RRC) constituted
Administration and If so, Date of vide EFS & T Dept., Govt. of AP, vide G. O. Rt.
constitution of ‘RRC’. No. 177, dated 05.12.2018.So far 5 RRC meetings
were conducted.
13. |Responsible Organisation (s) for 1. Water Resource & Irrigation Department,
implementation of proposed action plans 2. Municipal Administration & Urban
Development
3. RWS &S and Public Health Dept.
4. Forests Department.
5. AP Pollution Control Board.
14. |Expected deliverables w r to achieving :|1. To achieve 100% sewage collection

Goals

and treatment —by March 2022

2. To achieve 100% MSW,BMW,
E-waste, Hazardous waste, C&D waste
collection, transportation and treatment-by

March 2022.

3. Quality of river water should meet within the
B.0.D standard- water quality is meeting the

BOD standards for the year 2019




Preamble

The present action plan has been prepared in compliance to the directions given by
Hon’ble NGT for taking remedial action for rejuvenation of polluted river
stretches in Andhra Pradesh.

1.1 Current Status which led to the NGT order

The Hon’ble NGT noted that there are 351 river stretches in the country in their
Order dated 28" September, 2018 in O.A. No.673/2018 regarding monitoring and
restoration of water quality of identified polluted river stretches and inter alia
directed all States and Union Territories to prepare action plans within two months
for bringing all the polluted river stretches to be fit at least for bathing purposes
(i.e. BOD< 3 mg/L and FC< 500 MPN/100ml) within six months from the date of
finalization of the action plans.

In compliance of the directions of Hon’ble National Green Tribunal, Principal
Bench, New Delhi in the matter of news published in “The Hindu” authored by
Shri Jacob Koshy, Titled “More river stretches are now critically polluted CPCB”,
Government of Andhra Pradesh constituted River Rejuvenation Committee (RRC)
for effective abatement of pollution, rejuvenation, protection and management of
the identified polluted River stretches for bringing the polluted river stretches to

be fit at least for bathing purposes within six months from the date of finalization

of the action plans. Due care has been taken to prepare the action plan in
accordance with the following directions given by NGT.

1.2 Hon’ble NGTs Specific Directives for preparation of action plan

The proposed plan has been prepared covering the following:

(a) Recognition phase,

(b) Restoration phase,

(c) Protection phase, and

(d) Improvement phase, with speedy. definite, or specific timelines.

An attempt has been made that the components of the action plan incorporates and
addresses to the extent possible, the points mentioned below

Identification of polluting sources and dilution of pollutants in the rivers/streams as per
prescribed norms.

Functional status of STPs/ETPs/CETPs,
Solid waste management and processing facilities.
Trade and sewage generated in the catchment area

Issues related to groundwater extraction, rainwater harvesting, groundwater recharging

Protection and management of FFlood Plain Zones (FPZs),

Maintaining minimum environmental flow of the river
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Plantations on both sides of the river.
Setting up of biodiversity parks on flood plains

Interception and diversion of sewage carrying drains to the STPs with emphasis on
utilization of treated sewage so as to minimise extraction of ground or usage of surface
water.

Interventions on watershed and catchment area for conservation and recharge of
rainwater.

The following five river stretches have been identified by CPCB for rejuvenation in State of

Andhra Pradesh
S. River Stretch BOD range/
No. Name Identified Stretch Max. Values in | Priority
mg/l

1. Godavari Rayanpeta to Rajamendravaram 3.1-3.4 \Y

2. Krishna Amaravathi to Hamsala deevi 3.2 \Y

3. Tungabhadra | Mantralayam to Bavapuram 3.2-6.7 v
4. Kundu Nandyala to Madduru 7.7 v

5. Nagavali Along Thotapally 32 \Y

1.3

(Source: River Stretches for Restoration of Water Quality, CPCB, New Delhi)
Achievable goal:

The objective/goal of the action plan is that the quality of river water

should meet with the required value as given under:

Quality Parameter Standard to be achieved
BOD < 3.0 mg/l.
Dissolved Oxygen (DO) More than 5.0 mg/l.
Faecal Coliform Less than 500 MPN/100ml.
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RECOGNITION PHASE

1.4 Introduction:

Rajamahendravaram City is the oldest human settlement in Andhra Pradesh. It is situated between

longitude 81°48'14.4" East and latitude 17°00'01.8" North.

S.No Salient Features of Town Description
1 Geographic location 17°00'01.8"N
81°48'14.4"E
2 Altitude 14 m
3 Climate Tropical
4 Temperature 220-44°C
5 Rainfall 1115-1350 mm

The Godavari River is the largest of the peninsular river. The catchment of the river is 3, 12,
812 sq. kms and spread across six states: Maharashtra (where the source of the river is located
atop a hill in Trimbak / Triambak); Karnataka, Telangana, Chhattisgarh, Odisha and Andhra
Pradesh. The river joins the Bay of Bengal after feeding the Mangroves of the estuary at the
south eastern coast, where it branches into two streams, Vasistha and Gautami Godavari

before merging the sea.

The Godavari basin lies between latitude 16°016° N to 23043°N and longitudes 73 0 26’ to
83007°E. The basin extends over an area of 3,12,812 km”The largest tributary of the

Godavari is the Pranahita with about 34.9% coverage of drainage area.

The Pravara, Manjira and Maner are right bank tributaries covering about 16.1%, the Purna,
Pranahita, Indravati and Sabari are important left bank tributaries, covering nearly 59.7% of

the total catchment area of the basin.

The Godavari basin as whole receives 84% of the annual rainfall on an average, during the
southwest monsoon, between mid-June and late August. The Godavari basin has rich forest

and mineral wealth.

1.5 Objective of the Action Plan:

To restore the quality of this priority -V polluted stretch (Godavari river from Rayanpeta to
Rajamahendravaram) to be fit for at least bathing purposes. Accordingly of action plan was
prepared as directed by Hon'ble National Green Tribunal vide its order dated 20th
September 2018 passed in the original Application No 673/2018 in the matter of News ltem
Published In 'The Hindu' Authored By Shri Jacob Koshy Titled " More River Stretches
Are Now Critically Polluted: CPCB.
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13. PROTECTION PHASE OF RIVER GODAVARI STRETCH

After the implementation of the action plan, certain measures need to be undertaken to
ensure that the health of the watershed is maintained and ensures smooth functioning of

the identified solutions. The protection measures to be undertaken are as follows:

e Regular follow up on the compliance of the implemented action plan by various
Stakeholder departments

e To ensure smooth functioning of the proposed STPs and river rejuvenation

e  Assessment of the increase in sewage load to the STPs if any

e Assessment of the health of the population (frequency of diseases) before and
after the implementation of the action plan (restoration phase)

e Awareness through Educational Institutions for protection and improvement of
surrounding environment

e Awareness programmes by the State Government at each level in the towns and
villages about the protection of the environment

e Rehabilitation of slums along the river stretch Frequent checking of
encroachments of the catchment areas around the freshwater lakes/ Cleaning of
the storm water drains before meeting the River

e Checking of constructions on flood plains and reallocation of all the settlements
on the flood plain zone

e Plantation along the banks of the polluted river stretch

e Involvement of the public, private and Industrial sector in maintaining the river
water quality

e Inspection on the proper management of the waste management to avoid public
health problems

14. IMPROVEMENT PHASE OF RIVER TUGHABHADRA STRETCH

The improvement phase involves up-gradation/modification of the implemented
measures in all sectors of the identified problems. The improvement phase includes
the following:

e Community mobilization and stakeholder consultations on continuous basis

e Formation of river community management groups

e Creation of public spaces, jogging track along the river stretch

e Improvement in the river water quality to match the outdoor bathing

standards
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e Plantation of indigenous species to restore the soil quality and enhance the
water adsorption capacity and control soil erosion
e Approved Action plans are proposed to be placed on website to involve

educational and other institutions and the public at large.

15. CONCLUSION:

As per the NWMP data for the years from 2014-19, it was observed that F.Coli levels are
less than 500 MPN/100 ml. The BOD levels recorded are less than 3 mg/l except in the
month of May, 2016. As the BOD and F. Coli levels are within the outdoor bathing
standards, during the years 2017, 2018 & 2019, it is requested that Godavari River
Stretch may be deleted from the list of 351 Polluted River Stretches identified.

8888888888883
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ENVIRONMENT PROTECTION TRAINING & RESEARCH INSTITUTE
91/4 Gachibowli, Hyderabad - 500 032, Telangana State., India
Phone: 040-23451395/396/387 Fax: 040-23451355
E-Mail: eptri.lab@gmail.com Web Page : http://eptri.telangana.gov.in

CEALDTUEG TG, IR B0 Uit 8 DerteBad Laboralory TC-7709
ANALYSBIE REPORT
Registration Number . 23/WCS-203 issue Date . 18/05/2023
Sample Received : 05/05/2023 Customer Ref : your mail Date:03.05.2023
Date of Commencement 1 05/05/2023 Lr. No & Date :
Date of Completion © 19/05/2023

Name & Address of the
customer

Sample Particulars
Qty Received

Type of Sampling
Sample condition
Sampling Procedure

Sample Code
WC-1

W(C-2

Date of Sampling
Sampled By
Industry Representative

Sub Contracting

Deviation from Standard
Methods

Sample Tested

Remarks

: St
t ~1 Ltr each in Plastic containers

¢ Grab samples

¢ Suitable for analysis

: Sample collected and submitted by Customer

s e
ra *1/3,%\{”\*7 L4, &/}Qw\
\ Reviewed By
Quality Manager

* Shri Susarla Srirama Chandra Murthy

General Manager - Environment

M/s. ANDHRA PAPER LIMITED

Sriram Nagar, Rajahmundry East - Godavari-533105
Andhra Pradesh (INDIA).

s AR o ®o v o oy o~
rface Water samples

. Godavari river water-downstream eam of Turupulanka

Island(counter sample collected by APPCB On 02.05.2023

. Godavari river water-Upstream of Turupulanka Island{counter

sample collected by APPCB On 02.05.2023

0 02.05.2023
¢ Customer
: Shri Susarla Srirama Chandra Murthy

General Manager — Environment
M/s. ANDHRA PAPER LIMITED

: Sub-Contracting was not awarded
¢ No deviation in the test method

1 As per the Standard Methods for the Examination of water &

wastewater by APHA, 23rd Edition, 2017 & IS Method.

: NIL

) e
o N Al
"~ Authorised By

N. Raveendhar
Chief Scientist (R&D)




ENVIRONMENT PROTECTION TRAINING & RESEARCH INSTITUTE
91/4 Gachibowli, Hyderabad - 500 032, Telangana State., India

Phone: 040-23451395/396/397 Fax: 040-23451355

E-Mail: eptri.lab@gmail.com Web Page : hitp://eptri.telangana.gov.in

B0 TA06T20TE 90 000y Certified §abnrntory TC-7708
ANALYSIS REPORT
TEST RESULTS
Encl. Report No.23/WCS-203
Si Test Parameter(s) Remark Unit Test Method WC-1 WC-2
No [APHA, 23rd Edition,
2017]
1 IpH{25°C) Accredited -- 4500-H+B, 76 78
by NABL (Electrometric)
2 | Total Dissolved Accredited my/L 2540. C, {Gravimetric) 242 480
Solids at 180°C by NABL
3 |Calcium as Ca Accredited mg/L 3500- 16 22
by NABL Ca.B,.(Complexometric)
4 Chioride as Ci- Accredited mgil 4500-Ci-.B, 30 82
by NABL {(Argentometric)
S [Magnesium as Mg Accredited mg/l 3500-Mg.B, (By 11 27
by NABL Calculation)
6 |Nitrate as NO3 - Accredited mg/L. 4500-NQO3- BDL BDL
by NABL .B.{Spectrophotometric)
7 [Sulfate as 8042 Accredited mg/L. 4500-8042-.E, 114 183
by NABL {Turbidimetric)
8 | Total Alkalinity as Accredited mg/L. 2320. B, (Titrimetric) 160 170
CaCo3 by NABL
9 [Total Hardness as Accredited mag/L. 2340. C, 83 165
CaCOo3 by NABL {Complexometric)
10 |Lead as Ph Accredited mg/L 3120- B(ICP-OES) BDL BDL
by NABL
11 |Arsenic as As Accredited mg/L 3120-B(ICP- OES) BDL BDL
by NABL
12 |Chromium as Cr Accredited ma/l. 3120-B{CP- OES) BOL BDL
by NABL
13 |Chemical Oxygen Accredited mg/L 5220-B, (Open Replex 10.3 12.5
Demand by NABL
14 Biochemical Oxygen | Accredited mg/l IS 3025 (Part 44) 2.6 2.8
D?eon;and {3 days at by NABL
27

BDL - Below Detection Limit,

Datection Limit -

0.1 mgil;
Note : 1) The results relate oniy to the items tested.

2) The results shall not be reproducted except in full without approval of lab.

T M (S
~ Reviewed By
Quality Manager

;Arsenic as As - 0.01 mg/L;Chromium as As - 0.01 mg/l.;Lead as Pb - 0.0 mg/L;Nitrate as NO3 -

7

Vo

LY
y s/ . //\‘7(2 R
VY (lutﬁorise

N. Raveendhar
Chief Scientist (R&D)

PEEYCEND OF THE REPORT****+
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(ENGLISH TRANSLATION)

Government of Andhra Pradesh

Labour Department

From: To
Asst. Labor Commissioner Sri. G.B. Giridar
East Godavari, Kakinada H.No : 13-15-66

Kotilingalapeta
Rajahmundry

Lr.NO : A/1439/2021. Dt.11.01.2022

Dear Sir

SUB : Spandana —2021-SriG B Giridar, Kotilingalapeta, Rajahmundry Representation — Enquiry
Report — Submission ~ Regarding

REF : Application submitted through Collector & District Magistrate, East Godavari date : 27.10.2021

LKL >555>>>

With reference to your above application / presentation and as you desired, | am submitting the given
below information:

1. As requested by you, we enquired on the subject regarding preference to be given to locals in
company employment opportunities and found that, above 95 % are allocated to local area people in
Andhra Paper Rajahmundry. In this regards management is strictly following the rules and regulations.

2. Further as you asked, we enquired on contractors and its contact employees and observed that are
also belongs to Local area only. Labor Department and as per Labor acts, we do not have any powers
to tell / insist management to allocate / give contract works as you requested.

This is for you information please.

Regards
Yours’s faithfully

Signed

Asst. Labour Commissioner
East Godavari District
Kakinada
11/01/2022
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ANDHRA PAPER LIMITED

Expenditure incurred on "Ongoing Projects of 2021-2022" during the year 2022-2023

Si. No NAME OF THE PROJECT Amount (In Rupees) Status

1 Construction of water sump & pipeline at Kadiyam 1,35,42,753|completed
2 Construction of Skill Development centre at Jegurupadu 30,91,651 {completed

Expenditure incurred on Ongoing Projects of 2021-2022 (A) 1,66,34,404

l
CSR EXPENDITURE INCURRED DURING THE FINANCIAL YAER 2022-23 TOWARDS
Si. No CSR PROJECTS Amount (In Rupees)

1 Equipment support to ESI Hospital, Rajahmundry 18,45,781 [completed
2 Infrastructure & Equipment support to Primary Health Centre, Kadiyam 43,74,646 |completed

3 Maintenance of RO Plants installed by the Company, Rajahmundry & Kadiyam 36,30,818
completed
4 Construction of Kitchen in Old Age Home, Rjy {Jeevakarunya) 29,81,762 [completed
5 Construction of Goshala & related expenditure, Kadiyam 46,13,346 |completed
6 Infrastructure & equipment support to Gov. Schools, Rajahmundry & Kadiyam 32,96,180 |completed
7 Infrastructure & equipment support to APPM High School, Rajahmundry 26,223,721 {completed
8 Merit Scholarships to Grade X students 9,00,000 |completed
9 Infrastructure support to Working Women'’s Hostel, Rajahmundry 15,75,253 |completed
10 Construction of water sump & pipeline at Kadiyam 7,11,235 |completed
11 Construction of Skill Development centre at Jegurupadu 19,89,587 |completed
12 Running of tailoring Centres for Women, Rajahmundry & Kadiyam 1,68,000 [completed
13 Infra & Equipment Support to Girls College, Didwana 5,00,000}completed

14 Administration Expenses 12,10,585

Total (B} 3,04,20,914

CSR obligation for the year 2,79,49,881

24,71,033

excess spent
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Sir,
Subs  LAND - East Godavari District - Lease of renewal of Turupulanka and sand shoals
In River Godavari measuring an extent of Ac.612.71 cents.in Ra}amnypdxy
© village) and (M) requested for fease a further period of (:LO) years from
04074999 o 30.082009 - the proposal is placed before the APLMA for
necessary action - Reg.
Ref:l.  Govermment Memo.No.46260/Assn V1/99~8. Revenue (Assn.V!)Depamnem.
e pated:43:082008.
A 2. CCLAs Ref.No.SPLB2/990/2008 Dated.0507.2008
N 3. MemoNo.15108:613/613/1D, Dt 01.10.2008 of Commr. of Indusm%,
) Hyderabad.
v 4o Collector, ‘East Godavari District Ref.No. 51/2386/2003 Dt:'24.10.08:
5 fMinutes of the Meeung of API.MA heid on 22.7.2014 v&de SI.NO.S_‘L
L. 07 Eafier:the Govemment:haveiissued orders vide G.0:Ms:No.810 Revenue (Assil)
' M»t,_Dated 0408.1992 gfantmg !ease in extent of Ac. 612.71 tssimated
disdza:ge’-\of its tredtod mdusmal efﬁuents fora penodi of
1.7:1989 or tll the completion oﬁdedtqgt_ed drain whiche\fer.is
ﬂQ\\

mcwwmsastaodavanmstictmmsrefmdated. Smmm&ted
g -amﬁammtmmumofmrentmeﬁedmmﬁ?mem
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GOYERNMENT OF ANDHRA PRADESH =

COMMISSIONERATE OF INDUSTRIES : HYDERABAD .|
From ' To r:

The Commissioner of Industries, ~ The Principal Secretary to Governmerit,
Government of Andhra Pradesh,  Industries and Commerce Department,
Chirag Ali Lane, Abids, - Government of Andhra Pradesh,

Hyderabad. = Secretariat, Hyderabad.. i ‘

. Lr. No. 29/1/2014/14744 dated ;- 29/11/2014
%k /5. International Paper Mills Ltd., (AP Paper Mills Ltd.) Rajghmundry,
' %)‘ District ~ Renewal of the lease of Lanka land of Acs. 612.71Cts at
. . T&ipulanka and sand shoals in River Godavari in favour of AP:Paper Mills
It 014 Lidi, for a further period - Genuineness of the requirement of Government

‘Iﬂ’g d and Justification report in Annexure-XI -Remarks - Submitted -

S 7 . 5
o, BB, Government Memo No. 9098/IP&INE/A3/2014, Dated 26/09/2014 of
Rt the Deputy Secretary to Government, I[ndustries andi Commerce
department. {
2. Lr. No. 862/ A1/2012, Dated 07/11/2014 of the General Manager, District
Industries Centre, Kakinada, Bast Godavari District. o ,
8o8ebelele | #
In the reference 1%t cited, the Depuly_Secretary (o Government,
Industries and Commerce department has forwarded the proposal?;f; of M/s.
International Paper Mills Ltd., (AP Paper Mills Ltd.,) Rajahmundry, E.G District and
requested to place the matter before the sub-committee and examine the. extent of
requirement of the land, period of lease to be granted further to the said company
apart from treating the already expired period from 1-7-1999 to 30-6-2009 as lease
period, in terms of the Land Allotment Policy issued in G.O. Ms. No. 571 Revenue
(Assn-T) Department, dated 14/09/2012. ¥

&

In the 274 reference cited, the General Manager, District Industri‘fés Centre,
Kakinada, Bast Godavari District has informed that he has inspected thesite along
with Deputy Director (Credit) of his office and found that the unit is working
satisfactorily and collected the following information from the units. i
1. Details of lease rent paid by the company with evidence from July, 1999 to

June, 2015 with supporting documents. S
IT returns for the last three years i.e., from 2011-12 to 2013-14. .
Sketch of Turupulanka lands. H
Letter from Min. of Env. & Forests, Govt. of India. g
Valid CFO from APPCB. ' ;

Ul 2N

Further, the GM is informed that the said land of extent Ac.612.71 cents in the
Village Turpulanka and sand shoals in the River Godavari is already being utilized
by the unit A.P. Paper Mills for discharge of treated Industrial effluents since 1969
and the lease proposal of the above said lands has been further extended up to
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30/06/1999 through various Goverrunent orders. 'The unit, has paid Iea"'éej'rent as
" fixed vide'G.O Ms.No.810 till 30/06/ 2015 and recommended-for renewal of the lease

from 1999 to 2009 and for a further period of 33 years in favour of the unit'_,ffg& per the

recommendation of APLMA. G

Therefore it is recommended to Government to consider the request of the
unit for renewal of lease period from 1999 to 2009 and for further period of 33 years
" as'per-the recommendation of the APLMA at 10 % of present market value as lease
Lmotint with provision for enhancement of lease amount in a block period of b years.

Sd/- Rajat Klimar,
Commissioner off;[ndustrics.

!/ Attested //
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RefE1/495/2016, Date:  .04.2016 Collector’s Office, Kakinada,

TO WHOSOEVER I'T MAY CONCERN

International Paper (Indiaj Private Limited formerly known as [P Paper (India)
PvtLtd.. its Regd.Office, 8" Floor, Krishe Sapphire Building, Hi-Tech City Main Road
Madhapur, Hyderabad ~ 500 081, had made a representation dated 3™ March, 2016, seeking for
Renewal of Lease of Turpulanka Land/Sand Shoals at Rajahmahendravaram City and Urhan

Mandal, East Godavari District.

According to the information furnished by the Authorized Official of the
International Paper APPM Limited, the lease proposal for the land of an extent of Ac.612.7]
cents located in Turpulanka and Sand Shoals in River Godavari is under consideration of the
Government and the representation dated 3™ March, 2016 which has since been filed by the
Organization recently to this office is referred w Sub Collector, Rajahmahendravaram for
submission of a report on the further renewal of lease as has been applied for by the
Organization. i

¥

Véﬁ)ﬁﬁ"i'{?‘? S
Foast Godavart Distilet)
Kakinada.

(

e

1y K@\ U&}ﬁé@ e
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(3572016, dated 18032023, Tasiars opcs,
e ' - Ra;am&herd”avaram: bay

Instructzons of the Revenue Dws:ona
,Ra)amahendravaram dated :

Rajamahendr‘avaram i
In thss;congectg‘on,,_}
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‘

Lr.No : APL/ENV/2023/07- 574 Date: 29.07.2023

'

The Hon'ble District Collector & Magistrate
East Godavari District,
Rajamahendaravaram.

Subject: Andhra Paper Limited, Rajamahendravaram - Turupulanka Island Landgl_é"a‘se@‘g“ﬁg%ﬁﬁ%ﬁ’l’akﬁ
Renewal regarding ]

REF , Feflet o
1) APIIC Lr.No : PM/KPU/APIIC/101/97,dt.21.02.2014 F‘ECERV Dg
2) Revenue Department Lr.No : Assign-11(2)/990/2008, dt.14.08.2014
3) Commissionerate of Industries Lr.No: 29/1/2014/14744,dt.29.11.2014
4) APPCB Directions to Andhra Paper Limited under various orders.
L \ WMM@ ! V:
Respected Madam j it s

Your kind attention is invited to the references cited above.

Earlier, the Government have issued orders vide G.O.Ms.No : 810 Revenue (Assignment.I)
Department , dated : 04.08.1992 granted lease in an extent of Ac.612.71 cents situated in
Turupulanka and sand shoals in the River Godavari to Andhra Paper Limited, Rajamahendravarm for
discharge of its treated effluents for a period of 10 years with effect from 01.07.1989 at the rate of
Rs.300/- per acre per annum. The said lease rental amount works out to Rs.1,83,813/- per annum
had been paid regularly by the company till June 2022. Andhra Paper Limited approached Government
for necessary renewals on long-term basis, an established industry and running successfully.

1) The APLMA has recommended the proposal to the Government for renewal of lease from
1999 to till 2009 and for a further period of 33 years in favour of Andhra Paper as per reference
cited no.2

2) Further Commissioner of Industries also recommended the proposal to the Industries &
Commerce Department for renewal of lease from 1999 to till 2009 and for a further period of 33 years
in favour of Andhra Paper as per reference cited no.3 with direction to fix revised lease rentals as per
prevailing policies of Government.

3) Committee headed by Sub- Collector inspected Turupulanka on 28.09.2016 for fixation
of lease amount as per directions of the then Hon'ble District Coliector.

ANDHRA PAPER LIMITED
(Corporate Identity Number: L21010AP1964PLC001008)
Regd. Office: Rajamahendravaram - 533 105, East Godavari District, India. Tel: +91-883-2471831
Corp. Office: 31, Chowringhee Road, Park
Street, Kolkata — 700 016, India. Tel: +91-33-71500500
Website: www.andhrapaper.com: Email: info@andhrapaper.com
An 150 9001:2015, 1SO 14001: 2015, 1SO 45001: 2018 and FSC® Certified Company
(FSC® - C084811, FSC® - C119477 & FSC™ - C112308)
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4

Subsequently, Turupulanka land survey conducted by Office of The Tahsildar -
Rajamahendravarm Urban on 20.03.2023, as per Hon'ble District Collector directions and we came
to understand that, the said report had been submitted to District Collector’s office.

APPCB took note of the status of directions issued to Andhra Paper on “Renewal of Turupulanka
Land lease” during its External Advisory Committee and other review meetings and through its orders
/ directions. Most recently during personal hearing on 25.07.2023, APPCB directed us to
pursue with District Administration to obtain final lease renewal order for the
compliance,

In view of the facts mentioned above and based on APPCB directions, we now seek your
support to obtain Renewal of Turupulanka Lease at the earliest.

For your ready reference, we attach herewith copies of the relevant documents cited above.

Thanking you

Yours Sincerely

CC: Environmental Engineer, Regional Office ~ Kakinada - For Kind information
Member Secretary — APPCB, Board Office ~ For Kind Information

ANDHRA PAPER LIMITED
{Corporate Identity Number: L21010AP1964PLC001008)
Regd. Office: Rajamahendravaram — 533 105, East Godavari District, India. Tel: +91-883-2471831
Corp. Office: 31, Chowringhee Road, Park
Street, Kolkata — 700 016, india. Tel: +91-33-71500500
Website: www.andhrapaper.com; Email: info@andhrapaper.com
An IS0 9001:2015, ISO 14001: 2015, 1SO 45001: 2018 and FSC® Certified Company
(FSC® - CO84811, FSC* - C119477 & FSC® - C112308)
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File No.617/APPCB/UH-IIITF/IKKD/201 7

ANDHRA PRADESH POLLUTION CONTROL BOARD

[ —
&g i

ANCHRAA PRADESH D.N0.33-26-14D/2, Near Sunrise Hospital, Pushpa Hotel Center,
v";\/\i—/"\\_,// Chalamalavari Street, Kasturibaipet, Vijayawada — 520010
““!’,. Phone: 0866-2463200, Website: https://pcb.ap.gov.in
Memo Lr No. 617/APPCB/ERM/TF/KKD/2023- Date: 30/01/2023.

Sub: APPCB ~ ERM - TF - M/s. Andhra Paper Limited, Sriramnagar, Rajamahendravaram -
Representation of Hon’ble MP regarding Godavari River pollution by M/s. Andhra Paper
Limited and to consider alternate disposal mode for treated waste water from the paper
mill - EAC hearing held on 13.01.2023 - Minutes communicated — Reg.

Ref: 1. CFO&HWA Order No APPCB/VSP/RJY/361/CFO/HO/2018, dated 02.04.2018
valid upto 30.06.2023.

2. The Board officials inspected the industry on 07.12.2022.

3. External Advisory Committee (Task Force) meeting held on 13.01.2023.
M/s. Andhra Paper Limited is operating an integrated wood based Pulp, Paper and Co-
generation units and the industry obtained Environmental Clearance from MoEF dated
31.01.2005 for pulp - 500 TPD, Paper - 330 TPD and Captive Power plant - 34 MW. The
industry also obtained Environmental Clearance from SEIAA, AP dated 26.02.2010 for paper
- 593 TPD and Captive Power Plant - 46 MW . The industry is having CFO & HWA valid up to

30.06.2023 vide ref. 15t cited.

Vide ref. 3" cited, the Board reviewed the status of M/s. Andhra Paper Limited, Sriramnagar,
Rajamahendravaram in the EAC (TF) meeting held on 13.01.2023 and the representative of
the industry informed that they have commissioned a tertiary clarifier to improve the treated
effluent quality and the committee recommended to verify the competence of existing
consultants M/s. GSI Planning & Management, New Delhi for preparation of DPR to design
alternate disposal mode of treated waste water from the above paper mill and obtain data
from the RO, Kakinada on all the industries (potential to discharge into surface water
courses) located in the downstream to Andhra Paper Mills, to form a consortium for laying
marine discharge pipeline into bay of Bengal and al.

Hence, the EE, RO, Kakinada is also directed to verify the competence of existing consultant
M/s.GSI Planning & Management, New Delhi for preparation DPR and tender document
within a period of three months for the marine discharge pipeline. Further, it is
directed to submit data on all the industries (potential to discharge into surface water
courses) located in the downstream to Andhra Paper Mills, to form a consortium for taying
marine discharge pipeline into Bay of Bengal.

The above information to submit along with supporting documents within 15 days.

Pravin Kumar las
MEMBER SECRETARY

To

The Environmental Engineer,
A.P. Pollution Control Board,
Regional Office,

Kakinada.

185



186
File No.617/APPCB/UH-IITF/IKKD/2017

Copy to:

The Joint Chief Environmental Engineer, A.P.Poliution Control Board, Zonal Office,
Visakhapatnam for information and necessary action.

Signed by Pravin Kumar
las

Date: 30-01-2023 16:59:57
Reason: Approved
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Waste Water Treatment

APL : UNIT - RAJAMAHENDRAVARAM

Erinciple: ‘]

The waste water generated from integrated pulp and paper manufacturing process is
treated at Effluent Treatment Plant through extended Activated Sludge Process.

Waste Water generated from our operations are being treated in Effluent Treatment
Plant (ETP) having sufficient capacity. ETP is equipped with Primary Clarifiers — Ino,
Aeration tanks — 2nos, Secondary Clarifiers — 2nos, Thickeners —Ino, Tertiary Clarifier
- 1 No, Sludge press ~ 2nos, ETP Sludge Dryer & Reclaimed Back water ( paper
machines) reuse system ( collection tanks & Clarifloculator). Final treated Water, after
conforming to the standards is being transterred to Turupulanka Island under closed
pipeline as per regulatory consent.

mrtiarv Turupulanka Sand Shoal Management & Treatmena

We adopted a unique Land (natural sand bed) Treatment System for its ETP
final treated effluent further to polishing. It was designed NEERI (formerly
CPHERI) since inception of this unit.

ETP final treated effluent is being pumped through a closed pipeline of 6.0 — 7.0
km upstream and discharges on Toorupulanka Sand Shoals. The treated
wastewater has taken across the river through a pipeline for distance about 0.6
KM and allowed to flow through an open channel on the sand Shoals. After
percolation of wastewater in the sand shoals, the treated effluent joins in the
river stream. The efficacy of the percolation system in the shoals has been
dearly reflex through its natural, physical, chemical and biological process in the
soil / sand water- Air matrix. It is considered most ideal for tertiary treatment of
the waste water. And also further waster is treated by natural way through
“Phytoremediation”.

Phytoremediation is a bioremediation process that uses various types of
plants to remove, transfer, stabilize, and/or destroy contaminants in the waste
water. Phytoremediation involves the removal of organic compounds and
nutrients from wastewater through bio-sorption/uptake by pollution-tolerant
aquatic plants such as algae, water hyacinth, duckweeds, etc... which are
growing in the wastewater of sand shoals. Also waste water is treated by natural
occurring processes and the influence of solar light, wind, microorganisms and
algae.
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Reservoir lagoons will be filled with effluent in a phased manner by means of
gravity. The bunds have been built in between all the reservoir lagoons.

More than 81 no’s of workmen are working in Turupu Lanaka to perform various
actives like adjusting effluents in various lagoons, strengthening of bunds,
removal of vegetation and removal of bottom slit on daily basis for effective
functioning and maintenance of sand shoals.

High level renovation, slit removal and strengthening of Sand shoal lagoons is
being done once in year in between December to March by manual means of
workmen along with mechanized equipment. We generate employment to tune
of 40,000 man-days per annum to local villagers.
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Andhra Paper Limited, Unit: Rajahmundry

Direction Order

No.617/APPCB/UH-II/IKKD/2016
DT.30.01.2017

Compliance status
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Andhra Paper Limited, Unit: Rajahmundry

Direction conditions

Compliance Status

The industry may be directed to
lift the dumped solid waste at
Venkatanagarm for safe
disposal and also the stagnated
leached effluents for further
treatment form this place.

Complied with

1) Restorative measures completed by removing
wastes from site to authorized egg tray manufacturers
and site cleaning activities done as a part of restorative
measures. After clearing the waste & debris, toped
up with black soil and developed vegetation.

2) ETP sludge dryer installed in Nov. 2019. ETP
sludge is being dewatered in belt presses ( Belimer
press ) and resultant 60 % moisturized sludge is being
fed to dryer to further achieve 10-15 % moisture. The
final dried ETP sludge is reused along with coal in
the boiler as per Consent.

3) White fibrous ETP sludge is being directly disposed
to egg try manufactures for reuse.

4) Monthly Waste disposal details with copies of
waste transport manifest are being submitting to
APPCB - Regional Office Kakinada.

The industry is not meeting the
recommendations of expert
committee in  respect of
temperature of 35 deg.c at the
inlet of aeration tank. The
industry shall improve the
cooling system attached to ETP.

Complied with

Detailed actions and status addressed under S. No. 1 of
directions dated 19.09.2017

The industry shall take
necessary measures to control
fugitive emissions near lime kiln
1 and 2 area.

Complied with

Detailed actions and status addressed under S. No. 6 of
directions dated 19.09.2017

The industry shall install web
cameras at outlet of ETP and
connect to APPCB & CPCB
website.

Complied with

Web Camera installed at outlet of ETP treated water and is
connected with APPCB & CPCB.

The industry shall explore the
possibility of providing
dedicated draining facility to
discharge the treated effluent of
paper mill directly into sea,
instead of storing in the lagoons

Detailed actions and status addressed under S. No. 3 of
of directions dated 19.09.2017
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14750
Andhra Paper Limited, Unit: Rajahmundry

[ at Turpulanka sand shoals of
Godavari river

6 The industry shall operate NCG
system continuously to reduce | Complied with
smell nuisance mainly in winter
season. Detailed actions and status addressed under S. No. 4 & 5
of directions dated 19.09.2017

7 The industry shall comply all the
directions issued by the board | Compliance Status is attached herewith.
vide order dated 21.06.2016.

8 The industry shall ensure
continuous compliance of the | Half year Compliance Status of CFO and HWA is being
conditions stipulated in the CFO | submitting to PCB.

and HWA order obtained from
the board.
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Andhra Paper Limited, Unit: Rajahmundry

Direction Order

No.617/APPCB/UH-II/KKD/2016
DT.21.06.2016

Compliance status
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Andhra Paper Limited, Unit: Rajahmundry

1

S.No | Direction conditions Compliance Status N
The industry shall implement | Complied with
restorative measures .
immediately to remediate | 1) Restorative measures completed by removing

contaminated site and
dispose the waste generated
from remediation and waste
dumped along river bund and
vacant lands in the
surroundings

wastes from site to authorized egg tray manufacturers
and site cleaning activities done as a part of restorative
measures. After clearing the waste & debris, toped
up with black soil and developed vegetation.

2) ETP sludge dryer installed in Nov. 2019. ETP
sludge is being dewatered in belt presses ( Bellmer
press ) and resultant 60 % moisturized sludge is being
fed to dryer to further achieve 10-15 % moisture. The
final dried ETP sludge is reused along with coal in
the boiler as per Consent.

3) White fibrous ETP sludge is being directly disposed
to egg try manufactures for reuse.

4) Monthly Waste disposal details with copies of
waste transport manifest are being submitting to
APPCB - Regional Office Kakinada.

The industry shall obtain
permission of the board for
disposal of lime sludge within
1 month for change in waste
generation load and disposal

Complied with

Amendment CFO obtained by including lime sludge and
other wastes dated 14.08.2019

The industry shall implement
the fugitive dust containment
/  suppression measures
around lime kiln and boilers
area within 1 month

Complied with

1) Lime Kiln area

The following dust control measures / systems installed and
commissioned @ Project cost of : Rs.2.84 Cores

e Total 5 no’s (DCC.1,1.A,2,3,4) of Closed Drag
Chain Conveyors installed in place of old open
conveyors for transportation of lime in chemical
recovery process.

* 2 No’s of New Bag filters for dust Extraction
installed in addition to existing 1 no of Bag Filters — 3
No’s are in operation.

e New bucket elevator for transportation of lime to
conveyers in place of old one to reduce dust.

» Modification / relocation and additional ducting to
collect fugitive lime dust from various areas to Bag
Filters provided.
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Andhra Paper Limited, Unit: Rajahmundry

2) Boiler Area |

To control and suppression of coal dust the flowing
actions had already been taken. The main dust control
systems consist of:

- Cold Fog system installed

- Spray nozzles and filter are being changed on
regular basis in Coal Fog System

- Water Sprinklers provided at coal truck
unloading area to suppress fugitive coal dust

- Regular housekeeping of coal conveyers are
being done

- Coal storage contained in sheds

- Water sprinklers on coal conveyers

- Water sprinklers on coal heaps

- Roads wetting with water spray by using tankers

The industry shall upgrade
the air pollution control
equipment of the coal fired
boiler to within 3 months
comply  with  prescribed
emission standards.

Complied with

Electro Static precipitators (ESP) system is suitable
and adequate for Coal fired boilers emission control.

1) Stack is attached with ESP having 3 fields to
control emissions. 3 field is proposed to renovate
during annual shut in July 2021 with an estimate cost
of Rs.15.0 — 20.0 Lacs.

2) Stack emission is being monitored by external
approved laboratory once in a month and the results
are meeting the board standards.

3) Online emission monitoring systems installed

4) Conducted performance evaluation of ESP by
MoEF approved external laboratory M/S. Bhaghavathi
Ana Labs, Hyderabad. As per the report, the ESP is
performing well to control emission.

5) Annual maintenance is in place and consists of:
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Andhra Paper Limited, Unit: Rajahmundry

- All three fields of ESP inside cleaning
- Inspection, checking and rectification of all
collecting and emitting electrodes, alignments
for all the fields of ESP.
- Alignment of the GD rapping system
- Infiltration areas inspection and corrective
actions

- Welding joints inspection and to maintain leak
proof

5 The industry shall explore
possibility of installation of Complied With
RABH in addition to existing

air pollution control | 1) ESP is the superior & reliable technology when
eguipment attached to lime | compared to RABH. ESP is a better solution for Lime
kiln. Kiln Operations. All paper industries adopted ESP

technology for Lime Kilns.

2) RABH bags shall not withstand high
temperatures and may lead to frequent damages and
break downs. For this fine lime dust

3) RLK stack is attached with ESP to control
emissions.

4) Stack emission is being monitored by external
approved laboratory once in a month and the results are
meeting the board standards.

S) Online emission monitoring systems installed

6) Conducted performance evaluation of ESP by MoEF
approved external laboratory M/S. Bhaghavathi Ana
Labs, Hyderabad. As per the report, the ESP is
performing well and is adequate to control emission.

7) ESP overhauling and preventive maintenance is
being undertaken every year during annul shut. This will
add reliability on its performance. The works consists
of:

- ESP inside cleaning

- Inspection, checking and rectification of all

collecting and emitting electrodes, alignments

L for all the fields of ESP.
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Andhra Paper Limited, Unit: Rajahmundry

- Alignment of the GD rapping system

- Infiltration areas inspection and corrective
actions

- Welding joints inspection and to maintain leak
proof

- Inspection and Repair of ESP casing plates ,
ESP inlet & outlet hoppers

- Re alignment of rapping mechanism

The industry shall furnish
plan of action and budget
allocation to comply with
above directions to RO,
Kakinada within a month.

Complied With

Implemented the fugitive dust containment /
suppression measures around lime kiln and boilers
area atthe cost of Rs. 284 Lakhs.

ESPs inspection, overhauling and preventive
maintenance: Incurring around Rs.100 Lakhs every
year.

During FY 2022-23, we incurred Rs.8.69 cores for
renovation of ESPs. & Management approved Rs. 13.0
Cores for further upgradation of ESPs during 2023-24.

The industry shall ensure
strict compliance of CFO
conditions stipulated by the
board.

Half year Compliance Status of CFO and HWA is being
submitting to PCB.
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Andhra Paper Limited, Unit: Rajahmundry

Direction Order

No.617/APPCB/UH-II/IKKD/2017
DT.19.09.2017

Compliance status
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Andhra Paper Limited, Unit: Rajahmundry

Direction conditions Compliance Status
The industry shall restrict the
temperature of waste water to Complied with
below 35-C at inlet of ETP. The
plan of action to restrict the 1) Refurbishment of Cooling Tower — Compliance

temperature of waste water at update submitted to PCB on 29.07.2019.
inlet ETP within 2 months shall

be furnished to RO Kakinada * Replaced existing internals with new
and ZO Visakhapatnam * New Fan Gear box installed

» New FRP Fan wings installed

* Structural Beams strengthened

e Effluent distribution spray nozzles replaced with new
in order to have more surface area contact and
increased heat transfer.

L

Date Cooling tower inlet Cooling tower outlet
temp. deg.c temp. deg.c
(Min — Max) (Min — Max)

12.03.21 | 40.1 -48.0 35.0-39.9

13.03.21 | 44.3-48.0 38.0-40.6

14.03.21 | 43.0-49.0 39.2-40.8

Further to achieve 35 deg.c as per APPCB direction:

100 % renovation of Cooling Tower undertaken in Feb.2023
with at a cost of Rs.73.714 Lacs to reduce effluent
temperatures before going to Aeration tank and will be
completed by the 2" week of Jue.2023.

However Some technical data on effluent temperature is

given below :
2) CPPRI Assessment Study

Engaged "Central Pulp and Paper Research Institute”
Saharanpur, Uttar Pradesh (U.P), which is a nodal institution
under Ministry of Commerce & Industry, Govt. Of India, for
“‘Assessment of Adequacy and Performance Evaluation of
Existing Effluent Treatment (ETP)”. Cooling tower and
Aeration tank biological processes have been found
adequate.
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Andhra Paper Limited, Unit: Rajahmundry

]

3) Bacterial temperatures ref. METCAFF & EDDY
Publication — Waste Water Engineering

Type of Bacteria | Temp. range for | Optimum range |
best function of temperature
Psychrophilic 10-30 deg.c 12-18 deg.c
Mesophilic 20-50 deg.c 25-40 deg.c
Thermophilic 35-75 deg.c 55-65 deg.c
Mesophilic type of bacteria, which is predominant in
activated sludge processes for decomposition of organics
present in the waste wasters. Growth rates double with
approximately every 10 deg.c increase in temperatures
L
2 The industry shall implement
recommendation of NEERI to
operate  ETP to achieve
prescribed discharge standards. Complied with
Further they shall furnish
implementation  progress  of
NEERI recommendations for | All the recommendations of NEERI are being implemented
operation of ETP to RO, |andare being followed for reliable operation of ETP.
Kakinada and Z0,
Visakhapatnam every month
along with consolidated data on
power consumption for
operation of ETP, waste water
generated, treated and disposed
t for streams wise.

Recommendations

Compliance Status

Ensure proper and optimum conditions
as per the designed specifications and
manufacturer’s instructions.

Complied with

Being followed all the conditions and parameters in line with
design specifications and instructions.

Avoid fluctuation in effluent flow and
pollution load so as reduce the shock
load to biomass and the system as a
whole.

Complied with

Constant flow & load is being maintained, there is no much
variations as the manufacturing operations are constant and
continues operational mode. Average flows are being
maintained at 1250 KL/ day.

Ensure Proper addition of nutrients.

Complied With

Required nutrients are being fed to aeration system to
supplement  Nitrogen and  Phosphorus. Chemical
consumption records are available and are relevant log
sheets are maintained on daily basis. ]




8 ucn

200

Andhra Paper Limited, Unit: Rajahmundry

Maintain required MLSS / MLVSS
concentration during biological
treatment.

Complied With T

Day to day sampling and monitoring is being done & records
are being maintained. An average of 4000 - 5000 mg/It
MLSS, which is the best range for performance for
extended type of aeration system.

Maintain Desired level of DO in the
aeration tank

Complied with

Desired level of Dissolved Oxygen is being maintained in
aeration tanks. Day to day sampling and monitoring is being
done.

Ensure periodic and timely withdrawal
of sludge from the clarifiers.

Complied with

An average of 500 KL/ day secondary sludge is being
removed from the system. Primary siudge is being removed
from time to time without accumulation in the bottom of
primary clarifiers. Related records are maintained.

Proper maintenance of electric motors
and pumps etc..

Complied with

Engineering team attends regular maintenance, repairs and
preventive maintenance. Overhauling of equipment is being
done on regular basis. Repairs and maintenance works are
attended as per ETP requirements. Dedicated Mechanical
& Electrical Managers with crew are available for ETP
operations. Standby equipment in place.

Regular monitoring of ETP, Upstream
and downstream of river Godavari
should be carried out with respect to
secondary treatment and treated
discharge from land treatment system.

Complied with

ETP performance is monitored on daily basis at our
laboratory. NABL approved third party carries once in a
month for ETP sampling and testing. Once in quarter,
Upstream and downstream of river Godavari sampling
and testing is being done by NABL approved third party and
reports are being submitted to APPCB.

' S.No | Direction conditions

Compliance Status

3 The industry shall expedite plan
of action to establish alternative
disposal mode of treated waste
water along with sewage of
Rajamahendravaram. The
recommendations of the
feasibility study carried out in
consultation with M/s. CII Triveni
Water Institute, New Delhi shall
be taken up with RMC and
District administration to prepare
joint action plan. They shall
obtain CFE from the Board prior
to establishment of alternative
disposal mode of treated waste

M/s. Cll- Triveni Water Institute completed “Feasibility
study for Exploring the alternative options for effluent
discharge” on 20.01.2017and was submitted to APPCB
on 22.04.2017

Chronological events and current status is as per
attached presentation
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water / change of present
disposal mode. The progress shall
be reported to RO Kakinada and ZO
Visakhapatnam regularly.

The industry shall regularly
monitor odor at Mallayapeta,
main entrance gate, near ETP
and in the surrounding villages.
They shall expedite plan of
action presented during EAC
(TF) meeting held on
10.08.2017 to mitigate odor
nuisance in the surroundings
and they shall contain odor at
source of generation.

The industry has to upgrade the
NCG system and to operate the
same continuously to mitigate
smell nuisance

Compilied with

1) Conducting monthly testing for Hydrogen sulfide,
Methyl Mercaptan & Dimethyl Disulphide in twenty (20)
locations of Rajahmundry city and the readings are well
within Standards as per US ACGIH & UK NIOSH. The
same reports are being submitted to APPCB.

2) Action plans presented in EAC (TF) on 10.08.2017
and Status:

Engaged M/s. Lundberg — USA for evaluation of odor control
systems and to suggest best technologies / alternatives.
The following action plans derived to address the odor issue:

* Installation of Hard Piping System for collection and
treatment of Foul streams with H202 treatment.

* Up gradation of existing LVHC NCG Incineration
System

* Up gradation of existing HVLC NCG Incineration
System

All above projects have been installed, commissioned
and are in operation and the update submitted to APPCB
on 22.12.2018.

Total Project cost: Rs.11.64 crores

The industry shall implement
adequate dust containment cum
extraction measures near lime
kiln 1 & 2 to mitigate fugitive
emission and shall report
compliance to RO, Kakinada
and ZO, Visakhapatnam within
one month.

Complied with

The following dust control measures / systems installed and
commissioned @ Project cost of : Rs.2.84 Cores

o Total 5 no’s (DCC.1,1.A,2,3,4) of Closed Drag
Chain Conveyors installed in place of old open
conveyors for transportation of lime in chemical
recovery process.

¢ 2 No’'s of New Bag filters for dust Extraction
installed in addition to existing 1 no of Bag Filters —
3 No’s are in operation.

* New bucket elevator for transportation of lime to
conveyers in place of old one to reduce dust.
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* Modification / relocation and additional ducting to
collect fugitive lime dust from various areas to Bag
Filters provided.

Fine tuning and housekeeping will be improved in this area.

#7\

The Industry shall expedite to
furnish lease agreement for
transit storage of treated waste
water at Thurupulanka from
competent  authorities. The
progress shall be reported by
RO, Kakinada and ZO,
Visakhapatnam within 15 days.

1) 1999-2009 & further 33 years Recommended on
14.08.2014 The Chief Commissioner of Land
Administration & Special Chief Secretary to Govt. Of A. P
recommended Turupulanka Island lease renewal from 1999
to till 2009 and for a further period of 33 years and forwarded
recommendation to Government on 14.08.2014 for further
action.

2) Commissioner of Industries Government of A P
recommended the lease proposal to Principal Secretary
of Industries and commerce, Government of A.P vide Lr.
No :29/1/2014/14744, dated 29/11/2014 subject to 10 % of
present market value as lease amount with provision for
enhancement of lease amount in a block period of 5 years.

3) District Collector, East Godavari communicated vide ref.
E1/495/2016, dated 04.2016, stating that matter is referred
to Sub - Collector, Rajahmahendravaram and also
constituted a committee with the members of A.D
Agriculture, A.D Horticulture, District Registrar and
Tahsildar to examine the lease proposal and also for
fixation of lease rent.

4) Committee headed by Sub- Collector inspected
Turupulanka on 28.09.2016. Currently the matter is under
process with District Administration.

) 20.03.2023 : Turupulanka land survey conducted by
Office of Tahsildar — Rajamahendravarm Urban on
20.03.2023 so_as to submit report to DRO & District
Collector to move on land lease.

Company is being perused with district administration.

The Industry shall dispose the
solid waste generated from
process & ETP in environmental
sound manner. The details of

solid waste generation for
stream wise and disposal mode
shall be reported to RO,
Kakinada and 20,
Visakhapatnam for every 3
months.

Complied with

1) Solid waste generated from processes and ETP are being
disposed to authorized end users as per Hazardous waste
Authorization.

2) Statement in tabular form with details of various waste
generated and disposed with quantities are being submitting
to APPCB on monthly basis.
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9 The industry shall comply all the

directions issued by the board
vide order dated 27.07.2015,
21.06.2016 and 30.01.2017

Compliance status of various orders are attached herewith.

10

The industry shall ensure
continuous compliance of the
conditions stipulated in the CFO
and HWA order obtained from
the board.

Half year Compliance Status of CFO and HWA is being
submitting to PCB..
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Revocation of Closure Order

No.617/APPCB/TF-HO/2015-2705
DT.27.07.2015

Compliance status

204
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S.No

Direction conditions

Compliance Status

The industry shall undertake
study of alternate discharge
option perfectly into sea
directly and feasibility by
31.12.2015.

The industry shall furnish
lease agreement for renewal
of Turupulanka and sand
shoals the river Godavari till
the alternative discharge is
taken up.

Complied with
Study completed and reports submitted to APPCB.

Detailed actions and status addressed under S. No. 3 of
directions dated 19.09.2017

Detailed status addressed under S. No. 7 of directions
dated 19.09.2017

Based on above study report
comprehensive action plan
shall be submitted within four
months of completion of
study

Study completed and reports submitted to APPCB.

Detailed actions and status addressed under S. No. 3 of
directions dated 19.09.2017

The above study report shall
incorporate  the  following
issues:

*Explore feasibility of drains
closer to the mill which are
already discharging into the
sea

*Join the scheme if APIIC /
other government body lays
out dedicated effluent
conveyance to Sea. Work
with  other industries /
Municipal Corporation for a
pipe line up to dedicated
drain / discharge post
drinking water intake point of
RMC.

Study completed and reports submitted to APPCB

We would like to inform your good office that,
“Alternative discharge direct to sea by using existing
natural drains” in the east Godavari district for
combined industrial treated effluents, rural / urban
sewage and agricultural runoff to be initiated under
cluster project by involving all stake holders like en-
route industries, local panchayat, municipalites &
irrigation. This project gives permanent solution for
industrial effluents discharge without adverse impact on
human health and environment, so that there is a scope
for development of Industrial corridor in this reason.

As a corporate social responsible mill, we are ready to
join hands with such scheme initiated by Government.
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*Work with  NEERI in
upgrading the Turpulanka
sand shoals / lagoons for
further polishing.

Complied With

1) Engaged NEERI for Performance evaluation of ETP
including disposal system study. The said report was

submitted to board vide Lr. No:
IPAPPM/ENV/2017/04-152, dated 22.04.2017
2)Recommendation of NEERI are being

implemented and complied with.

3) Turupulanka Sand Shoals system was designed
by NEERI at the time of mill inception.

4) 81 no’s of workmen are working in Turupu
Lanaka to perform various actives like adjusting
effluents in various lagoons, strengthening of bunds,
removal of vegetation and removal of bottom slit on

daily basis for effectiveness functioning and
maintenance of sand shoals.
5) High level renovation, slit removal and

strengthening of lagoons is being done once in year
from December to February by engaging more than
400 no’s of workmen along with mechanized
systems. We generate employment to tune of 63,000
man days per annum to local villagers.

6) Under CSR we adopted Venkatanagarm village
and created infrastructure development like cement
road, drainage, street lights and Safe drinking water RO
systems.

7) Under CSR, we established Safe drinking water
supply scheme @ 3,50,000 liters / day in Katheru
village.

Regarding odor problem the
foul condensate collection
and treatment shall be
commissioned by August
2015

Complied with

Details actions and compliances addressed under point
no. 4 & 5 of the direction dated 19.09.2017
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An autonomous organisation under the administrative control of

Ministry of Commerce & Industry, Govt. Of india
{Registered under Societies Act)

CPPRI/EMD(ET)Y/PCIHI/19-20/181 06.03.2020

To,

Sri. S. Sree Rama Chandra Murthy
General Manger- EHS

M/s Andhra Paper Limited,
Sriram Nagar, Rajamahendravaram
East Godavari District, (A.P.) india

Sub: Adequacy and Performance evaluation of existing ETP - regarding Report

Dear Sir,

With reference to your P.O. Number; 13645000 dated 01.10.2019 regarding above
mentioned subject. In the same reference please find enclosed herewith the six copies of
technical report "ASSESSMNET OF ADEQUACY AND PERFORMANCE EVALUATION OF
EXISTING EEFLUENT TREATMNET PLANT (ETP)” of your mill for your kind perusal.

The receipt of the payment made by you will be sent by our account department separately.
Regards

Thanking You.
Yours faithfully

Oy "
- q.;;\_/" }:{ {f}“
\}}5/2\7 2
(Dr. M. K. Gupta)
Scientist F & Head
Environmental Management Division

Encl: Adequacy & Performance evaluation of existing £TP report

Fost Box No. 174, PAPER MILL ROAD, HIMMAT NAGAR, SAHARANPUR 247001 (U.P.) INDIA
Tel. Direct (0132) 2714050, Tol. EPARX {0132) 2714053, 2714061, 2714062
Cable : CEPPRI, Saharanpur, Fax (0132) 2714052, website : WWW.CPPILOrg.in
Email : director.cpprid@amail.com, director@cppri.org.in, info@cppri.org.in

BASE OFFICE
A-55, 3rd Floor, Gujranwala Town, Part-1, Near Vinayak Hospital, Dethi-110 009
Phone - (011)-43027213, 9910908468
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8.0

OBSERVATIONS

Based on the information provided by the mill, data collected and analysis of
effluent samples collected from the mill, CPPRI has following observations to
make:

Andhra Paper Limited (formerly International Paper APPM Limited) is a pioneer mill to
have a number of State of the Art technologies for paper making in an
environmental sustainable way.

The mili has gone for continuous cooking digester with Low Solids cooking with
internal liquor impregnation system and DCS controlled operation, which
resulted in minimum specific energy consumption, and achieving of low kappa
No. pulp.

The mill has adopted 2-stage Oxygen Delignification System (ODL) for
reduction in bleach chemical requirement in puip bleaching operations which
ultimately reduce pollution load at source.

The mill has switch over to eco-friendly Elemental Chlorine Free (ECH)
Bleaching (DoEopD,) from conventional chioride based bleaching sequence
thus reducing the pollution ioad including AOX and color drastically.

The mill has a good water management system through recovery of water
through water reclamation plant exclusively for paper machine producing white
variety of papers.

The mill has a full-fledged ETP system for treatment of wastewater generated
by the mill.

Based on the pollution load generated and design specification provided by the
mill, all the units of ETP have been found adequate to handle and treat the

waste water generated to meet discharge norms. Sy A

209



210

Adeguacy and Perfornnance Evilaation of Existing ETP — Andlira Puper Limited (4.0}, March, 2020

The mill has given due consideration to maintain the temperature of waste water
below 40 °C by incorporation of cooling tower so as to facilitate growth of
mesophilic microorganism in Aeration Tank.

The MLSS level in both the aeration tank has been found to be around ~3,400
ma/t and it contained ~68 % MLVSS.

During the sampiing period DO was measured as various points in asration
tanks and it was observed between 1.7 — 2.0 mg/l.

The mill has full-fledged Environmental Lab with adequate facilities for ETP
monitoring under Environmental Management Cell.

The overall performance of ETP in terms of meeting the stipulate discharge

norms has been found satisfactory as indicated below:

Parameters Value obtained at the mill
o —— S
Suspended Solids (TSS) | 12 ]
“Total Dissolved Solids (TDS) 1,410
COD 153
'BOD o | 19
:Coior, PtCo.U. 193

9.0 REMARKS:

» Based on analysis of effluent samples collected by CPPRI, the adequacy and
performance of existing ETP of M/s Andhra Paper Limited (formerly
international Paper APPM Limited), Rajamahendravaram, Distt- East
Godavary (A P.) comprising of Primary clarifiers, Cooling Tower, Aeration
Tanks with diffused aeration system, Secondary clarifiers (Fig.-2) and

%
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Sludge handling systems (Fig.- 3), appears to be satisfactory in context of
achieving of discharge norms.

The mill is complying with all the existing effluent discharge norms. However,
the mill is suggested to explore more areas to further reduce fresh water
consumption and consequently wastewater discharge through increased
reuse and recycling of treated effluent in process and non-process areas

without affecting the product quality.

Note: - This is purely a technical opinion on the adequuey & Performance of existing Effliuent Treatment Plant
based on the analysis of the effluent sample colfected at the tine of visit of CPPRI team for the paramelers
specified by the mill and the information provided by the will w.r.t paper making process , production , fresh
water corsumption, weste water gencration ete. This cannot be deemed to be a certificate for uny legal
implication. The validity of this report is only limited to the conditions prevailing af the time of visit of CPPRI

éam.
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Adeguacy and Performuance Evaluarion of Existing ETP - Andhea Paper Limited (4.P,), March, 2024

1.0 INTRODUCTION

M/s Andhra Paper Limited (formerly International Paper APPM Limited) is
located at Rajahmundry, East Godavari District, Andhra Pradesh. it is one of
the Biggeot Inlograted papct and puip ills mindia, Tne il was estapisieo
the year 1864 and produces writing & printing, industrial grades, maplitho and
copier papers for foreign and domestic markets. The mill has six number of
paper machines and producing paper around 1,70,000 TPA and Bleached
Pulp of around 1,80,000 TPA. The mill also has captive power plants of 34

MW capacities to meet the power requirement for mill operations, paper

production and townships.
OBJECTIVE OF THE STUDY REPORT

The objective of the report is to evaluate the adequacy and performance of
existing Effluent Treatment Plant (ETP) for treatment of effluent generated
from different sections of mill to meet the stipulated discharge norms

prescribed in the Consent.

A team of CPPRI scientists visited the mill from 10.12.2019 to 12.12.2019 for
composite sampling of effluent sample from various stages of ETP as well as
collection of information and data related to the mill including fresh water
consumption, waste water discharged , design specifications of various units
of existing ETP etc.

Mg
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3.0

MILL PROFILE

The mill employs wood pulp for paper production. The composition of fiber
furnish depends on grades of paper produced. The process employed by the

mill for processing woody raw material is summarized as under and niven in

Fig.- 1. :

Raw Material Preparation

The mill employs chippers for processing of transported wood logs. The chips
are screened for separation of fines from (sawdust and small wood pieces)
and sawdust is used as bio-fuel in the power boiler to generate power and

also in producer gas plant. The screened chips are fed to the continuous

digester for cooking.

Cooking

The mill employs continuous digesters for cooking of wood chips. The chips
are mixed with recycled caustic soda (white liquor) for pulping to separate
lignin from the cellulosic fiber. Continuous cooking process has advantages in
terms of uniform quality of pulp, efficient use of chemicals and steam etc. This
system gives better productivity and more uniform quality of pulp. The

generated biack liquor which is rich in lignin is being concentrated through

evaporator and further burnt in recovery boiler to generate power and steam.

Pulp Washing

The unbleached pulp is subjected to washing through counter current brown

stock washers. The washed pulp is sent for bleaching.

217
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Oxygen Delignification & Pulp Bleaching

The unbleached wood pulp is subjected to oxygen delignification followed by
screening and cleaning through pressure screens. Then followed by ECF
Dleacning  using Lgkopus bleaching sequence. Liguid oxygen, hydrogen
peroxide and chlorine dioxide are utilized to eliminate all residual lignin and
color, leaving white pulp. The bleached pulp is stored in towers at 10-12 %
consistency, which gets diluted before pumping according to the paper grade

required on paper machines.

Stock Preparation & Paper Making

Bleached Pulp is then pumped to mixing chest where chemicals like filler,

starch, sizing chemicals are added as per quality requirement.

The pulp from stock preparation section is diluted with back water and then
passed through pressure screens and centri-cleaners to remove impurities. It
then goes to synthetic wire mesh through Head Box. Water is drained

through running wire mesh by vacuum and fibers are oriented to form the waet

paper sheet.

Wet Sheet is picked-up from wire section and then pressed between rolls and
felts to squeeze water out through pressing. Maisture in paper after press
section ranges from 58- 63 % depending upon GSM, quality etc. The paperis
further dried to around 4.5% moisture through steam heated drying
cylinders\ Sizing is carried out with starch which is applied onto paper
surface to improve smoothness and printability of the papers. The paper is

provided smooth finish through calendaring by passing the paper through

> A
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smocth rollers mounted opposite of each other. Finally the paper is converted

into reels / sheets and then packed for dispatch.

The mill has 6 Paper Machines the details of which are as under:

- Papermachine - Capacity, TPD —
 Paper machine-1 — S |
 Paper machine -2 ‘_ S o .
| Paper machine-3 S I__ﬁ — s
_Paper machine -4 R ;[ 10 —
Paper machine -5 ,‘ _ 116

f,.iiilz_qr machine-6 S

4.0 FRESH WATER CONSUMPTION:

The mill sources its water from river Godavari which after appropriate treatment
in Raw Water treatment Plant consist of serious of clarifiers and s being sent
to a reservoir having capacity of around 1500 m*. The water from reservoir is
distributed to various pProcess operations as per requirement. The mill has
installed flow meters for monitoring of daily fresh water consumption in various
process operations. The section wise fresh water consumption as given by the

mill is as under:

Sectaon - T | Fresh water consumption, o
m’iday

Pulp Mill I (cooking, bleachmg &“‘washmg) ‘ 10,000
PaperMachine 1234586 8.000 T

Soda Recovuy . 3 DGD o

"Loo;mg/seahng e R

Power 8iock (mc udmg dif tilities)

é ]
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Domestic | 3,000
| Miscellaneous (fire, garden etc.) | 2,000
Total water consumption 32,500
f?’—a—éEFmpFOduéﬁbmﬁ . T R —
Fresh water consumption, m°/t Product ‘ 54.0 T

EXISTING EFFLUENT TREATMENT SYSTEM

The effluent generated from integrated pulp and paper manufacturing process is
treated at effluent treatment plant through extended Activated Sludge Treatment
Process. The effluent is segregated in three different streams.

Stream-1:

The wastewater from paper machines 2, 3, 5 and 6 goes for "Reclamation
Clarified Back water Plant’ through bar Screens & perforated screens.  After
that, the clarified backwater (average 1.5 MGD) is being reused in pulp mill and
paper machines. The part éf generated fiber sludge from the clarification
process is being supplied to egg trays manufacturers after dewatering and
squeezing in belt presses.

Stream-2 & 3:

The wastewaters from paper machines 1 and 4, pulp mill. DM plant, recovery
boiler (RB4), Coal fired boilers, Rotary lime kiln (RLKs 1 & 2) and mill domestic
waste waters are being treated in ETP having capacity for treatment of 45,000
KLD waste water.

The effluent pre-treatment system is having mechanical separation system of bar
screens before going to raw effluent collection Tanks. Effluent pH is adjusted
based on the requirement before conveying to ETP at pulp mill itself by using

acid / alkaii. The raw effluent is being pumped to Primary Clarifiers. Two
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numbers of primary clarifiers are being operated parallel in continuous mode of
operation. The underflow of primary clarifiers is passed through Sludge
Dewatering Machines and the resultant sludge cake is sold to egg tray
manufacturers and partly burnt in coal fired boilers. The overflow of primary
clarifiers is passed through Cooling Tower to reduce the effluent temperature.
Further the effluent is biologically treated in Aeration Tanks 1 & 2 having
diffused aeration system. Air is supplied through diffused membrane system
which is attached with Turbo Blower — 1 No & PD Blowers — 4 Nos. Nutrients N
& P are added to the aeration tank for growth of microorganism in the form of
Urea /phosphoric acid and Bio nutrient. The overflow of aeration tank is further
passed through Secondary Clarifiers for removal of suspended active biomass.
A part of secondary clarifier underflow is recycled to the aeration tank to maintain
desired level of active biomass and rest is passed through Sludge Dewatering
Machine. Secondary clarifier's overflow, which is final treated effluent. is
disposed off to Turupulanka Island sand Shoals of Godavari river for percolation
as per consent given by A.P. Pollution Controi Board. An ultrasonic flow meter is
provided at the open outlet channel of ‘zreatéd effluent for monitoring of total
effiuent flow going for disposal. The flow diagram of existing ETP & sludge
handling system is given in Fig.- 2 & 3 respectively and ETP photographs are

indicated in Annexure-l. The specifications of existing ETP are given below;

. S.No. Unit Design specification
i | |
1 Primary clarifier (02 Nos.) Dia. 4575 m X SWD 3.96 m
. . - Capacity: 7500 m® (each)
2. Cooling Tower 1500 m*® / hr capacity
3. Aeration Tank | 85mx80mx46m
Capacity m*: 24,000; Diffusers © 1848
R S  no’s
Nos
8
£ &S
A
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Adegiacy and Performance Evaluation of Existing FTP - Andlira Yaper Limited (4.P.), March, 2020

#  Andritz Sludge Press
» Bellmer Sludge Press
¢ Sludge drier

4. Aeration Tank | 66.9mx247mx45m
' Capacity m® 7436: Diffusers = 618

nOiS e .

5. Secondary Clarifier (02 Nos.) | Dia.: 48.8 m X SWD: 2.6 m

Capacity: 6000m” (each)

6. Sludge Thickener Dia.:28.95m x SWD: 3.0 m

, ) Capacity: 2000m°
7. Sludge Handling Svstem

Capacity: 36 TPD (solids)
Capacity: 45.7 TPD (solids)
Gap.: 23.3 TPD with 15 % moisture

8. OCEMS and flow meter

Available at final discharge point

6.0

ADEQUACY ASSESSMENT OF EXSITING EFFLUENT TREATMENT PLANT

The pollution load calculated by CPPRI from existing ~ 600 TPD writing and

printing paper production for adequacy assessment of different units of

existing ETP is given below:

'Sr. | Particulars Value
_No.
1. Paper Production, t/d 660
2. Fresh water consumption, m¥/day 32,000
3. Effluent Volume, m®/d 25,000 |
4. Effluent flow, m>/h ~1,042.0 :
!

going for biological treatment

Characteristics of effiuent after primary clarification and pollution foad

1. TSS, mg/l 67 (1,675 kgl/day)

2. COD, mg/l 790 (19,750 kg/day)

3. BOD, mg/l 490 (12,250 kg/day)
\
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ADEQUACY OF EXISITNG ETP:

S.No. | Unit Design Specification Observation remarks
1. Primary clarifier (02)  Total Capacity, m*: 14.000 Adequate to handle
Surface area, m’ : 3,286 the present effluent
Retention time, hrs: 13.4 hr ' volume
SO, v iniday - 7.6
2. Cooling Tower Inlet temperature, °C : 45 —48 ' Adequate to handle
) Qutlet temp., °c - 38-40 the present effluent
Decline intemp., °C 17 -8 volume
3. [Aeration Tanks (02) Total Capacity, m® : 31,436 Adequate to handle
Retention time, hr: 25 the present effluent:
Effluent including VLR, kg BOD/ m*/day : 0.38 volume
recirculation — 30,000 Oxygen required, kg/hr : 1020
m3/day ( 1,250 m3/hr) ~ Oxygen available: 1,104 kg/hr
Blowers: 690 HP (180 HP x 03)
BOD load after primary | and 150 HP
clarifier — 510 kg/hr ) N
4. Secondary clarifier | Total Capacity, m>: 12,000 Adequate to handle
(02) Surface area, m? : 3,738 the present effluent
Retention time, hrs: 9.6 hr volume
SOR, m*/m®/day : 8.0
5. . Sludge Handling - ~ [Adequate to handie
System f the ETP sludge
s Andritz Sludge | Capacity: 36 TPD (solids)
Press _ '
o Bellmer Sludge Capacity: 45.7 TPD (solids)
Press Cap: 233 TPD with 15 %
o Sludge drier . moisture
6 OCEMS & Flow meter | Available at final discharge Operational

7.0 PERFORMANCE EVALUATION OF EXISTING ETP

Based on the analysis of samples collected during the mill visit from

10.12.2019 to 12.12.2019, the performance efficiency of individual units of ETP

as well as overalil ETP is summarized as under:
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A. Performance of primary clarifiers {02 Nos.}

' S.No. | Parameter Primary clarifiers | Primary clarifiers %o ;
{Inlet) {Outlet) Reduction
1. | pH 8.54 8.02 LT
2. TSS (mall) 455 87 85.2

3 TDS mg/ | 1,526 1,494 5.2

4. COD (mg/l) 1,081 790 27.5
5. BOD (mg/l) 492 405 17.0
6. Color , PCU 350 310 11.4

B. Performance of Biological Treaiment System { Aeration Tanks + Secondary

Clarifiers)
S.No. | Parameter | Aeration Tanks Secondary clarifiers % ;
(intet) (Outlet) Reduction |
i pH 8.02 7.79 -
2. TSS (mgll) 67 12 82.0
3 TDS mg/i 1,491 1,410 5.4
4. . COD (mgil) 790 153 80.6
5. BOD (mgll) 405 19 95.3
6. Color PCU 310 193 37.7
C. Overall Performance of ETP
S.No. | Parameter | Primary clarifiers Final Discharge | % _
; | {Inlet) Reduction
1 pH 8.54 7.79 -
2. TSS (mgll) 455 12 97.3
'3 | TDS mg/l 1,526 1,410 7.6
4. TCOD (mgh) 1,091 153 85.9
5. BOD (mg/l) 492 19 96.1
6. ColorpPCU 350 193 aas

N
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Annexure-i

ETP PHOTOGRAPHS AT ANDHRA PAPER LIMITED, RAJAHMUNDRY, EAST GODAVARI DISTT. (A. P.)

Primary Effluent Pump house -1



Primary Effluent

ione S

Primary Clarifiers {1 & 2)
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Skl

Secondary Clarifiers {1 & 2)
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Final Treated Effluent (dispose off to Turpu Lanka Sand shoals of river Godavari)

ETP sludge Handling Facility {Sludge conveying system to coal fired boilers)
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Turpu Lanka Sand shoals of river Godavari (Treated Effluent disposal place)



}/BY REGD POST//
Nadenel Commiselan Poy 262,
GOVERNMENT OF ANDHRAPRADESH @agﬁm}ﬁt {5? HRE :""‘31“""§’é

"

i AP.POLICE DEPARTMENT Dary Ho: 42, -

From: % Datelicrisnes ?.‘.7. S;j.‘:t[z}?.g.&,mm
The Superintendent of Police, ‘The Director,  Seetlon: KCed

Nationat Commission for Scheduled Castes,
906, C.G.0. Towers, Kavadiguda,
HYDERABAD-500080

East Godavari District,
RAJAMAHENDRAVARAM.

C.No. 51/C3/DCRB RIVM(U)/2022, Dt: 79.04.2022
Sir, ’ "
Ssub:  POLICE — East Godavari District Rajamahendravaram — Detailed
Report on the petition filed by Sri 1.B Giridhar, President, Ambedkar
Chaitanya Yuvajana Sangam, Kotilingalapeta, Rajhamundry, East
Godavari District regarding caste based harassment to SC Employees in

Andhra Paper Lid, Rajamahendravaram- Enquiry report — Submitted -
Regarding. '

Ref: 1) File No. NCSC-HBRSOSSW/49/2022——HYDERABAD dt; 31.03.2022 of
. the Director, National Commission  for Scheduled Castes,
Hyderabad. :

2) Enquiry report dated: 19.04.2022 of DSP Central Zone, East
Godavari District, Rajamahendravaram.

kKK

With reference to the above subject, I am to submit that the representation of Sri 3.8
Giridhar, President, Ambedkar Cha'rta_ny_é ){uv_aj_a_rla__s_a_rlgam_{ thi\ingalapeta, Rajhamundry,
East Godavari District has been forwarded by the Honble National Commission for

Scheduled Castes, Hyderabad to this office for conducting. enquiry and 1o report vide ref.1%
cited.

In his petition, the petitioner Sri 1.B Giridhar, President, Ambedkar Chaitanya
Yuvajana Sangam, Kotilingalapeta, Rajhamundry, East Godavari District raised certain
several allegations against the Management of the above Andhra Paper Ltd., alleging that
;everal irregularities have. been taking place in the campany administration and the SC
employees including the contract workers of the company are being subjected to discrimination

b}} one Sri.Akkineni Jayakrishna Chowdary, the Manager of the Firm having dishoncst intention

>/\ ang prejudice and that he had terminated number of SC employees from their respective
\)‘\\N jobs after unlawfully finding and attributing faults against them. The firm is also failed in

eontrolling, even minimizing poliution and not taking adequate steps in suppressing the

inﬂuence of toxic wastes which expels

remnants of coal mixing in the air a

from chemicals mixes used in the producticn as well as

nd thereby reasoning health disorders to the citizens
residing in and around Rajamahendravaram Urban area. '

The above petition was endorsed to DSP. Central Zone, East Godavari District,

Rajamahendravaram for enguiry and to submit report. Accordingly, the .DSP Central Zone

" has conducted an enquiry and submitted his enquiry report vidé ref 29 cited. A copy of
the same is enclosed herewith for favour of perusal.
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Enquiries revealed that, the Andhra Paper Ltd is located on the banks of Rivef
Godavari, on the western direction from Kotlingalapeta, Rajamahendravaram in the
jurisdiction” of I Town (L&0O) Police Station, Rajamahendravaram. During enquiry, DSP,
Cen'u:alb "“Zohei forwardgd a letter to- the management of Andhra Paper Lid,
Rajamahenéravaramon the allegations of J.g Giridhar regarding the termination/removals
of SC Contract basis employees. Accordingly the management of Andhra Paper Ltd has '
submitted a report with reasons regarding termination/removals of SC Contract basis
employees. A copy of said report is enclosed for favour of information.

ol am to further subf“n'if that several labéur unions are existing at the above Andhra
Paper Lid in support of the regular/contract employees. In case of any such illegal and
unethical -acﬁvi'u'es ke discrimination and prejudice are done by the Management of
the Paper mils, the unions generally would not hesitate to frantic fight and sdught for
justice and if necessary, they may go to the extent of announcing strike without giving prior
notice. But there were riosuch signs and examples during the past histary of the above paper
mills. M/S. Andhra Paper Ltd, Rajamahendravaram is having its existence since a long
time and there is no such discrimination of caste or creed took place an earlier occasions. |
On verification of records, majority of its employees including the managerial staff belong to
SC / ST / OBC and other minorities. It is observed that discipline and applicable labeur
laws are being strictly observed by the Management of the Firm.

Enquiries furthér revealed thal tHatthe petitidier Sri Jalli Bala Giridhar is the resident
of Dr.No. 13-15-66, Kotilingalapeta, Rajamahendravaram which is adjacent to the above
said AP Paper Mills and he had studied Mechanical Engineering. He belongs to SC-Mala by
community/ caste. Presently, he hasbeen acting as President for Ambedkar Chaitanya
Yuvajana Sangham, Kotilingalapeta, Rajahmundry, East Godavari District and he submitted a

representation to the Director, National Commission for Scheduled Castes, Hyderabad

against the Management of AP Paper Ltd.

As seen from the records, thepetitioner is involved in about 8 criminal cases of III Town
L&O P.S, RIVM. A History (Rowdy) Sheet vide No.70/2015 dated 01.05.2015 is teing maintained in
III Town L&O Police Station against the petitioner Jalli Bala Giridhar.

It is revealed that the allegations and contention of the petitioner against the
T~ Mariagement of the Andhra Paper Ltd., Rajamahendravaram and its Manager, Sri. Akkineni

Jayakrishna Chowdary are found to be absolutely false and fabricated and raised the same
with a view to leave the Firm and Manager into the troubles and mislead the legal and

investigation agencies with a dishonest intention of getting personal favours and benefits

illegally. More over the petitioner himself is facing trials in number of criminal cases and a
Rowdy Sheet is also being maintained and his character and attitude has zlready been
proved as an untrustworthy person,

@
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/"f It is also revealed that, the Police did not receive any complaint or petition from the

/ terminated SC Employees of Andhra Paper Ltd,. In the absence of any evidence, no action

/ '"‘@ould be taken against the Management ot the Respondent Company Manager Sri. Akkineni
krishna Chowdary based on the basel_ess allegations of caste discrimination.

~

Jaya

Hence, it is requested that no further action is required to be taken on the above

reference at this stage and it may be closed.

Encl: As above Yours faithfully,

AV

Superintendent Of Pblice
East Godavari District,
Rajamahendravaram

S e

Lok& ¥° v o

232



AN\QJCUJ\Q-?DD

Date. 04 10 2022
Place. Rajahmundry

Yo

The Station House Officer,
1it Town Police Station,
Rajahmundry.

Dear Sir,
sub: Complaint against the few known & unknown residents and others who tried
to stop Pump House Operations ot rotilingalapeta - Pep.

This is in reference to the above cited subject, our company Andhea Paper Limited is engaged in
Manufacturing of Pulp and Paper since few decades. Andhra Paper Ltd employing neatly about
4000 in Rajahmundry and Kadiyam Units. APL is a process industry and it is being operated by
24/7. We draw water from river Godavari through our rivar water pump house situated at
Kotilingalapeta. This water is being used for the process of paper manufacturing, colony residents
and surrounding public.

On 04.10.2022 at around 11.00am, we came to know through our security persons, that few
residents of Kotilingalapeta forcibly jumped the fencing of river water pump house and threatened
the operator to stop motof which draw water from river which supports our plant continues
operations. It also supports our operations by way of steam generation through boiler and
recovery boiler. Due to sudden stoppage of pump house operation, the plant may shutdown
forcibly and may havoc / chaos in Rajahmundry town and to the employees working in the plant.

On receiving of information, we immediately rushed to the spot along with additional security and
noticed approx. of 60 residents staged Dharna at pump house by blocking the ingress and egress
of entrance of river water pumphouse. We tried to pacify the issue, but they did not listen and
started slogan against the management and demanded that management should come to the spot
and discuss on their grievances, otherwise they will stop the pump house operations immediately.

The following people to whom we can identify & were actively involved in the dharna along with
others are.

Mr. Pushparaj Marri

Mr. JB Giridhar

Mr. N. Rajasekhar

Mr. Sunkara Bujji

Mr. Pechati David Naidu

Mr. Potta Anand

oms W N

ANDHRA PAPER LIMITED
(Corporate identity Number: 121010AP1964PLC001008)
Regd. Office: Rajamahendravaram -533 105, East Godavari District, India. Tel: +91-883-2471831
Corp. Office: 31, Chowringhee Road, park Street, Kolkata — 700 016, India. Tel: +91-33-71500500

Website: www.andhrapaper.com; Email: info@andhrapaper.com
An iSO 9001:2015, 1SO 14001 2015, 15O 45001: 2018 and FSC® Certified Company
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ANDHRA PAPER LIMITED
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endravaram - 313 105, £ast Godavan Dsstrict, India. Tel: +01.883-2471831

flegd. Office: Rajamah
Corp. Office: 31, Chowringhee Road, park Street, Kolkata - 700 016, India. Tel: »91-33-71500500
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6.

FIRST INFORMATION REPORT
(Under Section 154 and 157 Cr.P.C)

Acts & Section(s) : 448,143341,430 0w 1490PC oo on s

4) Qccurrence of Offence : Day Tuesday

Date & Time To Prior To

b) Information Received at P.S.: Date & Time 04/10/2022 20:30

A.P.P.M. Orders 470,500

¢) General Diary Reference: Entry No 26 Date & Time 04/10/2022 20:30

Type of Information: Written

Place of Occurrence:

a) Distance and Direction From P.S. 2 Km,West-North

b) Address Place Area/Mandal

Pump House, Kotilingalapeta, ,

Citv/District East Godavari State Andhra Pradesh PIN

¢) In case, outside the limit of this Police Station, then

Name of P.S. District

Complainant / informant :

a) Name V Srinivasa Rao

¢) Date/Year of Birth Age

d) Nationality Indian ¢) Caste

) Ppassport No Date of Issue

) Occupation Private Employee Mobile No :

1) Address House No Area/Mandal

Street/Village

No Ward

City/District East Godavari State  Andhra Pradesh PIN O

Details of known/suspected/unknown accused with full particulars:

. District  East Godavari P.S. Rajahmundry il Town Year 2022 FIRNo. 523/2022  Date 04/10/2022
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Serial No: a .
a) Name  Sunkara Buji
by Father's /Husband's Name
d) Caste .. e) Gender
g) Address House
City/District
h) Phone(Off) O e
i} Email
SerialNo:  ________ 5 .
a) Name | }
b) Father's /Husband's Name
d) Caste ... ¢) Gender
g) Address House
City/District
h) Phane(Off) L
i) Email
Serial No: 6 ..
a) Name  Potta Anand
b) Father's /Husband's Name
dy Caste ... ¢) Gender
g) Address House
City/District
h) Phene(Off) 0
i) Email

___________ Nationality Indian e
Area/Mandal
State . piN O
____________________ Cell No O
¢ Oceuwpation o eiean..
____________ Nationality Indian_ e
Area/Mandal
State .. pin O
_______________ Cell No O e
€) Occupation o eeeieeeeeeaees
___________ Nationality Indian_ e
Arca/Mandal
State . PNy O
Cell No 0
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8.

9.

. E————EEE R
ities/ ; , i . Dress Habit(s) ; Languages/ Dialect .
Deforn?al_l }es © Teeth | Harr . Eyes | Habbit(s) (=) ! guag
Peculiarities ! i i oo ! !
T ; t - ! T T
8 IS T T T - 2 14
S i :
i | |
! : !
. s ;L«; - a-.«iv«e—-v-m——- p— =
| | r
‘
| ‘e
e ] e oo o it s
i i
' | S |
: | , ] | ;
! ] i i !
i i | i
| i ;
E | \ & |
| ] ! !
| | i :
l ! ‘
S ! | L
Place Of |
Burn Mark Leucoderma Mole Scar ! Tattoo i
| !
15 16 17 i 18 t 19
0 0 0 0 f
0 0 0 f 0 ’
i 0 0 0 - 0 i
0 0 : 0 0 §
. 0 0 i 0 % 0 ‘
5 0 0 i 0 3 0
0 0 : 0 0

Reasons for delay in reporting by the complainant / informant :
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04.03.2022

Place : Pump House




239




Mmc 2\
240

ANNEXURE A5

Sl Mudetiy it Lot densls (% YA F@m»\w&

C,tsv\,m on lf'* et 3 ATV b%(? w1 d\um}.ﬂf (_fmfvmg -

. % L

A MR, R 2y edny vvm,l Uyh e,
, 4 *“?

~ s XL—J V}t«,ﬁw @;W € C/i F\—of &1»«_@/{ c)l 3 VNS

'Mi 1'\1/3 ‘L/:) s A
L”(B \aw 3 ?\“ 'Q,:, OQQA/: r)«'\“o’ /f)’a ,Q\W o A MLJ"\/\P
PEARWN % \)ﬁ‘” s AR CX‘V\J

corand - 0? apl, K<)

T oF WA @A
y ( ;2? MUK A TP,

C{l sl Uy 2 e s 4
% }/\,sw@\G 2

V0. 10. 20272 PN o &5\0\;\9{) ”'%(/u

el ij g’/\b{;\/u;ﬁ./(}:‘.
T)«e, «ﬁo}i,»qu tal)  atccsd

§ N ‘xf\ f YU/(* zf”z gw,.‘{r—fj *

2. Ok Gisdhed " oM

LSy va&% pay ?*(L\ML_W&TJ & e

G N flehe AU A

O W RV Falt /\gj N - )

ANDHRA PAPER LIMITED /‘ j\f;{’ \qgﬁ/
Corporate {dentity Number: 121010AP1964PLCO01008) /[\,\i%\\\“\

Regd. Office: Rajamahendravaram — 533 105, East Godavari District, India. Tel: +91-883—247183“f/
Corp. Office: 31, ChO\fvringhee Foad, Park Streel, Kolkata — 70? 016, India. Tel: *:-91'3%{2’ 50(\]&}9\ " &;},\;
vebsite: www.andhrapaper.cony; Email: info@andhrapaper.coim 7 A ’
AR 1SO 9001:2015, 1SO 14001: 2015, SO 45001: 2018 and FSC Certified Company Daws o L
20y 1598

{

=y




A\\x\exuf\e» -32.

Page 1 of 17

| Andhra Paper Limited, Unit : Rajahmundry “
Compliance to Environment Clearance
Order No.J-11011/410/2010-YA-II(I) Dt.06.03.2014

Half Yearly Compliance report for Period Oct.2022 to Mar.2023

S.No

Conditions

Compliance

A. SPECIFIC

CONDITIONS

Compliance to all the specific and general
conditions stipulated for the existing plant by
the Central/State Government shall be ensured
and regular reports submitted to the Ministry
and its Regional Office at Bangalore.

Complied With

Being submitted half-yearly compliance repots on EC
conditions as per stipulated due dates to Ministry’s
regional office and APPCB.

The project authority shall install multi
cyclones, wet scrubbers with the boilers to
achieve the particulate emission below 350
mg/Nm3. The emissions from chemical
recovery section shall be controlled through
primary and secondary venturi scrubbers.

Complied With

1) Multi cyclones and wet scrubbers are not
technically feasible for high pressure and high
capacity boilers which cater the needs of high
pressure steam and captive power generation for
manufacturing operations.

2) Venturi Scrubbers are also not feasible for
chemical recovery boiler and lime kilns.

3) Electrostatic Precipitators ( ESP ) are the best
technology to control stack dust emission and is the
superior than multi cyclone, Wet scrubbers & Venturi
scrubbers.

4) All the stacks are provided with ESPs for
control of emission. Air_pollution control
equipment is well maintained and overhauled
from time to time for sustainable performance.
Andhra Paper focusing sustainable & reliable
operation of Air Pollution Control systems and
investing on continues basis year on year under
preventive maintenance program. During FY
2022-23, we incurred Rs.8.69 cores for
renovation of ESPs. We are operating in good
sprit and ethical way for control of air emission.

5) All the four stacks fitted with online continues
emission monitoring analyzers and data
transmitted to CPCB & APPCB sites.
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S.No

Conditions

Compliance

6) Details of ESPs are tabled below:

Coal fired | ESP -1 No 3 Fields
Boiler ( CF.6)

Recovery ESP -3 Nos 3+3+5=11
Boiler ( RB.4) Fields

Rotary Lime | ESP -1 No 2 Fields
Kiln ( RLK.1)
Rotary Lime | ESP—1No | 3 Fields
Kiln (RLK.2)

SN N N

7) Monthly monitoring is being done by MOEFCC &
NABL approved external third party laboratory.
These reports are being submitted to SPCB on
monthly basis and half-yearly basis to MOEFCC.

8) Emission is well within the prescribed norms.
During maintenance, there are some peaks in the
emission values and overall day averages are within
the norms.

9) Latest PM values as per 17.03.2024 monthly
monitoring reports by NABL accredited 3™ party on
random sampling is:

Recovery Boiler (RB.4) 37.1 mg/Nm3

Coal Fired Boiler (CF.6) 35.1 mg/Nm3
Rotary Lime Kiln (RLK.1) |  40.1 mg/Nm3

Rotary Lime Kiln (RLK.2) |  41.1 mg/Nm3 -

10) 1 no x 45 TPH coal fired boiler kept ideal and not
in operation. Propose to renovate this boiler.

Lii

Data on ambient air, stack and fugitive
emissions shall be regularly submitted online
to Ministry’s Regional office at Bangalore
SPCB and CPCB as well as hard copy once in
six months and display data on PM10, PM2.5,
SO2 and NOx outside the premises at the
appropriate place for the general public.

Complied With

1) Real time online data on Ambient Air Quality &
Stack Emission is being transmitted to APPCB &
CPCB portals. CEMS monthly average trend for FY
2022-23 is under:

PM RB.4 CF.6 RLK.] | RLK.2
mg/Nm3

Month
average 36.5 29.9 21.8 23.8

trends
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S.No

Conditions

Compliance

2) Half yearly compliance reports  were  being
submitted to APPCB and MOEFCC with copies of
test reports.

3) Physical board as per APPCB directives
established by indicating CFO permits norms on
water, air and Hazardous wastes in front of company
main gate at outside.

4) LED display board at outside main gate is in place
for public awareness for environmental data on water,
air and wastes.

Iv

In case of treatment process
disturbances/failure  of pollution  control
equipment adopted by the unit, the respective
unit shall be shut down and shall not be
restarted until the control measures are
rectified to achieve the desired efficiency.

Complied With

1) All manufacturing operations / processes are
controlled and monitored by DCS round the clock
with qualified employees and supervision.

2) There is an interlocking arrangements and manual
controls in between critical processes and related
pollution control equipment.

3) In case of failure of pollution control equipment or
during maintenance, the corresponding process is
being slow down or stopped subject to its duration,
impact and compliance rate.

4) In case of breakdown / maintenance of any of the |
ETP equipment, effluents are being diverted and
stored in buffer storage Lagoon till its rectifies.
Lagoon storage capacity is approximately 9000 m3.

5) All such above scenarios are being intimated to
State Pollution Control Board.

The total water requirement  (including
existing) shall not exceed 49,100 m3/day. The
industry shall ensure the compliance of the
standards for discharge of the treated effluent
from the unit as stipulated under the EPA rules
or SPCB whichever is more stringent. The
company shall make efforts to limit the water
consumption upto 75 m3/tonne of product.
Adequate steps including use of modern
RO/UF based technologies shall be used to
increase recycling and reduce water
consumption,

Complied With

Note that EC expansion is not fully implemented.
2,00,000 TPA Pulp Manufacturing  was
implemented by obtaining CFO as against
approved EC Pulp capacity of 2,27,500 TPA. EC
validity extension obtained and is valid till
05.03.2025.

1) Average per day water usage for the reporting
period is 35,744 M3/day. Water and effluent
volumes for FY 2022-23 is tabled below:

Wonth

|__WaterKLD | Effluent KLD |
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|
36,094
June.22 36,964 29,569
36,985 25,361
31,260 | 23320
Sep.22 36,079 30,201
Ocr.22 36503 | 30520
Nov.22 35,816 29,234 |
Dec.22 36,200 30342 |
Jan.23 36,174 29,303
Feb.23 36,742 l 27,881
Mar,23 35,955 4)L 29,113 |
Average 35,744 . 28,855
2) The specific water consumption per ton of product
for the FY 2022023: 55 M3/T. Specific water
reduced from 68 M3 / ton (2014-15) of product to
55 M3/ ton (FY 2022-23).
3) Received appreciation certificate from CII for
improvements in water conservation in July,2019.
4) Details of reuse and recycling water and effluents
tabled below for the FY 2022-23:
nype waste water Quantity reused /
recycling in the
process / other use
Paper Machines waste 6,973
water after clarification
Evaporator Plant 5,074
(Black Liquor)
secondary condensate
ETP treated effluent for | 395
gardens and washings
Total 12,442 ]
vi Adequate number - of influent and effluent Complied With

quality monitoring stations shall be set up in
consultation with the State Pollution Control
Board and regular monitoring shall be carried
out for all relevant parameters to maintain the
effluent treatment efficiency. Online flow
meter, pH meter, conductivity meter etc. shall
be installed. The report shall be submitted to
Ministry’s Regional Office at Bangalore,
SPCB and CPCB.

1) ETP Stage wise effluents are being analyzed at us
in house Environmental Laboratory daily for pH,
TSS, TDS, COD, BOD, DO, MLSS, MLVSS etc. ..to
evaluate the performance of ETP. The ETP outlet
parameters are within the prescribed limits.

2) Further Andhra Paper engaged CPPRI for ETP
assessment study in March. 2015 & Dec. 2019 and
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proved that, ETP is working satisfactorily and is
adequate.
3) In house Environmental Laboratory average test
results for critical parameters of ETP outlet is given
below :

Month COD BOD Color

mg/lt Mg/lt | Pt.CU

April.22 | 128 21 165

May.22 130 21 173

June.22 132 22 182

July.22 133 23 191

Aug.22 122 21 304

Sep.22 115 20 152

Oct.22 137 22 196

Nov.22 142 23 204

Dec.22 147 25 185

Jan.23 140 23 192

Feb.23 147 24 199

Mar.23 135 23 ‘| 189

Average | 134 22 194

No norms
Norm 250 30 Draft
Norm : 350

4) Online effluent quality monitoring station installed
at the ETP outlet point for flow, pH, COD, BOD &
TSS and connected to CPCB & APPCB portal.

Average | pH | TSS | COD | BOD | Flow

Fy - Mg/it. | Mg/It | Mg/it | M3/Hr

2022-23 | 7.46 | 29.93 | 123.93 | 19.0 | 1231
5) Monthly monitoring is being done by MOEFCC &
NABL approved external third party laboratory.
These reports are being submitted to SPCB on
monthly basis and half-yearly basis to MOEFCC.

Vii Ground water quality study in and around the | Complied With

project area shall be conducted and report
submitted to Ministry’s Regional Office at
Bangalore, SPCB and CPCB.

1) Andhra Paper draws water from river Godavari for
process operations and domestic purposes as per EC
and CFO permits. Andhra Paper is not using ground
water source for its process and domestic purpose.

2) There was no bore wells or Open wells within the
factory’s premises.
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3) Andhra Paper intend to carry out this study within
1.5 KM radius from the company.

4) Engaged M/s. TEAM Labs and Consultants,
Hyderabad who are recognized by MOEFCC, EIA
accreditation by NABET, accredited by NABL &
Quality Council of India.

5) The study report was submitted vide our letter
no. APL/ENV/2923/05-50, dated 20.05.2023.

viii

The  company shall install Oxygen
Delignification (ODL) Plant and shall
maintain AOX below 1 kg/tonne of paper
production.

Complied With

Oxygen Delignification (ODL) plant is in place and
AOX level in treated effluent is within the limits. It is
less than 1.0 Kg / tone of paper.

Ix

The company shall submit the comprehensive
water  management plan along  with
monitoring plan for the ground water quality
and the level, within three months from date
of issue of this letter.

Complied With

1) Andhra Paper draws water from river Godavari for
process operations and domestic purposes .as per EC
and CFO permits. Andhra Paper is not using ground
water source for its process and domestic purpose.

2) There was no bore wells or Open wells within the
factory’s premises.

3) Andhra Paper intend to carry out this study within
1.5 KM radius from the company.

4) Engaged M/s. TEAM Labs and Consultants,
Hyderabad.who are recognized by MOEFCC, EIA
accreditation by NABET, accredited by NABL &
Quality Council of India.

5) The study report was submitted vide our letter
no. APL/ENV/2923/05-50, dated 20.05.2023.

The project authority shall dispose of
hazardous waste as per the provision of
Hazardous Wastes (Management, Handling
and Transboundary Movement) Rules, 2008.

Noted & being Complied With

1) All the rules and regulations are followed as per
HWM Rules 2016 and amendments thereof.

2) Disposal of Hazardous wastes are as per
authorization of SPCB.

3) Standard Operating Procedure are in place and
make available to all process departments.
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4) Annual training programs are being organized to
understand the requirements and awareness among all

operations teams.

5) From - 3 and From — 4 are being maintained.

6) Monthly tracking on generation and disposal data
is being implemented and monthly consolidated data
is being submitted to APPCB.

Xi The company shall develop green belt in 33% Complied With

of the total land as per the CPCB guidelines to _ 20 .
mitigate the effect of fugitive emissions, 1) Green Belt is around 33%. During FY 2022-23, 1.0

acre was covered with various plants along the side of
wood yard roads.

2) The land details are given below:

[ Total Plant Area (Mill + | 198.09 Acres
Inside Colony)
Roads & Build Up area 40.29 Acres
Wood  Yard, Truck]!91.8 Acres
Parking, Open area
Green Belt 66.0 Acres

3) Green cover is also being maintained outside
industrial premises under Social agro farm forestry
programme in various district of Andhra Pradesh to
sustain wood raw material without adverse impact on
environment:

Year Acres Clones Seedlings
covered | distributed | distributed
To farmers | to farmers
FY 2022023 | 11,847 61,95,000 | 23,49,000

Xii Occupational  health surveillance of the Complied With
workers shall be done on a regular basis and
records maintained as per the Factories Act. 1) Occupational health center with 24-hour doctor
' facility and ambulance is in place.

2) Half yearly Periodical Medical Examination
(PME) is being conducted for employees exposed to
hazardous environments and records are being
maintaining as per the Factory Act. 1948 and
amendments thereof.
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FY 2022-23

PME 07-09-2022 | 23-03-2023
conducted to to
on 17-09-2022 | 31-03-2023
Eligible 1436 1526
employees
Completed 1436 1504
Employees

Xiii The company shall make the arrangement for

protection of possible fire hazards during
manufacturing process in material handling.

Complied With

1) Andhra Paper established & practicing the
below systems:

- Full fledge Health & Safety department
- Fire Services department

- Well trained fire fighters

- Certified First Aiders

- Companies own fire tender

- Fire Hydrant system

- Mock drills

- On-Site Emergency Control plan.

- Occupational Health Centre

- Annual Safety training calendar

- Inventory of Hazardous chemicals and
required

- Safety / Hazard display communications
boards & MSDS

2) H & S'is being implemented 14 critical elements
as under: )

PEE, SWO, Machine guarding, works at heights,
Work permit, Confined space, driver safety, chemical
management, electrical safety, motorized equipment,
Hazardous substances, Working walking surfaces,
Contractor safety, material management, process
safety.

3) H & S department is headed by qualified State
Government ratified safety officer.

4) Fire division is consisting of trained crew under
control of Security department.
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All the recommendations made in the Charter
on Corporate Responsibility for Environment
Protection (CREP) for the pulp and paper
sector shall be strictly implemented.

Complied With

1) Elemental Chlorine is eliminated in the process.
Oxygen delignification is adopted.

2)Lime Kilns installed for chemical recovery.

3) Odor control systems i.e Foul stream condensate
collection and treatment & Incineration of LVHC &
HVLC in Lime Kiln and Recovery Boiler
respectively.

4) Specific water per ton of Product is 55 m3 for the
FY 2022-23.

5)Treated effluent is being used partly for gardens and
washings and then disposed to Sand Shoals of
Turupulanka Lanka island of river Godavari as per
APPCB consent.

6) Laboratory experiments by using chemical and
polymers conducted and is viable on commercial
scale. Coordinating with CPPRI , IPMA for Effluent
color removal studies. No viable technology is
available for Pulp and Paper. Although our color
values well within Draft norms. Refer above point
no. VI for color values.

All the commitments made- to the public
during the Public Hearing/Public Consultation
meeting  held on 21.9.2011 shall be
satisfactorily implemented and a separate
budget for implementing the same shall be
allocated and information submitted to the
Ministry’s Regional Office at Bangalore.

Noted and Complied With

Commitments made during public hearing dated
21.09.2011 has been completed.

The point wise details are given below:
1) Drinking water supply to surrounding

Communities of Kotilingalapeta, Mallavapeta,
Ananda Nasar etc..

Safe Drinking Water supply through closed pipe line
with various user tap points in kotilingalapet has
provided. There are twenty (20) user tap points were
arranged in kotilingalapet at various locations for
residential use. Which includes Kailash Bhoomi,
Shivalayam &  Vedhapatsala also. Apart from
Kotilingalapeta, Andhra Paper has been supplying
Safe Drinking Water to surrounding villages of
Mallaiahpeta, Katheru, Anand Nagar etc...by closed
pipe line.
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2) Katheru Village :

Permeant Drinking water supply with 300 M3
capacity storage tank along with close pipe line from
factory made at cost of around Rs. 135 Lacs.

3) Kadiyam Village :

Construction of water sump & pipeline at a cost of
Rs.135 Lacs for safe drinking water supply.

4) Qualified local people be given priority in
employment opportunities:

95 % of employees working in Andhra Paper are
belongs to local area only. This clearly indicates
Andhra Paper vision & responsible care.

On 01.12.2011, Andhra paper given employment to 19
people from Kotilingalapeta as committed in Public
hearing. Another 14 no’s already in company roles.

S) Industry is allocating funds under CSR as
prevailing rules & these funds will be used for
developmental activities:

FY 2022-23 : Rs.304.5 Lacs spent against CSR
obligation of Rs. 279.4 lacs. Excess spent by Rs:24.7

lacs.
. Financial year (Rs. In Lacs)
Particulars 2018-19 | 2019-20 | 2020-21 | 2021-22 | 2022-23
Opening Balance . 0.000 0.000 | 129.06 | 230.00 | 165.00.
CSR Obligation for the year 111.32 287.02 | 418.00 | 367.00 | 27950
Amount commited for the year 111.32 287.021 41800 | 367.00! 279.50
Expenditure incurred 0.00 157.96 | 188.00 | 202.00 | 304.21
Expenditure incurred (Prev Yr Project) 0.00 0.00 | 129.06 | 230.00 | 166.34
Unspent Carried Forward to next year 0.00 129.06 | 230.00 | 165.00| -24.71

xvi The proponent shall adopt a ‘Model Village” | Noted and Complied With
under CSR. At least 2 % of the net retain
profits of the project shall be earmarked | Refer above point “Xvy”
towards the Enterprise Social Commitment
based on Public Hearing issues and item wise
details along with time bound action plan shall
be prepared and submitted to the Ministry’s
Regional Office at Bangalore. Implementation
of such program shall be ensured accordingly
in a time bound manner.
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Xvii Provision shall be made for the housing of | Complied With

construction labour within the site with all

necessary infrastructure and facilities such as Project is Under implementation.

fuel for cooking, mobile toilets, mobile STP,

Safe drinking water, medical health care, | 1) CFE from State Pollution Control obtained vide

creche etc. Order No. APPCB/VSP/KKD /361/CFE / HO/2012,
Dt.20.10.2014

The housing may be in the form of temporary

structures to be removed after the completion | 2) Propose to Increase pulp capacity as per EC in a

of the project. phased manner.
3) Phase.l: CFO obtained vide Order No:
APPCB/VSP/RJY /361/ CFO/HO/ 2018, dated
02.04.2018 from 1,75,000 TPA pulp to 2,00,000 TPA
completed.
4) Phase.2: Due to Management change over from
International Paper to Andhra Paper and further
COVID epidemic not able to ramp up / implemented
full capacity of Pulp as per EC i.e. 2,27,500 TPA.
5) EC validity extension obtained up to 05.03.2025
& corresponding CFE also obtained extension
from APPCB.
6) Right now, balance capacity of 27,500 TPA pulp
expansion project is under progress. CFO will be
applied in due course for implementation.

B. GENERAL CONDITIONS
[ The project authorities must strictly adhere to | Noted and complied with

the stipulations made by the Andhra Pradesh .

Pollution Control Board (APPCB) and the | Periodical compliance reports on CFO and other

State Government. conditions are being submitted to APPCB.

li No further expansion or modifications in the Noted & agreed too

plant shall be carried out without prior
approval of the Ministry of Environment and
Forests.

iii

At least four ambient air quality monitoring
stations shall be established in the downward
direction as well as where maximum ground
level concentration of PM10, PM2.5, SO2 and
NOX are anticipated in consultation with the
SPCB. Data on ambient air quality and stack
emission shall be regularly submitted to this
Ministry including its Regional Office at
Bangalore and the SPCB / CPCB once in six
months.

Complied With

1) Online Continuous Ambient air quality monitoring
stations of 2 no’s at the periphery i.e. Near ETP
(South west) & Godavari House (South east) of the
mill boundaries established and connected to PCB site
to monitor PM10, PM 2.5, SO2 & NOx.

2) But, AAQMS at Godavari House is not functioning
due to long life (> 10 years ) . Hence procurement of
new analyzer is under progress. Purchase order placed
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to M/s. Swan Environmental Pvt. Ltd. Tt will be
installed by the end of Aug,2023.

3) The monthly consolidated average data is being
submitted to APPCB every month.

4) In other two locations including existing two areas
(4 Locations), Physical sampling for Ambient Air
Quality monitoring is being done by MOEFCC &
NABL accredited 31 party laboratory and the reports
are being submitted to APPCB & MOEFCC.

Iv Industrial wastewater shall be properly | Complied With
collected, treated so as to conform to the
standards prescribed under GSR 422 (E)dated | 1) Industrial effluents are being treated in ETP
19th May, 1993 and 31st December, 1993 or | consists of Primary, Secondary & Tertiary processes
as amended from time to time. The treated | & further land treatment for percolation in Sand
wastewater shall be utilized for plantation | shoals of Turupulanka Island of River Godavari
purpose. spread over 150 acres as per APPCB CFO permit,
This engineered land application is being act as
tertiary polishing treatment. This was designed by
recommend by NEERI at the beginning.

2) The treated effluent is partly used for green belt and
washings within the premises an average of 395 KLD
during FY 2022-23 and remaining is being discharged
into Turupulanka Sand shoals of Godavari river as per
APPCB Consent norms. Treated effluent supply pipe
line laid entire plant to use it for gardens purposes.

3) ETP consists of:

Influent collection tanks | 1 no
Reclaimed Back water | 2 Collection

& collection, reuse | tanks with
system clarifloculator.
Primary Clarifiers I no

Cooling tower 1 no

Aeration tanks 2 no’s
Secondary clarifiers 2 nQ’s
Tertiary Clarifier 1 no

ETP Sludge dewatering | 2 no’s

presses for Primary,

secondary clarifiers &

for Thickener.

' ETP Sludge drier 1 no
White sludge thickener | 1 no
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Vv The overail noise levels in and around the | Complied With
plant area shall be kept well within the
standards (85 dBA) by providing noise control | 1) Noise barriers and silencers to heavy noise
measures including acoustic hoods, silencers, | generating equipment provided. Regular overhauling
enclosures etc. on all sources of noise | are these equipment is being done.
generation. The ambient noise levels should
conform to the standards prescribed under | 2) High Noise areas provided with Signage caution
EPA Rules, 1989 viz. 75 dBA (daytime) and | display boards. Required PPE is being issued to
70 dBA (nighttime). employees who are exposed to high noise areas.
3) NABL accredited 3w party is being monitored
noise at Work Zone and in Ambient air. The reports
are being submitted to APPCB & MOEFCC.
4) As per March.2023 monitoring reports by third
party, the ambient noise is well within the norms. The
results are given below:
Location | Day (dB9A) | Day (dB9A) |
South West | 66.1 60.4
North East | 70.8 66.6
North West | 69.3 62.1
South East | 66.7 57.9
Norm 75.0 70.0
Vi Occupational health surveillance of the Complied with
workers shall be done on a regular basis and
records maintained as per the Factories Act. Refer the contents mentioned in above serial no : Xii
under specific conditions.
Vii The company shall develop rain water Complied With
harvesting structures to harvest the rain water
for utilization in the lean season besides | Building top roof rainwater-harvesting structures in
recharging the ground water table. Mill colonies & township provided.
viii The project proponent shall also comply with | Noted and Complied With

all the environmental protection measures and
safeguards recommended in the EIA/EMP
report. Further, the company must undertake
socio-economic development activities in the
surrounding  villages . like community
development  programmes,  educational
programmes, drinking water supply and
health care etc.

A) The following infrastructure provided to safe
guard environment and sustainable performance of
pollution control systems:

I)Additional aeration of 9000 KLD capacity with

5300 Kg / m3 air supply capacity with 616 diffusers:
commissioned.

2) ETP Sludge press — Bellmer installed in 2014 -15
3) ETP Sludge Dryer Installed in  2019-20

4NCG systems: LVHC& HVLC upgraded, Foul
condensate collection with H202 treatment installed.
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B) Capital Investment on EMS is given below from
2013 onwards:

Year Of Rs. Lakhs / Rs. Crores /
Investment Year Year
FY 2013-14 950 9.5
FY 2014-15 1350 13.5
FY 2015-16 786 7.86
FY 2016-17 365 3.65
FY 2017-18 502 5.02
FY 2018-19 196 1.96
FY 2019-20 445 4.45
FY 2020-21 19.25 0.19
FY 2021-22 24231 2.42
FY 2022-23 1333.3 13.33
Net Spent 6188.86 61.88
Annual revenue expenses for maintaining Pollution
control systems is around Rs. 10.0 Crores i

C) Proposed capital investment on EMS :

S.No“ Action Plan | Budget | Target
- o Rs.Lac | completior
1 | ETP Improvement: 187
I Jet Aerators Installation in Aeration Tank. 2 +Aug'2023

18 Nos x 60 HP = 480 HP -
2 | Dust Extraction System in Chipper House | 200 | June’2023
3 2" AAQMS station

| (PM 10, PM 2.5, So2 NOX) 50 |Aug2023
4 H2S online stack analyzer for RLK

Water Sprinklers at Coal yard and Lime 2 Completed
__|Kiinarea, I
6 {Recovery Boiler ESP -3 1300 |Feb’2024
Fields 110 4 during mill shut for 35 days. |
7 |ETP Cooling Tower 100 % renovation and | 73.74 July'’2023
" | Upgradation to achieve < 35 deg.c effiuent

| temperature.

8 | Water Conservation: 70 1Jun'2023
Replacement of fresh water with Paper
Machine waste water in Pulp Mill D 1 stage |

_ |@3600M3/day
_Total | 1883

D) Andhra Paper is highly committed to values such
as respect for people, communities, cultures and
environment. Promotes environmentally & socially
responsible business practices by assessing and
mitigating the environmental & social impacts on
sustainable economic growth.

E) APL India Foundation promotes literacy by
developing, assisting and supporting educational
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institutions in order to impart quality education. It also
has greater contribution to the society by promoting
traditional and new learning skills in formal & non
formal institutions, imparting training & education in
all areas including scientific, cultural, traditional and
ethnic art & craft.

F) Our Company’s farm forestry program generates
more wood on the earth than we consume; in fact, at
more than double the rate of consumption. Our
investment  towards responsible  farm  forest
stewardship ensures a healthy and productive forest
ecosystem.

Requisite funds shall be earmarked towards
capital cost and recurring cost/annum for
environmental pollution control measures to
implement the conditions stipulated by the
Ministry of Environment and Forests as well
as the State Government. An implementation
schedule for implementing all the conditions
stipulated herein shall be submitted to
regional office of the Ministry at Bangalore.
The funds so provided shall not be diverted for
any other purpose.

Agreed & Complied with

1) Andhra Paper reiterates that adequate funds are
providled to meet the requirements  of
MOEFCC/APPCB compliances.

2) Total Investment on Pollution Control as on date
is Rs 66.88 crores since 2013-14

3) Annual revenue expenses for maintaining
Pollution control systems is around Rs.10.0
Crores.

4) Refer above serial no: viii for comprehensive
details on EMS investments and action plans.

A copy of clearance letter shall be sent by the
proponent to concerned Panchayat, Zila
Parishad / Municipal Corporation, Urban
Local Body and the local NGO, if any, from
whom suggestions / representations.. if any,
were received while processing the proposal.
The clearance letter shall also be put on the
web site of the company by the proponent,

Complied with

1) Copy of ¢clearance letter submitted on 18.03.2014
to local municipal and panchayat offices.

2) Environmental Clearance letter posted on our
company official website.

The project proponent shall upload the status
of compliance of the stipulated environment
clearance conditions, including results of
monitored data on their website and shall
update the same periodically. It shall
simultaneously be sent to the Regional Office
of the MOEF, the respective Zonal Office of
CPCB and the APPCB. The criteria pollutant
levels namely; PMI0, PM2.5, SO2, NOx
(ambient levels as well as stack emissions) or
critical sectoral parameters, indicated for the

Complied with

1) Environmental Clearance Compliance status with
all attachments including monitored data is being
uploaded in our company official website and is
updated time to time.

2) Hard copy and soft copies of environmental
clearance compliance report is being submitted to
APPCB & MOEFCC.




Page 16 of 17

256

S.No

Conditions

Compliance

projects shall be monitored and displayed at a
convenient location near the main gate of the
company in the public domain.

3) Online real time environmental monitoring of stack
Emission, effluent and ambient air quality are being
done.

4) Online real time environmental monitoring data is
displayed through LED board in front of company’s
main gate at outside premises for public
communication.

Xii

The project proponent shall also submit six
monthly reports on the status of the
compliance of the stipulated environmental
conditions including results of monitored data
(both in hard copies as well as by e-mail) to
the Regional Office of MOEF at Bangalore,
the respective Zonal Office of CPCB and the
SPCB. The Regional Office of this Ministry at
Bangalore / CPCB / APPCB shall monitor the
stipulated conditions.

Complied with.

1) The six monthly compliance reports are being
submitted as per time lines to IRO — MOEFCC,
Vijayawada. A.P though e-mail and also hard copies
by courier.

2) The above said hard and soft copies are also
forwarding to APPCB.

Xiii

The environmental statement for gach
financial year ending 31st March in Form-V
as is mandated to be submitted by the project
proponent to the concerned State Pollution
Control Board as prescribed under the
Environment (Protection) Rules, 1986, as
amended subsequently, shall also be put on
the website of the company along with the
status  of compliance of environmental
conditions and shall also be sent to the
respective Regional Offices of the MOEF by
e-mail.

Complied with.

1) Yearly Environmental statements are being
submitting to APPCB as per stipulated due dates.
Latest From — V report submitted on 15.04.2023
though hard copy.

2) Environmental Statement — From: 5 is being
uploaded in company’s official website along with
EC compliance reports.

Xiv

The Project Proponent shall inform the public
that the project has been accorded
environmental clearance by the Ministry and
copies of the clearance letter are available
with the SPCB and may also be seen at
Website of the Ministry of Environment and
Forests at http:/envfor.nic.in. This shall be

advertised within seven days from the date of |

issue of the clearance letter, at least in two
local newspapers that are widely circulated in
the region of which one shall be in the
vernacular language of the locality concerned
and a copy of the same shall be forwarded to
the Regional office at Bangalore.

Complied with.

1) Intimated to public through paper advertisement
dated 13.03.2014 in Local Telugu daily newspaper
EENADU and Local English daily newspaper
DECCAN CHRONICLE . Report on Compliance has
been submitted to Regional office , MoEF , Bangalore
on 19.03.2014.

XV

Project authorities shall inform the Regional
Office as well as the Ministry, the date of
financial closure and final approval of the
project by the concerned authorities and the

Noted
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date of commencing the land development
work.

11

The Ministry may revoke or suspend the
clearance, if implementation of any of the
above conditions is not satisfactory.

Noted and accepted.

The Ministry reserves the right to stipulate
additional conditions if found necessary. The
Company in a time bound manner shall
implement these conditions.

Noted and Accepted

13

The above conditions shall be enforced, inter-
alia under the provisions of the Water
(Prevention & Control of Pollution) Act,
1974, the Air (Prevention & Control of
Pollution) Act, 1981, the Environment
(Protection) Act, 1986, Hazardous Wastes
(Management, Handling and Transboundary
Movement) Rules, 2008 and the Public
(Insurance) Liability Act, 199] along with
their amendments and rules.

Noted and accepted.
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: Name of the Industry | Andhra Paper Limited. Unit: Rajahmundry
- CFO Order No. APPCB/VSP/RJY/361/CFO/HO/2018,dt. 02.04.2018 |
Type of Report Half yearly Compliance |
Reporting Period Jan.2023 to June.2023

Date of reporting 08.06.2023

| SCHEDULE -A
S.No CONDITION COMPLIANCE STATUS
| I. Any up-set condition in any industrial plant | Company is Agreed too & Complied with

-/ activity of the industry, which result in,
| increased effluent / emission discharge | Onsite Emergency control plan is in place
and/ or violation of standards stipulated in | vide document no. APL/RJY/EHS-OSEP,
this order shall be informed to this Board, | REV.06 dated 14.09.2022.

under intimation to the Collector and
District Magistrate and take immediate | Company agreed to inform all upset
action to bring down the discharge / |conditions of industrial activity, which
emission below the limits. results in uncontrolled effluent / emission
/ fire or violations of norms to PCB and to
District Authorities as per the scenario /
subject to the severity / risks. Company is
being informed to PCB authorities on
; exceedance of norms if any from time to
time and its root cause corrective actions
plans.

2. The industry should carryout analysis of | Being Complied with
wastewater discharges or emissions through
chimneys for the parameters mentioned in | MOEFCC approved & NABL accredited third
this order on quarterly basis and submit to | party is engaged under annual contract
the Board. basis to collect and analyze effluent,
Ambient air, stack emission and Ambient
noise samples once in a month and the
reports are being submitted to APPCB
regularly.

(U8

All the rules & regulations notified by | Complied with
Ministry of Law and Justice, Government of :
India regarding Public Liability Insurance | As per Public Liability Insurance Act, 1991,
Act, 1991 should be followed as applicable. | PLI policy is in place, it is valid up to
31.03.2024.
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(6x4 ft. each) at publicly visible places at
the main gate indicating the products,
effluent discharge standards, air emission
standards, hazardous waste quantities and
validity of CFO and exhibit the CFO order at
a prominent place in the factory premises.

The industry should put up two sign boards |

Complied With ;‘
As per APPCB direction letter dated’:
12.02.2020, installed one single board
with standard format given by AAPCB
under NGT direction for public visibility at |
outside main entrance of the mill along |
with said 2 sign boards of 6 x 4 ft. with
required data. Copy of CFO order
displayed at Main Security Reception
Office.

Not withstanding anything contained in this
consent order, the Board hereby reserves
the right and powers to review / revoke any
and/or all the conditions imposed herein
above and to make such variations as
deemed fit for the purpose of the Acts by
the Board.

Noted & Company is Agreed too

The industry shall file the water cess
returns in Form-| as required under section
(5) of Water (Prevention and Control of
Pollution) Cess Act, 1977 on or before the
5th of every calendar month, showing the
quantity of water consumed in the previous
month along with water meter readings.
The industry shall remit water cess as per
the assessment orders as and when issued
by Board.

Not Applicable

As per APPCB directions vide Lr. No: 14-
O/PCB/RO-KKD/2017-3839, dated 29.11.2017
there is no need to file water cess returns from
01.07.2017.

Submitted Water cess returns and Payment
made up to 30.06.2017.

The applicant shall submit Environment
statement in Form V before 30th September
every year as per Rule No.14 of E(P) Rules,
1986 & amendments thereof.

Noted & Company is Agreed too

Latest report submitted on 15.04.2023 for FY
2022 -23 '

The applicant should make applications
‘through Online for renewal of Consent
(under Water and Air Acts) and
Authorization under H&OW (M&TM) Rules,
2016 at least 120 days before the date of
expiry of this order, along with prescribed
fee under Water and Air Acts and detailed
compliance of CFO conditions for obtaining
Consent & HW Authorization of the Board.
The industry should immediately submit the
revised application for consent to this Board
in the event of any change in the raw
material used, processes employed,

Being Complied with

Ali other points will agree to comply as per
requirement and applicability.
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quantity of trade effluents & quantity of
emissions. Any change in the management
shall be informed to the Board. The person
authorized should not let out the premises /
lend / sell / transfer their industrial
premises without obtaining prior permission
of the State Pollution Control Board.

Any person aggrieved by an order made by
the State Board under Section 25, Section
26, Section 27 of Water Act, 1974 or Section
21 of Air Act, 1981 may within thirty days
from the date on which the order is
communicated to him, prefer an appeal as
per Andhra Pradesh Water Rules, 1976 and
Air Rules 1982, to Appellate authority
constituted under Section 28 of the
Water(Prevention and Control of Pollution)
Act, 1974 and Section 31 of the
Air(Prevention and Control of Pollution) Act,
1981.

Noted

SCHEDULE -

Water

Pollution

S.No

CONDITION

COMPLIANCE STATUS

The effluent discharged should not contain
constituents in excess of the tolerance limits
mentioned below.

Outlet Parameter Limiting Standards
1&2 PH 6.50 — 8.50

T.S.S 100 mg/1

Oil and Grease 10 mg/l

C.0.D 250 mg/l

B.0O.D 30 mg/l

: AOX 1.0 Kg/T of paper

4 PH 5.5-9.0

T.S.S 600 mg/l

Oil and Grease 20 mg/l

B.O.D 350 mg/l

Complied With

Meeting the stipulated norms for the final
treated effluents discharged form ETP-and the
analysis reports are being submitted to
APPCB - RO on monthly basis. MOEFCC
approved & NABL accredited third party
sampling and reporting system under annual
contract is in place.

Well-equipped in house testing laboratory is
established for sampling and testing of various
stage wise effluents to know the ETP
performance.
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The industry shall take steps to reduce. water
consumption to the extent possible and
consumption shall NOT exceed the quantities
mentioned below:

Complied With

Well within the consented norms. Average
water consumption from Jan "23 to June’23 is

S.No. | Purpose Quantity| 35,750 KLD.
1. Industrial Cooling, boiler feed | 12,782
KLD Jan’ 2023 36,174 KLD
2. Domestic & Gardening | 3,700 Feb’ 2023 36,742 KLD
purpose KLD Mar’ 2023 35,954 KLD
3. Process whereby water gets - Apr’ 2023 35,308 KLD
polluted and pollutants are May’ 2023 34,722 KLD
easily biodegradable Jun’ 2023 35,602 KLD
4. Process whereby water gets | 27,130
polluted and pollutants are not | KLD
easily biodegradable
Total 43,612
KLD
Separate meters with necessary pipe-line shall be | Complied With

maintained for assessing the quantity of water used
for each of the purposes mentioned above for Cess
assessment purpose.

Total 27 nos. of water flow meters provided
for boilers, cooling Towers, DM plant, various
process & domestic etc... Daily Water
Consumption tracking and online digital
recording is in place. River water intake is
also provided with flow meter. Water
reduction initiatives listed below:

S.No Water Saving Project

Expected Water Saving

Status Volume in M3/day

RJ5 fiber maizer dilution with
RJS clear water by Arrangement
of control mechanism i.e. NRV's
in fresh water & back water line
and Pressure interlocking on/off
valve '

Completed on
10.05.2018

480 .

Improve RJ3 disc filter
performance by arranging
another two number of discs
and Nozzles, required spares
which running presently with 4
discs and having slots for 6 discs

Completed on
11.05.2018

Overflows stopped

3 Cloudy water 100% pumping
back to disc filter

Completed on
05.05.2018

RJ 1& 4 clear water tank
makeup with RJ2 clear water

Completed on
12.05.2018

600
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; Floor cleaning hoses in RLK Completed on 0 E
' replacement with Back water - 15.05.2018 .
6No's
6 CD filter Area Hot water recycle | Completed on 750
to Hot water tanks 30.06.2018
. Back }Nat.er usage for log ' Completed on
washing in wood yard(Chipper 20.12.2017
house)
. Increa§e second‘ary condenétae Completed on 1000
usage in Pulp mill by arranging | 54 97,2018
storage and pumping system
WTP underflow reuse system Completed on
9 1200
establishment 14.02.2018
RB4 AC's cooling water line to Completed on
10 340
be rerouted to 4F cooling tower | 07.03.2018
11 Back water usage in wet lap Completed on 300
showers with Filter 25.04.2018
Replacement of fresh water
with treated effluent for Completed on
12 400
gardening / road wetting / 20.05.2019
process floor washings
RLK. 1 & 2 bearing cooling, Completed on
12 Vacuum Sealing & Barometric 01.04.2022 2000
legs water recycling
. R?placement of.Fresh )Nater Completed 0
with Hot water in 3 no’s of HP on10.08.2022
showers of RJ.5 machine-
Replacement of fresh water
14 with paper machines RCB water | Completed on 4500
on “D1 washers on both 05.05.2023
showers” in pulp Mill
. 11840
Total water savings
Say: 2.60 MGD
Air Pollution
2. The emissions shall not contain constituents in | Complied With
excess of the prescribed limits mentioned below.
Chimney Parameter | Emission Standards MOEFCC approved t& NABL accredited
No. third party sampling and reporting system
1,2,5,6 &7 | SPM 50 mg/Nm3 under annual contract is in place. Meeting the
3&4 SPM 50 mg/Nm? stipulated norms for the stack emissions and
H2S 10 mg/Nm3 regularly submitting the analysis reports, on
monthly basis. Occasionally there are peaks in
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online values during shut down, start up. |
maintenance of ESPs is observed. But average |
trend is within in compliance.

5 The industry shall comply with emission limits for
DG sets up to 800 KW as per the notification
G.S.R.520 (BE) , dated 01.07.2003 under the
Environment (protection) amendment Rules, 2003
and G.S.R.448 (E) dated 12.07.2004 under the
Environment (protection) second amendment
Rules, 2004. In case of DG sets more than 800KW
shall comply with emission limits as per the
Notification G.S.R.489 (E), dated 09.07.2002 at
serial n0.96, under the Environment (Protection)
Act, 1986

Not Applicable

No DG set at the site.

6. The industry should comply with ambient air
quality standards of PMio (Particulate Matter size
less than 10 pm) - 100 pg/ m’; PMas (Particulate
Matter size less than 2.5 pm) - 60 ug/ m*; SOz - 80
pg/ m’; NOyx - 80 pg/m’, outside the factory
premises at the periphery of the industry.

Noise Levels: ;
Day time (6 AMto 10 PM)-75dB (A)
Night time (10 PM to 6 AM) - 70 dB (A)

Complied with.

MOEFCC approved & NABL accredited third
party sampling and reporting system under
annual contract is in place. Ambient air
quality results in terms of PMjo, PMz 5, SOx &
NOx are well within the prescribed limits and
monitoring reports are being regularly
submitted to the board every month.

Installed Continues Online Ambient Air
quality Stations —2 nos. ( i.e. South West ETP
Lagoon, South East Godavari House terrace )
at the periphery of the industry and the data is
being uploaded to PCB site.

South East AAQMS is too old & not working.
Hence new analyzers will be installed by
end of Aug’2023.

Due to metrological & atmospheric factors
sometimes PM 10 & PM 2.5 are more due to
external transit trucks from Sand mining,
municipal dump burning and road traffic.

Ambient Noise is being monitored on monthly
basis and the reports are being regularly
submitted to the Board every month. The test
values are well within the prescribed
standards.

General
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The industry shall not increase the capacity beyond
| the permitted capacity mentioned in this order,

without obtaining CFE & CFO of the Board.

Complied with.

Production is within the norms. Monthly
tracking is in place and submitting to APPCB
on monthly basis. The production data from
Jan’23 to June’23 is given below:

Month Paper Pulp Captive Power Paper Sheets A4
Jan’ 2023 15,967 TPM 16,680 TPM 2749 MW 6,230 TPM
Feb’ 2023 14,457 TPM 15,512 TPM 27.96 MW 5,401 TPM
Mar’ 2023 15,666 TPM 17,143 TPM 28.02 MW 5,573 TPM
Apr’ 2023 14,976 TPM 15,854 TPM 28.42 MW 5,365 TPM
May’ 2023 14,595 TPM 15,659 TPM 2742 MW 4,618 TPM
Jun’ 2023 14593 TPM 16212 TPM 28.00 MW 5,000 TPM

Total 90254 TPA 97060 TPM 27.89 MW 32,187 TPM

The industry shall restrict the temperature of | Complied With

waste water to below 350C at inlet of ETP.

The plan of action to restrict the

temperature of waste water at inlet ETP
within 2 months shall be furnished to RO

Kakinada and Z0O Visakhapatnam.

1) Refurbishment of Cooling Tower —

Compliance update submitted to PCB
on 29.07.2019.

e Replaced existing internals with new

e New Fan Gear box installed

e New FRP Fan wings installed

e Structural Beams strengthened

e Effluent distribution spray nozzles
replaced with new in order to have
more surface area contact and
increased heat transfer.

Date Cooling Cooling tower
' tower inlet | outlet temp.
temp. deg.c
deg.c (Min (Min — Max)
— Max)
12.03.21 | 40.1-48.0 35.0-39.9
13.03.21 | 44.3-48.0 38.0-40.6
14.03.21 | 43.0-49.0 39.2-40.8

Further to achieve 35 deg.c as per

APPCB direction the below action
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initiated : < |

!100 % renovation of Cooling Tower
undertaken in Feb.2023 with at a cost of
| Rs.73.714 Lacs to reduce effluent
temperatures before going to Aeration
tank and will be completed by the 2
week of July.2023.

However Some technical data on
effluent temperature is given below :

2) CPPRI Assessment Study

Engaged “Central Pulp and Paper
Research Institute” Saharanpur, Uttar
Pradesh (U.P), which is a nodal institution
under Ministry of Commerce & Industry,
Govt. Of India, for “Assessment of
Adequacy and Performance Evaluation of
Existing Effluent Treatment (ETP)” in the
year 2019. Cooling tower and Aeration
tank biological processes have been
found adequate as per the assessment
study.

3) Bacterial temperatures ref.
METCAFF & EDDY publication — Waste
Water Engineering

Type of Bacteria | Temp. Optimum
range range of
for best| temperature
function
Psychrophilic 10-30 | 12-18 deg.c
deg.c :
Mesophilic 20-50 | 25-40 deg.c
deg.c
Thermophilic 35-75 | 55-65deg.c
deg.c

Mesophilic type of bacteria, which is
predominant in activated sludge
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| present in the waste wasters. Growth

processes for decomposition of organics

rates double with approximately every 10
deg.c increase in temperatures.

The industry shall implement adequate dust
containment cum extraction measures near

lime kiln 1 & 2 to mitigate fugitive emission

and shall report compliance to RO, Kakinada
and ZO, Visakhapatnam.

Complied With

Capital investment of Rs.2.84 cores
made during the years 2015 & 2016 for
the abatement of Fugitive dust in RLK 1
& 2. The main dust control systems
consist of the following :

- Closed Drag Chain Conveyors in
place of open and elevated
conveyers.

- New lime Dust Extraction System
in addition to existing 2 nos of Bag
Filters, New bucket elevator for
transportation of lime to conveyers

- Modification / relocation and
additional ducting to collect fugitive
lime dust from various areas to Bag
Filters.

- Waste Lime Sludge storage shed
with concrete flat form constructed
and commissioned @ 33.85 Lacs.

10.

The industry shall comply with CPCB directions
dated 05.02.2014 & 02.03.2015 on online
connectivity to CPCB & APPCB Website.

Complied with

Online effluent quality monitoring systems for
pH, TSS, COD, BOD & Flow and Online
Emission monitoring system for Particulate
Matter (PM) for stacks are in place & is |
connected to CPCB & APPCB website in the
year 2015 — 16.

11

The industry shall renew the lease permission of
sand shoals from the Government Of Andhra
Pradesh.

1) 1999-2009 & further 33 years
Recommended on 14.08.2014 : The
Chief Commissioner of Land
Administration & Special Chief Secretary
to Govt. Of A. P recommended
Turupulanka Island lease renewal from
1999 to till 2009 and for a further period of
33 years and forwarded recommendation
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to Government on 14.08.2014 for further

action.

2) Commissioner of Industries
Government of A. P recommended
the lease proposal to Principal
Secretary of Industries and commerce,
Government of AP vide Lr. No
'29/1/2014/14744,  dated  29/11/2014
subject to 10 % of present market value
as lease amount with provision for
enhancement of lease amount in a block
period of 5 years.

3) District Collector, East Godavari
communicated vide ref.

E1/495/2016, dated 04.2016, stating that
matter is referred to Sub - Collector,
Rajahmahendravaram and also
constituted a committee with the members
of A.D Agriculture, A.D Horticulture,
District Registrar and Tahsildar to
examine the lease proposal and also
for fixation of lease rent.

4) Committee headed by Sub- Collector
inspected Turupulanka on 28.09.2016.
Currently the matter is under process with
District Administration.

5) 20.03.2023 : Turupulanka land
survey conducted by Office  of
Tahsildar — Rajamahendravarm Urban
on 20.03.2023 so as to submit report to
DRO & District Collector to move on

land lease.

Company is being perused with district
administration.

12.

The industry shall submit detailed action plan for
complying CFO conditions within 15 days at the
Regional Office — Kakinada.

Agreed and Complied with

Submitted to PCB on half yearly basis to for
each point by indicating compliance status.
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The industry shall take measures to control
the smell nuisance (Mercaptanes and cothers)
and there shall not be any perceptible odour
outside the industry premises.

Complied with

Compliance report with complete details
submitted to APCB vide Lr.No
IPAPPM/ENV/2018/12-261
Dt.22.12.2018.

Phase — 1: commissioned in Nov.2015
Phase — II: commissioned in July. 2017
Phase — III: commissioned in Dec. 2018

Project cost : Rs.11.64 Cores

Details of Odor control systems :

1) Hard Piping System for collection
and treatment of Foul streams

2) Up gradation of existing LVHC
NCG Incineration System

3) Up gradation of existing HVLC
NCG Incineration System

Engaged M/s. Lundberg — USA for
evaluation of odor control systems and to
suggest best technologies / alternatives
and for upgradation requirements of
existing systems to address the issue. US
international Paper Subject Matter
Experts (SMEs) guided and monitored all
the above said projects for execution and
commissioning. All above projects have
been installed, commissioned and are in
operation.

Odour Monitoring Programme :

Regularly odor compounds in ambient air
is being tested by Andhra Paper in
Rajahmundry city & the values are in the
range of BDL — 1.5 PPM with respect to
H2 S and all most BDL with respect to
Methyl Marcaptane. These values are
well below TLV Ilimits as per
International standards of American
Conference of Governmental Industrial
Hygienists (ACGIH) applicable for work
Zone le 10 PPM & 05 PPM
respectively. These reports are being
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submitted to APPCB Regional Office. |
Kindly note that there are no prescribed
limits as per Indian laws with reference to
National Ambient Air Quality standards
18th November- 2009 or in other forms.

14

The industry shall maintain proper housekeeping.

Complied With

Housekeeping ~ is  being  maintained.
Implementing “5S” throughout the mill under
Manufacturing Excellence initiative.
Dedicated team is working towards “5S™ and
all process teams are taking owner ship for
their respective area. Mill is divided into Sub
Zones and each Zone is having leader to
implement Housekeeping and 5S.

15.

The industry shall operate the NCG system
continuously to reduce smell nuisance mainly
during winter season.

Complied With

NCG Incineration systems meant for LVHC &
HVLC are being operated round clock and is
monitored through DCS controls.
Environmental  department is  making
inspections of odor control systems and alerts
concerned teams for effectiveness. Dedicated
NCG Coordinator (Chemical Engineer) is in
place to coordinate mill wide odor systems
across various divisions. Training imparted to
process teams in effective operation of NCG
systems.

Explained in above point no : 13 in detail.

16.

The industry shall submit mohitoring reports
of composite samples of effluent, on monthly
basis to the E.E., RO, Kakinada.

Complied With

Composite sampling of effluent is being done
on daily basis and monthly consolidated test
reports are being submitted to APPCB - RO
Kakinada.

17.

The industry shall submit a report on findings
of studies proposed to be conducted for color
removal, as per E.C., dt. 31.01.2005.

Lab scale experiments and trials undertake
with various combination of chemicals like
lime, Alum, PAC and Polymers. The results
are encouraging. But commercially not
feasible at plant scale due to generation of
hazardous sludge and its disposal issues.
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Coordinating and talking to CPPRI and [PMA.
There is no feasible / viable technology for
commercial operations.

Propose to Install JET AERATORS in
aeration tanks in order to improve ETP
performance and thereby impact on color
reduction also at some extent.

Treated effluent color values in Pt.CU is
tabled here. These values well within the draft
norms.

Month | Avg Min Max

Jan’23 | 192 145 304
Feb’23 | 199 161 260
Mar’23 | 189 160 242
Apr'23 | 187 176 218
May;23 | 175 158 192

Jun’23 | 176 120 218
Avg 186.3 153.3 239
Draft Norms : 350 Pt.CU

18

The industry shall maintain records of AAQM
stations as per CFE dt. 19.05.2004. They should
submit monthly reports to the E.E., RO, Kakinada.

Complied with.

MOEFCC approved & NABL accredited third
party sampling and reporting system under
annual contract is in place at 4 boundaries of
the mill. Ambient air quality results in terms
of PMio, PMas, SOx & NOx are well within
the prescribed limits and monitoring reports
are being regularly submitted to the board
every month. Installed Continues Online
Ambient Air quality Stations — 2 nos. ( i.e.
South West ETP Lagoon, South East Godavari
House terrace) at the periphery of the industry
and the data is being uploaded to PCB site.

South East AAQMS is too old & not working.
Hence new analyzers will be installed by
end of Aug’2023.

19.

The industry shall identify all possible sources
of HVLC of Non - condensable gases and
handle them properly to ensure no smell

complaints are received from the surrounding
areas.

Complied With

Refer above serial point under 13

Phase — 1 commissioned in Nov.2015
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1 20. | The industry shall install pretreatment Phase — [I commissioned in July. 2017 |
| systems to NCG incinerator immediately and | Phase — 11 commissioned in Dec.2018.
| action plan for revamping of all engineering

operations attached to system of NCG
incinerator shall be submitted to RO-
Kakinada.

21 The industry shall install closed containment | Complied With
system for prevention and control of dust
pollution at wood chip area. Propose to replace Existing Chip dust
extraction system with new wet scrubbing
technology with capital cost of Rs. 2.0
Cores. Which was approved by
management. Phase — 1 commissioned,
Phase. 2 will be commissioned by
July’2023.

22 The industry shall comply with conditions of | Compliance status report submitted to APPCB
EC dated 31.01.2005. and MOEFCC from time to time as per due
dates. Latest report submitted on 28.11.2022.
23. | The industry shall dispose solid waste (NON Complied With

HAZARDOUS ) as indicated in the order.

Non Hazardous waste handling and disposals
are in line CFO conditions. Monthly disposal
details are being submitted to APPCB
regularly.

24 The industry shall comply with directions issued | Noted and agreed.
by the Board from time to time

25. | This order is issued without prejudice to W.P. | Noted
filed by the Central Tobacco Research
Institute, Rajahmundry in the Court of
Principal District Judge, Rajahmundry

SCHEDULE -C
[Conditions of Authorization for Occupier or Operator Handling
Hazardous Wastes]

S.No CONDITION COMPLIANCE
1. All the rules and regulations notified by Noted and agreed
Ministry of Environment and Forests,

Government of India under the E(P) Act, Maintaining Transport Manifest System
1986 in respect of management, handling, | FORM-10; Label in FORM-8; TREM Cards in
transportation and storage of the FORM -9; Internal records in FORM -3 etc. as

Hazardous wastes should be followed. per applicability of Rules. SOP is in place.
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T

The industry shall not store hazardous

Complied with

|
waste for more than 90 days as per the |
Hazardous Wastes (Management. Handling | Noted & Agreed
| and Transboundary Movement) Rules, 2008
and amendments thereof.
3. The industry shall store Used / Waste Oil | Complied with
and Used Lead Acid Batteries in a secured
way in their premises till its disposal to Dedicated storage facility provided with
the manufacturers / dealers on buyback raised platform and shed. Lead acid
basis. batteries are being disposed of authorized
dealers / on buy back policy to supplier.
Used oil to authorized re processers / to
internal reuse after filtration.
Monthly tracking is maintained and data is
being submitted to APPCB regularly.
4. The industry shall maintain 6 copy Complied with
manifest system for transportation of
waste generated and a copy shall be Following Manifest system and the copies of
submitted to Board Office and concerned | manifest are being submitted to PCB on
Regional Office. monthly basis.
5. The industry shall maintain proper records | Complied with
for Hazardous Wastes stated in
Authorization in FORM-3 i.e., quantity of | Form - 3 is being maintained. Form - 4 is
incinerable waste, land disposal waste, being submitted to APPCB on annual basis.
recyclable waste etc., and file annual _
returns in Form- 4 as per Rule 22(2) of the | Form - 4 for year 2020-21 submitted on
Hazardous Wastes (Management, Handling | 15.04.2023.
& Transboundary Movement) Rules, 2008
and amendments thereof.
6. | The Industry should submit the condition | Complied with
wise compliance report of the conditions .
stipulated in Schedule B & C of this order | Being submitted to PCB on half yearly basis
half yearly basis to Board Office, for condition wise compliance in every year
Hyderabad and concerned Regional Office. | in Jan & July.
Additional Conditions:
S.No CONDITION COMPLIANCE

The environmental liabilities of M/s.
International Paper APPM Limited will get

Noted & agreed too
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1 transferred to M/s. Andhra Paper Limited,
_ Unit: Rajahmundry

i
|
|

The industry shall submit Half vyearly
compliance reports to all the stipulated
conditions in Environmental Clearance
(EC), Consent for Establishment (CFE) and
Consent for Operation (CFO) through
website i.e., https://pcb.ap.gov.in by 1st
of January and 1st July of every year. The
first half yearly compliance reports shall
be furnished by the industry and second
half yearly compliance reports shall be the
audited through NABL accredited third

party

Complied with

Half yearly compliance reports are being
submitted to APPCB and same is uploaded
in the APPCB website as directed.
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